ORISSA HIGH COURT

FILING REPORT ASON :22/11/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL

PS CASE/LOWER COURT CASE

1 BLAPL/0010370/2021 BAMURA @ BAMBURA SUKAMAJHI MAHES DAS
VS VS
STATE OF ODISHA
2 BLAPL/0010371/2021 RAJESH SWAIN RAMAKRISHNA NAIK
VS VS
STATE OF ODISHA
3 BLAPL/0010372/2021 ABDUL WAHID K.K.PAHIL
VS VS
STATE OF ODISHA
4 BLAPL/0010373/2021 SASIKANTA BISWAL BHUBANESWAR DASH
VS VS
STATE OF ODISHA
5 BLAPL/0010374/2021 BABLU @ SUBHARAJNAIK PRASANNA KUMAR MISHRA
VS VS
STATE OF ODISHA
6 BLAPL/0010375/2021 PRAHALADA BEHERA SANTOSH KUMAR MAHANTY
VS VS
STATE OF ODISHA
7 BLAPL/0010376/2021 ASHISKUMAR DIGAL JAGABANDHU SAHU
VS VS
STATE OF ODISHA
8 BLAPL/0010377/2021 DEBARAJKANHAR DURLLABHA RANJAN MISHRA
VS VS
STATE OF ODISHA
9 BLAPL/0010378/2021 DALAGNAJINA BHUKTA DURLLABHA RANJAN MISHRA
VS VS
STATE OF ODISHA
10 BLAPL/0010379/2021 MAMATA DEVI@ MAMATA JAT SANTOSH KUMAR MAHANTY
VS VS
STATE OF ODISHA
11 BLAPL/0010380/2021 RAKHAL BISWAL DR. SUSANTA KUMAR KANUNGO

VS
STATE OF ODISHA

VS
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TUMUDIBANDHA /27 /2021
0

I

NEMALO /115/2020

0

I

BIDANASI /183 /2021

0

I

JHARPOKHARIA /201 /2021

0

I

PARJANG /324 /2021

0

I

PURUSHOTTAMPUR /44 /2017
0

I

BADABAZAR /172 /2021

0

1

MUDANPUR RAMPUR /169 /2021
0

)

BIRMAHARAJPUR /204 /2021
0

1

SAMBALPUR TOWN /32/2019
0

1

BALIKUDA /158 /2015

0
"
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12 BLAPL/0010381/2021 SUMIT MAJHI @ ANIL BHUYAN S.SRAY (2) LAHUNIPADA /84 /2021
VS VS 0
STATE OF ODISHA I
13 BLAPL/0010382/2021 NANDA @ YASHABANTA NAIK PABITRA KUMARDUTTA JASHIPUR /115 /2021
VS VS 0
STATE OF ODISHA I
14 BLAPL/0010383/2021 JAYANTI BARAL JAYADEBA BEHERA BANAPUR P.S. /147 /2008
VS VS 0
STATE OF ODISHA I
15 BLAPL/0010384/2021 RAJA@ RAJAT KUMAR MAJHI SARADA PRASAD DASH KARANUJIA /208 /2021
VS VS 0
STATE OF ODISHA I
16 BLAPL/0010385/2021 NATHA LOHAR ARIJEET MISHRA KARANJIA /177 /2021
VS VS 0
STATE OF ODISHA I
17 BLAPL/0010386/2021 ISSAK KHORA @ ESSAK KHORA ARIJEET MISHRA JEYPORE SADAR /190 /2021
VS VS 0
STATE OF ODISHA I
18 BLAPL/0010387/2021 ANTARYAMI NAIK SURESH KUMAR JENA BANTALA /32 /1997
VS VS 0
STATE OF ODISHA Il
19 BLAPL/0010388/2021 SK.ATAULLA ASIT KUMAR JENA DHARMASALA /296 /2021
VS VS 0
STATE OF ODISHA I
20 BLAPL/0010389/2021 BASANTI DAS ANIRUDHA DAS BHUBANESWAR G.R.P.S./101 /2021
Vs VS 0
STATE OF ODISHA I
21 BLAPL/0010390/2021 SIPUN MOHANTY JAJATI KISHORE MOHANTY DHENKANAL SADAR /454 /2021
VS VS 0
STATE OF ODISHA I
22 BLAPL/0010391/2021 VINOD SHEOKAND SHYAM MANOHAR MATHILI /42 /2021
VS VS 0
STATE OF ODISHA I
23 BLAPL/0010392/2021 SUMEET SAHARAN SHYAM MANOHAR MATHILI /42 /2021
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VS VS 0
STATE OF ODISHA I

24 BLAPL/0010393/2021 KALU @ UKALU @ RANJAN NAIK PARTHA SARATHI TRIPATHY ANGUL SADAR PS/466 /2021
VS VS 0
STATE OF ODISHA I

25 BLAPL/0010394/2021 TAPAS JENA ANIRUDHA DAS FATEGARH /178 /2019
Vs VS 0
STATE OF ODISHA I

26 BLAPL/0010395/2021 UNNATI MANDAL ANIRUDHA DAS BHUBANESWAR G.R.P.S. /101 /2020
Vs VS 0
STATE OF ODISHA I

27 BLAPL/0010396/2021 SK.MUSAFIR DIBYA JYOTI SAHOO CHANDIPUR /76 /2021
VS VS 0
STATE OF ODISHA I

28 BLAPL/0010397/2021 MANTU NAYAK SUSHANTA HARICHANDAN JATNI P.S./9/2021
VS VS 0
STATE OF ODISHA I

29 BLAPL/0010398/2021 PRAMOD KUMAR BEHERA SIDHESWAR MOHANTY /10
Vs Vs 0
STATE OF ODISHA (EXCISE) I

30 BLAPL/0010399/2021 SOUDAMINI NAHAK BIJAYA KUMAR NAYAK (3) SARANAKUL /94 /2019
Vs VS 0
STATE OF ODISHA I

31 BLAPL/0010400/2021 BIJE@ BIJAYA MIRDHA@ MUNDA MOHIT AGARWAL barpalli /200 /2018
VS VS 0
STATE OF ODISHA I

32 BLAPL/0010401/2021 DEBANANDA MEHER DEVASHIS PANDA KOKSARA /212 /2021
VS VS 0
STATE OF ODISHA I

33 BLAPL/0010402/2021 CHIKU@ BIRANCHI NARAYAN DASH SN.B.RAY RAJKANIKA /350 /2021
Vs VS 0
STATE OF ODISHA I

34 BLAPL/0010403/2021 MISHRA DEHURY SANGRAM KESHARI ROUT NALCO /228 /2021

VS

VS
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STATE OF ODISHA I
35 BLAPL/0010404/2021 NEPAL NAIK BHARAT BHUSAN ROUTRAY SOHELLA /121 /2021
VS VS 0
STATE OF ODISHA I
36 BLAPL/0010405/2021 GOKUL CHANDRA MAJHI@ GOKUL MAJHI GAGAN BIHARI SINGH AMPANI /101 /2020
Vs VS 0
STATE OF ODISHA I
37 BLAPL/0010406/2021 KUSA @ PRITI RANJAN PARIDA SATYA RANJAN MULIA SPL.TASK FORCE /22 /2021
Vs VS 0
STATE OF ODISHA I
38 BLAPL/0010407/2021 SUSHANTA @ ROHIT KUMAR DAS JAYAKRISHNA MOHAPATRA CHANDABALI /18 /2021
VS VS 0
STATE OF ODISHA I
39 BLAPL/0010408/2021 MADAN MOHAN SAHOO DINESH KUMAR MOHANTY HARICHANDANPUR /107 /2019
Vs VS 0
STATE OF ODISHA I
40 BLAPL/0010409/2021 ARUN JENA @ ARUNA JENA UDIT RANJAN JENA KHANTAPADA /154 /2021
Vs VS 0
STATE OF ODISHA I
41 BLAPL/0010410/2021 HADU@ GUNDICHA@ PRADEEP SAHU SATYABRATA PANDA KANTAMAL /109 /2021
VS VS 0
STATE OF ODISHA I
42 BLAPL/0010411/2021 KRUSHNA CHANDRA SAHU UMA CHARAN MISHRA PURUSHOTTAMPUR /334 /2021
VS VS 0
STATE OF ODISHA I
43 BLAPL/0010412/2021 AZAD KUMAR NAYAK BHABANI SHANKAR DASPARIDA KHAJURIPADA /70 /2021
Vs VS 0
STATE OF ODISHA I
44 BLAPL/0010413/2021 SARAT CHANDRA NAYAK DEBASIS SARANGI BUGUDA /428 /2021
VS VS 0
STATE OF ODISHA I
45 BLAPL/0010414/2021 GYANENDRA DAS BIREN SANKAR TRIPATHY BALASORE SADAR /289 /2021

VS
STATE OF ODISHA

VS
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46 BLAPL/0010415/2021 TIKCHAN HARIJAN@ TIKCHAND HARIJAN SURYAKANTA DWIBEDI JHARIGAM /47 /2021
VS VS 0
STATE OF ODISHA I
a7 BLAPL/0010416/2021 RAJENDRA BARI @ RAJA SANJAY KUMAR DAS (2) /10
VS VS 0
STATE OF ODISHA I
438 BLAPL/0010417/2021 INDRAJIT SANDHA BIJAYA KUMAR RAGADA KHARIAR /271 /2021
VS VS 0
STATE OF ODISHA I
49 BLAPL/0010418/2021 R.MOHAN RAO SULOCHANA PATRO BADABAZAR /187 /2021
VS VS 0
STATE OF ODISHA I
50 BLAPL/0010419/2021 ABINASH KUMAR PRADHAN BISHNU PRASAD PRADHAN EOW,BHUBANESWAR /8 /2021
VS VS 0
STATE OF ODISHA (E.O.W) I
51 BLAPL/0010420/2021 SK RAFIQULA @ OKIL DEEPAK KU SAHOO KENDRAPARA SADAR /192 /2021
VS VS 0
STATE OF ODISHA I
52 BLAPL/0010421/2021 ASISH NAHAK BASANTA KUMAR DAS ASKA /647 /2021
VS VS 0
STATE OF ODISHA Il
53 BLAPL/0010422/2021 LITUNA DAS MANAS CHAND PATKURA /459 /2021
VS VS 0
STATE OF ODISHA I
54 BLAPL/0010423/2021 BABLU MEHERA MANAS CHAND /10
Vs VS 0
STATE OF ODISHA I
55 BLAPL/0010424/2021 SIPUN KHAMARI JAGANNATH KAMILA BAUNISUNI /124 /2021
VS VS 0
STATE OF ODISHA I
56 BLAPL/0010425/2021 SIDHANTA BARIK BASANTA KUMAR DAS ASKA /647 /2021
VS VS 0
STATE OF ODISHA I
57 BLAPL/0010426/2021 SK RAFIQULA @ OKIL DEEPAK KU. SAHOO KENDRAPARA SADAR /384 /2021
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VS VS 0
STATE OF ODISHA I

58 BLAPL/0010427/2021 JAGABANDHU JENA JAGANNATH KAMILA NILGIRI /255 /2021
VS VS 0
STATE OF ODISHA I

59 BLAPL/0010428/2021 KUNA PRADHAN SIDHARTHA PRASAD DAS DIGAPAHANDI /116 /2021
Vs VS 0
STATE OF ODISHA I

60 BLAPL/0010429/2021 PRATAP KUMAR SAMAL SUBIR PALIT BHUBANESWAR VIGILANCE /34 /2021
VS VS 0
STATE OF ODISHA I

61 BLAPL/0010430/2021 TUNIA BEHERA ASHISKUMAR MISHRA KISSANNAGAR PS /80 /2017
VS VS 0
STATE OF ODISHA I

62 BLAPL/0010431/2021 SEIKH SABIR SHEIKH ATAULLA SARAT KUMAR JENA barpalli /274 /2021
VS VS 0
STATE OF ODISHA Il

63 BLAPL/0010432/2021 RAGHU KHILLO @ KHILLA NIRANJAN LENKA MACHHKUND /8 /2020
VS VS 0
STATE OF ODISHA I

64 BLAPL/0010433/2021 KUNA@ PRAKASH PATRA SURYA NARAYAN MISHRA RAMACHANDI /66 /2021
Vs VS 0
STATE OF ODISHA I

65 BLAPL/0010434/2021 BABULA SETHI @ BABU BEHERA B.N.MAHAPATRA CHATRAPUR /102 /2019
VS VS 0
STATE OF ODISHA I

66 BLAPL/0010435/2021 AMIT KUMAR SETHY @ RAJA ASWINI KU. SAHOO BHARATPUR PS/244 /2021
VS VS 0
STATE OF ODISHA I

67 BLAPL/0010436/2021 PRAMITA KANHAR AMULYA RATNA PANDA PHULBANI TOWN /139 /2021
VS VS 0
STATE OF ODISHA I

68 BLAPL/0010437/2021 SUBHRANSU JENA AMULYA RATNA PANDA BALASORE SADAR /342 /2021
Vs VS 0
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STATE OF ODISHA Il

69 BLAPL/0010438/2021 SUBASH TAHAL SNEHASISH BEHERA CHAULIAGANJA /417 /2021
VS VS 0
STATE OF ODISHA I

70 BLAPL/0010439/2021 BIRANCHI NAIK JULU KHANSAMA NAKTIDEUL /137 /2021
VS VS 0
STATE OF ODISHA I

71 BLAPL/0010440/2021 ALGA MUTHU SHANKAR ABHISHEK DASH EOW,BHUBANESWAR /5 /2021
VS VS 0
STATE OF ODISHA I

72 BLAPL/0010441/2021 BIRENDRA BEHERA SOUMYA RANJAN MOHANTY ODAGAON /142 /2020
VS VS 0
STATE OF ODISHA Il

73 BLAPL/0010442/2021 JAGAN DAS RAKESH KUMAR MALLICK AIRFIELD P.S. /205 /2021
VS VS 0
STATE OF ODISHA I

74 BLAPL/0010443/2021 BIKAS CHANDRA BENTKAR ABHISHEK DASH /10
Vs VS 0
STATE OF ODISHA I

75 BLAPL/0010444/2021 MAHESWAR PARIDA SURENDRA KUMAR BISWAL BANSADA /175 /2021
VS VS 0
STATE OF ODISHA I

76 BLAPL/0010445/2021 PAPU DANDASEA @ PAPU DANDASENA CHHABI BEHERA R.UDAYAGIRI /123 /2021
VS VS 0
STATE OF ODISHA I

77 BLAPL/0010446/2021 KRISHNA CHANDRA @ KRISHNA MOHAPATRA BHARAT BHUSAN ROUTRAY BARGARH /405 /2020
VS VS 0
STATE OF ODISHA I

78 BLAPL/0010447/2021 BIKASH RANJAN DASH SURENDRA KUMAR BISWAL PHIRINGIA /73 /2021
VS VS 0
STATE OF ODISHA I

79 BLAPL/0010448/2021 BABAJ DAS JAJATI KESHARI KHUNTIA BASTA /155 /2020
VS VS 0

STATE OF ODISHA
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80 BLAPL/0010449/2021 BIHARI PRADHAN ANUPAM DASH /10
VS VS 0
STATE OF ODISHA I
81 BLAPL/0010450/2021 SK.BELALUDDIN PRAFULLA KUMAR KHATEI JALESWAR /320 /2021
VS VS 0
STATE OF ODISHA I
82 BLAPL/0010451/2021 BIMALA BEHERA @ BIMAL BEHERA JTENDRA SAMANTARAY KABISURYANAGAR (KODALA) /7 /2021
VS VS 0
STATE OF ODISHA I
83 BLAPL/0010452/2021 BHAKTU SARDAR MAJHI JAGANNATH KAMILA S.P.(CID-CRL),CUTTACK /11 /2021
VS VS 0
STATE OF ODISHA I
84 CMP/0000678/2021 BASUDEV AUTO MAHASANGHA ANAMA CHARAN PANDA /1
VS VS 0
DURGA CHARAN BEHERA I
85 CMP/0000679/2021 NARAYAN PARIDA DWARIKA PRASAD MOHANTY /1
VS VS 0
LAXMAN PARIDA I
86 CMP/0000680/2021 NIMAI CHARAN BARIK SIDHARTHA MISHRA /1
VS VS 0
KHETRAMOHAN BARIK Il
87 CMP/0000681/2021 TAPAN KUMAR SAHU DHANANJAYA MUND /1
VS VS 0
ATMAKURI SIVANARAYANA I
88 CMP/0000682/2021 MITRA RANJAN PANDA SAMIR KUMAR MISHRA /1
Vs VS 0
MANORANJANA DEVI I
89 CMP/0000683/2021 RAJESH KUMAR MISHRA @ RAJA BHABANI SHANKAR RAYAGURU /1
VS VS 0
ALL ODISHA JUDICIAL OFFICERS I
90 CONTC/0006954/2021 GEETANJALI SAHOO ARUN KUMAR PATRA /1
VS VS 0
BHABANI SHANKAR CHAINI, COLLECTOR, CUTTACK. I
91 CONTC/0006955/2021 AJAYA KUMAR JENA ADV /1
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VS VS 0
TUSAR KANTA MOHANTY, DIRECTOR, LAND RECORDS AND SURVEY,, ODISHA. I
92 CONTC/0006956/2021 SUBASH CHANDRA PRADHAN ADV /1
VS VS 0
TUSAR KANTA MOHANTY, DIRECTOR, LAND RECORDS AND SURVEY, ODISHA. I
93 CONTC/0006957/2021 LALIT MOHAN SINGH ADV /1
Vs VS 0
SANGRAM KESHARI MOHAPATRA, O.A.S (SAG) I
94 CONTC/0006958/2021 KALINGA INSTITUTE OF MINING ENGINEERING ANB VECRROSSBBIEE)ST(KIMET TRUST) /1
VS VS 0
SUSHANTA KUMAR ROUL, B.M., SB.I., CHHENDIPADA I
95 CONTC/0006959/2021 BIKRAM PRADHAN ADV /1
VS VS 0
SURENDRA KUMAR, I.A.S I
96 CONTC/0006960/2021 SAMBARI MURMU adv. Il
VS VS 0
PROF. DR. PUNYANSU MOHANTY, SUPTD.L PRMMCH Il
97 CONTC/0006961/2021 SUCHISMITA MAHAKUD ADV. /1
VS VS 0
PROF. DR. PUNYANSU MOHANTY I
98 CONTC/0006962/2021 BHAGIRATHI SAHOO ADV /1
Vs VS 0
BANDANA MOHAPATRA, OES 1 I
99 CONTC/0006963/2021 HADUBANDHU PRADHAN SUKANTA KUMAR MISHRA /1
VS VS 0
VIJAY AMRUTA KULANGE, I.A.S I
100 CONTC/0006964/2021 KASI BEHERA @ BERA HARIPAD MOHANTY /1
VS VS 0
M.K.KRISHNA BABU, CHAIRMAN, CALCUTTA DOCK LABOUR BOARD. I
101 CONTC/0006965/2021 BHUPEN KUMAR ACHARYA ADV /1
VS VS 0
SASWAT MISHRA, IAS I
102 CONTC/0006966/2021 SATYABRATA MOHANTY ADV /1
Vs VS 0

Page 9/85



ORISSA HIGH COURT

FILING REPORT ASON :22/11/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE
BISWAJT GHOSH, SUPERINTENDENT OF SANSKRIT STUDIES, ODISHA. Il
103 CONTC/0006967/2021 NABAGHANA GIRI ADV /1
VS VS 0
BISHNU CHARAN SUTAR, DISTRICT EDU. OFFICER, BALASORE. I
104 CONTC/0006968/2021 HAREKRUSHNA PANDA ADV /1
VS VS 0
BISHNU CHARAN SUTAR, DISTRICT EDU. OFFICER, BALASORE. I
105 CONTC/0006969/2021 MANIKA CHAND BEHERA ADV /1
VS VS 0
SURENDRA KUMAR, IAS, I
106 CONTC/0006970/2021 RAMAKANTA NAYAK PRAFULLA KUMAR KHATEI Il
VS VS 0
SATYABRATA SAHU, SECY, MICRO SMALL AND MEDIUM ENTERPRISES DEPT. Il
107 CONTC/0006971/2021 SUBHRANSU SEKHAR DASH ADV /1
VS VS 0
GANGADHAR SAHOO, IAS, I
108 CONTC/0006972/2021 MINA DANDASENA ADV /1
Vs VS 0
RAJENDRA KUMAR PATNAIK. OAS. I
109 CONTC/0006973/2021 NIKUNJA BIHARI SAHOO ADV /1
VS VS 0
ASHOK KUMAR DASH, CUTTACK CENTRAL CO-OPERATIVE BANK LTD. I
110 CONTC/0006974/2021 BAMAN CHARAN PANDA SUMITRA MOHANTY /1
VS VS 0
DR. NIRANJAN MISHRA, DIRECTOR, HEALTH SERVICE I
111 CONTC/0006975/2021 NIRANJAN BHOI ADV. /1
VS VS 0
ASIT KUMAR TRIPATHY, |.A.S. I
112 CONTC/0006976/2021 JHARANA NAIK ADV /1
VS VS 0
SOUMENDRA PRIYADARSHI, COMMNR OF POLICE,BBSR-CUTTACK. I
113 CONTC/0006977/2021 BRAMHA SUNA TRILOCHAN NANDA /1
VS VS 0

LALATENDU MISHRA, COLLECTOR, BOUDH.

Page 10/85

1



ORISSA HIGH COURT

FILING REPORT ASON :22/11/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE
114 CONTC/0006978/2021 SAROJKANTA ROY SASWAT DAS /1l
VS VS 0
HEMANT SHARMA, IAS I
115 CONTC/0006979/2021 KABITA SAHU ADV. /1
VS VS 0
SURESH KUMAR VASHISHTH, A S. I
116 CONTC/0006980/2021 MAHESWAR JENA ADV /1
VS VS 0
SATYABRATA SAHU, IAS I
117 CONTC/0006981/2021 BASANTI BEHERA ADV /1
VS VS 0
PRADIP KUMAR SAMAL, EXECUTIVE ENGINEER, RURAL WORKS ,KHURDA. I
118 CONTC/0006982/2021 SWAPNESHA SAMAL ADV. /1
VS VS 0
DISTRICT EUDCATION OFFICER, DHENKANAL I
119 CONTC/0006983/2021 BHARATI DAS SURESH KUMAR PANDA /1
VS VS 0
PRATIK SINGH, I.P.S. I
120 CONTC/0006984/2021 RUDRA NARAYAN MAHAPATRA ADV /1
VS VS 0
STATE OF ODISHA Il
121 CONTC/0006985/2021 SUNANDA SAHU DHANANJAYA MUND /1
VS VS 0
ARCHANA JOSHI, IRTS. I
122 CONTC/0006986/2021 BAIDHAR SINGH DHANANJAYA MUND /1
Vs VS 0
ARCHANA JOSHI, IRTS. I
123 CONTC/0006987/2021 NETRANANDA MAHANTA ADV /1
VS VS 0
DR. MONA SHARMA, IAS I
124 CONTC/0006988/2021 TRIBIKRAMA PANDA adv. /1
VS VS 0
ASHWINI MISHRA, DIRECTOR, HIGHER EDUCATION DEPT. I
125 CONTC/0006989/2021 ARCHANA MOHANTY RAKESH KUMAR ROUTRAY /1
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VS

VS

RANJAN KUMAR GIRI, DISTRICT EDU OFFICER

0
1"

126 CONTC/0006990/2021 KABITA SAHU DIPTI RANJAN BHOKTA /1
VS VS 0
ANU GARG, PRINCIPAL SECY., WATER RESOURCES DEPT. I
127 CRLA/0000655/2021 HARJT KAUR JUGALA KISHORE PANDA ORKEL /46 /2016
Vs VS 0
STATE OF ODISHA I
128 CRLA/0000656/2021 DILLIPKUMAR GOND ANIRUDHA DAS KUNDEI /27 /2018
VS VS 0
STATE OF ODISHA I
129 CRLA/0000657/2021 HIRALAL KERKETTA V.NARASINGH RAJGANGPUR /77 /2015
VS VS 0
STATE OF ODISHA I
130 CRLA/0000658/2021 PUPUN PRADHAN RAJALAXMI BISWAL ANGUL SADAR PS/687 /2021
VS VS 0
STATE OF ODISHA Il
131 CRLA/0000659/2021 HANANKA SABAR@ KANAKA@ ALOK SUCHIT KUMAR NAYAK R.UDAYAGIRI /44 /2015
VS VS 0
STATE OF ODISHA I
132 CRLA/0000660/2021 GANESWAR BAGARTI PRAHALLADA SAHU /10
Vs VS 0
STATE OF ODISHA I
133 CRLA/0000661/2021 TUAN@ BASWABHUSAN SAHOO BIBHU PRASAD MOHANTY DHENKANAL SADAR /288 /2012
VS VS 0
STATE OF ODISHA I
134 CRLA/0000662/2021 MANORANJAN RAY SHIVSANKAR MOHANTY EOW,BHUBANESWAR /8 /2016
VS VS 0
STATE OF ODISHA I
135 CRLLP/0000033/2021 JYOTIRMAYA MALLICK MONOMOY BASU /10
VS VS 0
PRADEEP KUMAR PATTAYAT I
136 CRLLP/0000034/2021 REPUBLIC OF INDIA (CBI) SARTHAK NAYAK /10
Vs VS 0
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KEDERAM MARNDI Il

137 CRLMA/0000256/2021 RAJKUMAR JAIN (GHATE) PRAVASH CH JENA /10
VS VS 0
STATE OF ODISHA I

138 CRLMA/0000257/2021 KULDIP SINGH NIRANJAN LENKA /10
VS VS 0
STATE OF ODISHA I

139 CRLMA/0000258/2021 SUJIT KUMARI HIAL DIPTI RANJAN BHOKTA MATHILI /99 /2021
VS VS 0
STATE OF ODISHA I

140 CRLMC/0002320/2021 ASHIS JENA JYOTIRMAYA SAHOO BANAPUR P.S. /30 /2020
VS VS 0
STATE OF ODISHA Il

141 CRLMC/0002321/2021 HAROID THOMASDAVID JYOTIRMAYA SAHOO GOSANINUAGAM /19 /2019
VS VS 0
STATE OF ODISHA I

142 CRLMC/0002322/2021 SOUMYA RANJAN SAMAL AMRITA PANDA /10
Vs VS 0
STATE OF ODISHA I

143 CRLMC/0002323/2021 DAMBARU BAGH RAJIB LOCHAN PATTNAIK MACHHKUND /64 /2020
VS VS 0
STATE OF ODISHA I

144 CRLMC/0002324/2021 BHABANI BEHERA @ BABA DEEPAK KUMAR DAS BALIPATNA /25 /2015
VS VS 0
STATE OF ODISHA I

145 CRLMC/0002325/2021 ANITA PANDA @ ANITA JENA PRADEEP KUMAR DAS GHASIPURA /124 /2010
VS VS 0
STATE OF ODISHA I

146 CRLMC/0002326/2021 ALOK BISWAS RAJIB LOCHAN PATTNAIK KALIMELA /122 /2020
VS VS 0
STATE OF ODISHA I

147 CRLMC/0002327/2021 KARTEKESWAR BRAHMA BADRINARAYAN PANDA /10
VS VS 0

STATE OF ODISHA
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148 CRLMC/0002328/2021 SAILESH PANDY SARATHI JYOTI MOHANTY /10
VS VS 0
STATE OF ODISHA I
149 CRLMC/0002329/2021 AKHAYA KUMAR NAYAK BHABANI SHANKAR DASPARIDA G.UNDYAGIRI /53 /2021
VS VS 0
STATE OF ODISHA I
150 CRLMC/0002330/2021 PRADYUMNA KUMAR PANDA TUKUNA KUMAR MISHRA JEYPORE TOWN /30 /2019
VS VS 0
STATE OF ODISHA I
151 CRLMC/0002331/2021 RATNAMANJARI MOHANTY PRAFULLA KUMAR JENA /10
VS VS 0
URMILA LENKA I
152 CRLMC/0002332/2021 VISWAS TRIPATHY GOPINATH MISHRA KORAPUT SADAR /91 /2020
VS VS 0
STATE OF ODISHA I
153 CRLMC/0002333/2021 KAMAL KUMAR PANDA ANIRUDHA DAS RAIKIA /66 /2013
VS VS 0
STATE OF ODISHA I
154 CRLMC/0002334/2021 RABINDRA KUMAR MISHRA PRIYA RANJAN SINGH /10
VS VS 0
STATE OF ODISHA Il
155 CRLMC/0002335/2021 BAPI @ NARENDRA KUMAR DAS SABYASACHI MISHRA KHAIRA /116 /2012
VS VS 0
STATE OF ODISHA I
156 CRLMC/0002336/2021 DHRUBA KALANDI JAGAJIT PANDA GORUMOHISANI /16 /2019
Vs VS 0
STATE OF ODISHA I
157 CRLMC/0002337/2021 BHAJAMAN SAHU ANIRUDHA DAS BALIMI /48 /1995
VS VS 0
STATE OF ODISHA I
158 CRLMC/0002338/2021 RANJIT NAIK @ PANDI SUNIL KUMAR PANDA MOTANGA /144 /2021
VS VS 0
STATE OF ODISHA I
159 CRLMC/0002339/2021 MD NOSHAD @ NOUSAD SUNIL KUMAR PANDA CHARMAL /115 /2021
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VS VS 0
STATE OF ODISHA I

160 CRLMC/0002340/2021 SUBASH CHANDRA TRIPATHY SUNIL KUMAR PANDA ANGUL TOWN /1235 /2020
VS VS 0
STATE OF ODISHA I

161 CRLMC/0002341/2021 SARAT KU. BAG SUNIL KUMAR PANDA BOLANGIR TOWN /133 /2015
Vs VS 0
STATE OF ODISHA I

162 CRLMC/0002342/2021 SARAT KU. BAG SUNIL KUMAR PANDA BOLANGIR TOWN /429 /2015
Vs VS 0
STATE OF ODISHA I

163 CRLMC/0002343/2021 BARADA PRASANNA MOHANTY ASHISKUMAR MISHRA KHANTAPADA /27 /2014
VS VS 0
STATE OF ODISHA I

164 CRLMC/0002344/2021 RAGHUNATH NAYAK MOHENDRA KUMAR MOHAPATRO BERHAMPUR TOWN /26 /1998
VS VS 0
STATE OF ODISHA(VIG.) I

165 CRLMC/0002345/2021 SARAT KUMAR DAS SUJT KUMAR BISWAL MAHILA P.S. BUXIBAZAR /21 /2006
Vs Vs 0
STATE OF ODISHA I

166 CRLMC/0002346/2021 GLPDEVELOPERSL.T.D MANOJVERMA KRUSHNA PRASAD /34 /2013
Vs VS 0
STATE OF ODISHA I

167 CRLMC/0002347/2021 NIRMAL KUMAR MALLICK ABHISHEK MOHANTY /10
VS VS 0
SARMISTHA BISWAL I

168 CRLMC/0002348/2021 LAXMI PRIYA DAS AMITAV TRIPATHY KHANDAPARA /173 /2018
VS VS 0
STATE OF ODISHA I

169 CRLMC/0002349/2021 HADU BISWAL JAGABANDHU SAHU TUSRA /11 /2016
Vs VS 0
STATE OF ODISHA I

170 CRLMC/0002350/2021 PRADEEP KUMAR MOHAPATRA @ PRADIP KUMAR REBRRSBRBWVAL /10

VS

VS
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STATE OF ODISHA Il
171 CRLMC/0002351/2021 SAMIR KUMAR MOHANTY MANAS CHAND TUMUSINGA /126 /2021
VS VS 0
STATE OF ODISHA I
172 CRLMC/0002352/2021 SURYA PRASAD DASH SAMBEET PATTANAYAK GOP /93 /2014
VS VS 0
STATE OF ODISHA I
173 CRLMC/0002353/2021 RAJENDRA @ RAJENDRA PRASAD SWAIN BASANTA KUMAR DAS ASKA /215 /2010
VS VS 0
STATE OF ODISHA I
174 CRLMC/0002354/2021 ANANTA ROUT SATYANARAYAN MISHRA /10
VS VS 0
STATE OF ODISHA Il
175 CRLMC/0002355/2021 BULU NAIK SUVASHISH PATTANAIK /10
VS VS 0
STATE OF ODISHA I
176 CRLMC/0002356/2021 SNEHALATA BEHERA SARADA PRASAD DASH SOROQO /251 /2020
Vs VS 0
STATE OF ODISHA I
177 CRLMC/0002357/2021 SUKA BADI AMIT PRASAD BOSE /10
VS VS 0
CHARU PANDA I
178 CRLMC/0002358/2021 UGREE KANHAR @ UGRESENA KANHAR @ AMULYA RATNA PANDA PHULBANI TOWN /139 /2021
VS VS 0
STATE OF ODISHA I
179 CRLMC/0002359/2021 NALINI RANJAN JENA ALOK KUMAR PANDA /10
VS VS 0
STATE OF ODISHA I
180 CRLMC/0002360/2021 BHARATI CHOUDHURY ANUPAM DASH KORAPUT VIGILANCE /19 /2019
VS VS 0
STATE OF ODISHA(VIG.) I
181 CRLMP/0002094/2021 RASANANDA ROUT PRAMOD CHANDRA SEJPADA /10
VS VS 0

THE STATE OF ODISHA
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182 CRLMP/0002095/2021 NARAN MAJHI BHABANI SHANKAR DASPARIDA /10
VS VS 0
STATE OF ODISHA I
183 CRLMP/0002096/2021 JAYASRI OJHA SURESH KUMAR PANDA /10
VS VS 0
STATE OF ODISHA I
184 CRLMP/0002097/2021 KHULANA NAIK SUSANT KUMAR BARAL /10
VS VS 0
STATE OF ODISHA I
185 CRLMP/0002098/2021 NANDA KISHOR TANDI DEVASHIS PANDA /10
VS VS 0
STATE OF ODISHA I
186 CRLMP/0002099/2021 DILLIPKUMAR PALEI B.M.SARANGI /10
VS VS 0
STATE OF ODISHA I
187 CRLMP/0002100/2021 BEDAMATI BEHERA SATYA SMRUTI MOHANTY /10
VS VS 0
THE SUPERINTENDENT OF POLICE, KHURDA I
188 CRLMP/0002101/2021 SANANTANA NAIK SRI OM SWARUP /10
VS VS 0
STATE OF ODISHA Il
189 CRLMP/0002102/2021 JOKER PLUSINDIA PRIVATE LIMITED SRl OM SWARUP /10
VS VS 0
STATE OF ODISHA I
190 CRLMP/0002103/2021 SURENDRA BEHERA RAMDASACHARY /10
Vs VS 0
STATE OF ODISHA I
191 CRLMP/0002104/2021 SHANTILATA BEHERA PRANAYA KUMAR DASH /10
VS VS 0
STATE OF ODISHA I
192 CRLMP/0002105/2021 PRADIPTA KISHORE DASH DEEPAK KU SAHOO /10
VS VS 0
STATE OF ODISHA I
193 CRLMP/0002106/2021 JERMINA NAYAK SITAKANTA HOTA /10
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VS VS 0
STATE OF ODISHA I
194 CRLMP/0002107/2021 BAIJAYANTI NAYAK ASMIYA RANJAN MAJHI /10
VS VS 0
STATE OF ODISHA I
195 CRLMP/0002108/2021 NARENDRA KUMAR GHANTUAL BICHITRA MOHAN MOHAPATRA /10
Vs VS 0
STATE OF ODISHA I
196 CRLMP/0002109/2021 KUNTI BEWA JAYADEBA BEHERA /10
Vs VS 0
STATE OF ODISHA I
197 CRLMP/0002110/2021 ANJULATA PRADHAN @ MALLIK JAJATI KESHARI KHUNTIA /10
VS VS 0
STATE OF ODISHA I
198 CRLMP/0002111/2021 BPD STEEL SYNDICATELTD. ABHISHEK DASH /10
VS VS 0
STATE OF ODISHA I
199 CRLMP/0002112/2021 DR. PRASANTA KUMAR MAHARANA DURGA PRASAD S. MALLICK /10
Vs Vs 0
SUSHAMA OJHA @s MAHARANA I
200 CRLREV/0000471/2021 DILLIPKUMAR AGARWAL @ AGARWALLA BIDESH RANJAN BEHERA RAIRANGPUR TOWN /6 /2018
Vs VS A.D.J.,RAIRANGAPUR(Mayurbhanj)
STATE OF ODISHA ST/0000017/2018
201 CRLREV/0000472/2021 SONALI DAS SANKARACHARYA CHOWDHURY PURIGHAT /181 /2021
VS VS 0
THE SECY. TO GOVT. OF ODISHA (HOME) I
202 CRLREV/0000473/2021 TUNU BIRUA SUNIL KUMAR PANDA N.T.P.C. /63/2018
VS VS 0
STATE OF ODISHA I
203 CRLREV/0000474/2021 ANJULATA PRADHAN @ MALLIK JAJATI KESHARI KHUNTIA /10
Vs VS 0
STATE OF ODISHA I
204 FA0/0000283/2021 MANAGER CUM O.I.C., NATIONAL INSURANCE CO. IPRASANTA KUMAR MAHALI /1

VS

VS
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LAXMIBALA DALABEBEHERA Il
205 FAO/0000284/2021 MANAGER CUM O.I.C., NATIONAL INSURANCE CO. IPRASANTA KUMAR MAHALI /1
VS VS 0
RAMESH PRADHAN I
206 FA0/0000285/2021 M/S. NATIONAL INSURANCE CO. LTD. MRINALINI PADHI /1
VS VS 0
DASARATHI NAYAK I
207 MACA/0000396/2021 PURNABASI GARIA SATYABHUSAN DAS /1
VS VS 0
RITANJALI SAHOO I
208 MACA/0000397/2021 NEW INDIA ASSURANCE COLTD. S. SUDHAKAR RAO Il
VS VS 0
DAMODAR SWAIN Il
209 MACA/0000398/2021 BABULI SWAIN AMIT PRASAD BOSE /1
VS VS 0
ALEKH CHANDRA KHATUA I
210 RSA/0000136/2021 PRAVAKAR UPADHYAYA SUBHA BIKASH PANDA /1
Vs VS 0
BIDYADHAR MISHRA I
211 RSA/0000137/2021 NITYANANDA DALEI AMITAV TRIPATHY /1
VS VS 0
SANAJUMANI DALEI I
212 RSA/0000138/2021 SIBANI SETHY SAMVIT MOHANTY /1
VS VS 0
STATE OF ODISHA I
213 RSA/0000139/2021 GURU MUDULI DIPTI RANJAN BHOKTA /1
VS VS 0
PARADESI KINDAL I
214 RVWPET/0000231/2021 CHITTARANJAN DAS ADV /1
VS VS 0
STATE OF ODISHA I
215 RVWPET/0000232/2021 SURAVI MOHANTY adv. /1
VS VS 0

GENERAL ADMINISTRATION
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216 RVWPET/0000233/2021 ASHOK KU.BEHERA ADV. /1l
VS VS 0
STATE OF ODISHA I
217 TRP(C)/0000391/2021 SUBHASHREE MARANDI PRAVAT KUMAR MUDULI /1
VS VS 0
ABHISEK TUDU I
218 TRP(C)/0000392/2021 BIJAYALAXMI PANIGRAHY @ BIJAYALAXMI DASHSIDHARTH PRASAD DAS /1
VS VS 0
KALI PRASAD DASH I
219 WA/0000911/2021 ENGINEER IN CHIEF, PUBLIC HEALTH, ODISHA, BHUBANEBNNRNDAN DAS, A.S.C. /1
VS VS 0
DEBENDRA KUMAR SAMAL /0007205/2021
220 WA/0000912/2021 ENGINEER IN CHIEF, PUBLIC HEALTH, ODISHA, BHUBANEBNVNRNDAN DAS, A.S.C. /1
VS VS 0
MANORANJAN MAPISTA /0010307/2021
221 WA/0000913/2021 SISIR KUMAR PATTANAIK ANSHURAM MISHRA /1
VS VS 0
STATE OF ODISHA I
222 WA/0000914/2021 M.D., ODISHA STATE COOPERATIVE MARKETING FEFERAPAONATIO /1
VS VS 0
STATE OF ODISHA Il
223 WA/0000915/2021 SUREKHA DAS CHITTARANJAN PATTNAIK /1
VS VS 0
STATE OF ODISHA I
224 WP(C)/0036563/2021 LAXMIDHAR BEHERA JAYADEBA BEHERA /1
Vs VS 0
AUTHORISED OFFICER, IDBI BANK LTD., I
225 WP(C)/0036564/2021 M/STIRUMALA INFRASTRUCTURE AND DEVEL OPMBNDEGPVRANIBN BEHERA /1
VS VS 0
TATA POWER CENTRAL ODISHA DISTRIBUTION LTD., I
226 WP(C)/0036565/2021 CHUMKI BOSE SAMEER KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
227 WHP(C)/0036566/2021 BHAGYABATI SWAIN SAMEER KUMAR DAS /1
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VS VS 0
STATE OF ODISHA I
228 WP(C)/0036567/2021 AMIT KUMAR KESHARI MAHESDAS /1
VS VS 0
STATE OF ODISHA I
229 WP(C)/0036568/2021 SANKARSAN PARIDA JYOTIRMAY GUPTA /1
Vs VS 0
STATE OF ODISHA I
230 WP(C)/0036569/2021 MANOJKU. PRADHAN JYOTIRMAY GUPTA /1
Vs VS 0
STATE OF ODISHA I
231 WP(C)/0036570/2021 CHANDRAKANTA MISHRA DEBABRATA RATH /1
VS VS 0
STATE OF ODISHA I
232 WP(C)/0036571/2021 GOPINATH KHANDAGIRI DEBABRATA RATH Il
VS VS 0
STATE OF ODISHA I
233 WP(C)/0036572/2021 DAYANIDHI PRADHAN DEBABRATA RATH /1
Vs Vs 0
STATE OF ODISHA I
234 WP(C)/0036573/2021 UMESH CHANDRA RATH TANMAY MISHRA /1
Vs VS 0
STATE OF ODISHA I
235 WP(C)/0036574/2021 GOPINATHA GOUDO TANMAY MISHRA /1
VS VS 0
STATE OF ODISHA I
236 WP(C)/0036575/2021 BISHNU PRIYA PRADHAN TANMAY MISHRA /1
VS VS 0
STATE OF ODISHA I
237 WHP(C)/0036576/2021 NIRANJAN JENA BIBHU PRASAD DAS /1
Vs VS 0
STATE OF ODISHA I
238 WP(C)/0036577/2021 RANJAN KUMAR MALLICK ANIMA KUMARI DEI /1

VS

VS
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STATE OF ODISHA Il
239 WP(C)/0036578/2021 HARA JAL BIRAJA PRASANNA DAS /1
VS VS 0
STATE OF ODISHA I
240 WHP(C)/0036579/2021 SUBAS CHANDRA BEHERA ANIMA KUMARI DEI /1
VS VS 0
STATE OF ODISHA I
241 WP(C)/0036580/2021 SUSANTA KUMAR MAHAPATRA TRILOCHAN NANDA /1
VS VS 0
STATE OF ODISHA I
242 WP(C)/0036581/2021 NIRANJAN PRASAD PATRO TRILOCHAN NANDA Il
VS VS 0
STATE OF ODISHA Il
243 WP(C)/0036582/2021 SBHIMA RAO TRILOCHAN NANDA /1
VS VS 0
STATE OF ODISHA I
244 WP(C)/0036583/2021 PRAKASH CHANDRA GHATUAL TRILOCHAN NANDA /1
Vs VS 0
STATE OF ODISHA I
245 WP(C)/0036584/2021 UPENDRA NARAYAN MAHAPATRA TRILOCHAN NANDA /1
VS VS 0
STATE OF ODISHA I
246 WP(C)/0036585/2021 PRATPA KUMAR LENKA SUBASH CH. BAIRIGANJAN /1
VS VS 0
STATE OF ODISHA I
247 WHP(C)/0036586/2021 PRAMOD KUMAR LENKA SUBASH CH. BAIRIGANJAN /1
VS VS 0
STATE OF ODISHA I
248 WP(C)/0036587/2021 NIRANJAN SAHOO SAMEER KUMAR DAS /1
VS VS 0
BSE, ODISHA I
249 WP(C)/0036588/2021 BIBHU PRASAD LENKA SUBASH CHANDRA BAIRIGANJAN /1
VS VS 0

STATE OF ODISHA
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250 WHP(C)/0036589/2021 AKSHYA KUMAR LENKA SUBASH CHANDRA BAIRIGANJAN /1l
VS VS 0
STATE OF ODISHA I
251 WP(C)/0036590/2021 NITYANANDA SUTAR SAMEER KUMAR DAS /1
VS VS 0
BSE, ODISHA I
252 WP(C)/0036591/2021 ARTATRAN BHOI GYANARANJAN SETHI /1
VS VS 0
STATE OF ODISHA I
253 WP(C)/0036592/2021 SUKANTA MUDULI NILAMADHAB SARKAR /1
VS VS 0
STATE OF ODISHA I
254 WP(C)/0036593/2021 SUVENDU KUMAR BISOI SATYABRATA MOHANTY /1
VS VS 0
GOVT. OF ODISHA I
255 WP(C)/0036594/2021 AJAYA KUMAR PRADHAN MANAS RANJAN PADHI /1
VS VS 0
STATE OF ODISHA I
256 WP(C)/0036595/2021 BIJAYA KUMAR DAS MANAS RANJAN PADHI /1
VS VS 0
STATE OF ODISHA Il
257 WP(C)/0036596/2021 SANGHAMITRA DEVI MANAS RANJAN PADHI /1
VS VS 0
STATE OF ODISHA I
258 WP(C)/0036597/2021 SUSIL KUMAR MOHAPATRA MANAS RANJAN PADHI /1
Vs VS 0
STATE OF ODISHA I
259 WP(C)/0036598/2021 PRAVATI MISHRA MANAS RANJAN PADHI /1
VS VS 0
STATE OF ODISHA I
260 WP(C)/0036599/2021 JAYAKRUSHNA SWAIN MANAS RANJAN PADHI /1
VS VS 0
STATE OF ODISHA I
261 WHP(C)/0036600/2021 MANAMILA PRADHAN MANAS RANJAN PADHI /1
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VS VS 0
STATE OF ODISHA I
262 WP(C)/0036601/2021 SARADA BHOI MANAS RANJAN PADHI /1
VS VS 0
STATE OF ODISHA I
263 WP(C)/0036602/2021 BIJAYALAXMI MOHAPATRA MANAS RANJAN PADHI /1
Vs VS 0
STATE OF ODISHA I
264 WHP(C)/0036603/2021 TAPASWINI TRIPATHY MANAS RANJAN PADHI /1
Vs VS 0
STATE OF ODISHA I
265 WP(C)/0036604/2021 SARMISTHA RAYAGURU MANAS RANJAN PADHI /1
VS VS 0
STATE OF ODISHA I
266 WP(C)/0036605/2021 PRAVATI MALLICK MANAS RANJAN PADHI Il
VS VS 0
STATE OF ODISHA I
267 WHP(C)/0036606/2021 SASMITA ROUTARAY MANAS RANJAN PADHI /1
Vs Vs 0
STATE OF ODISHA I
268 WP(C)/0036607/2021 SUBHRANSUBALA MISHRA MANAS RANJAN PADHI /1
Vs VS 0
STATE OF ODISHA I
269 WP(C)/0036608/2021 SIDHARTHA SANKAR MOHAPATRA SADASIVA PATRA /1
VS VS 0
STATE OF ODISHA I
270 WP(C)/0036609/2021 SUBHRANTA RATH ARJUNA CHARAN BEHERA /1
VS VS 0
STATE OF ODISHA I
271 WHP(C)/0036610/2021 SRIKANTA DALAI ARJUNA CHARANA BEHERA /1
Vs VS 0
STATE OF ODISHA I
272 WP(C)/0036611/2021 CH. JYOTI KUMARI SWADHA RATH /1

VS

VS
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STATE OF ODISHA I
273 WP(C)/0036612/2021 PRADIP BARIK MANOJKUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
274 WHP(C)/0036613/2021 LUCKY @ JASASHREE NAYAK DEEPALI MAHAPATRA /1
Vs VS 0
SILU @ RASHMI RANJAN NAYAK I
275 WP(C)/0036614/2021 ABHIJEET SWAIN BUDHADEV ROUTRAY /1
Vs VS 0
UNION OF INDIA I
276 WP(C)/0036615/2021 PRATIMA MISHRA RAMA KRISHNA BISOI Il
VS VS 0
STATE OF ODISHA I
277 WP(C)/0036616/2021 ABHILASH PUROCHIT BUDHADEV ROUTRAY /1
Vs VS 0
UNION OF INDIA I
278 WP(C)/0036617/2021 JAGAJIBAN BARIK SHUBHENDU KUMAR PARIDA /1
Vs VS 0
THE COMMNR. CONSOLIDATION AND SETTLEMENT, CUTTACK I
279 WP(C)/0036618/2021 ORIENTAL INSURANCE CO. LTS, PRASANTA KUMAR MAHALI /1
VS VS 0
STATE OF ODISHA I
280 WP(C)/0036619/2021 SHYAM SUNDAR ROUT BANABIHARI RAY /1
VS VS 0
COMMNR.LAND RECORDS AND SETTLEMENT,ODISHA I
281 WHP(C)/0036620/2021 ASHWINI KUMAR NAYAK RAMESH AGARWAL /1
Vs VS 0
STATE OF ODISHA I
282 WP(C)/0036621/2021 SHYAM SUNDAR ROUT BANABIHARI RAY /1
VS VS 0
COMMNR.,LAND RECORDS AND SETTLEMENT,ODISHA I
283 WP(C)/0036622/2021 GANGADHAR JENA RUDRA PRASAD KAR /1

VS VS
PRINCIPAL CHIEF COMMISSIONER OF INCOME TAX, BBSR
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284 WP(C)/0036623/2021 MINU ORAM RAMESH AGARWAL /1l
Vs VS 0
STATE OF ODISHA I
285 WP(C)/0036624/2021 BIBHUTI BHUSAN MALLICK TAPAN KUMAR MOHANTY /1
Vs VS 0
STATE OF ODISHA I
286 WP(C)/0036625/2021 PRASANTA KUMAR PATRA MAHESWAR MOHANTY /1
VS VS 0
BALASORE CO-OP. URBAN BANK LTD. I
287 WP(C)/0036626/2021 KULAMANI MOHANTY MANOJKUMAR MOHANTY 2 /1
Vs VS 0
STATE OF ODISHA I
288 WP(C)/0036627/2021 KSHIROD KUMAR NAYAK S.D.DAS /1
Vs VS 0
STATE OF ODISHA I
289 WP(C)/0036628/2021 NABA KISHRIE PANDA SUSANTA KUMAR TRIPATHY /1
VS VS 0
STATE OF ODISHA I
290 WP(C)/0036629/2021 SANKARSAN SAHU MAHESWAR MOHANTY /1
VS VS 0
COMMNR.LAND RECORDS AND SETTLEMENT,ODISHA I
291 WP(C)/0036630/2021 BHOLESWAR BEHERA SRIKANTA KUMAR NATH /1
Vs Vs 0
STATE OF ODISHA I
292 WP(C)/0036631/2021 KULAMANI BEHERA ARABINDA TRIPATHY /1
Vs VS 0
COLLECTOR, ANGUL I
293 WP(C)/0036632/2021 CHANDINI DEVI SUBASH CHANDRA PUSPALAKA /1
VS VS 0

294

295

WP(C)/0036633/2021

WP(C)/0036634/2021

STATE OF ODISHA
RABINDRA KUMAR SAHOO
VS

STATE OF ODISHA
BADAL KUMAR PANDA

SUSHREE SENAPATI MOHAPATRA
VS

SUBASH CHANDRA PUSPALAKA
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VS VS 0
STATE OF ODISHA I
296 WP(C)/0036635/2021 NAKHETRA MALINI PATTNAIK AMIYA KUMAR CHHATOI /1
VS VS 0
STATE OF ODISHA I
297 WP(C)/0036636/2021 SANTOSH KUMAR NAYAK SUBASH CHANDRA PUSPALAKA /1
Vs VS 0
STATE OF ODISHA I
298 WHP(C)/0036637/2021 BIJAYA KETAN MOHAPATRA PRAFULLA KUMAR KAR /1
Vs VS 0
TAHASILAR, ERASAMA, JAGATSINGHPUR I
299 WP(C)/0036638/2021 SUSITA DIGAL SUBASH CHANDRA PUSPALAKA /1
VS VS 0
STATE OF ODISHA I
300 WP(C)/0036639/2021 RISHIKANT RAUT SAROJRANJAN SUBUDHI Il
VS VS 0
STATE OF ODISHA I
301 WHP(C)/0036640/2021 BINAYA KUMAR HOTA SURYA NARAYAN DAS /1
Vs Vs 0
STATE OF ODISHA I
302 WP(C)/0036641/2021 SAROJKANTA PATI ARIJEET MISHRA /1
Vs VS 0
AO, INDIAN BANK, KENDRAPARA I
303 WP(C)/0036642/2021 KANCHAN PRASAD SIDHARTHA DAS /1
VS VS 0
AO, UNION BANK OF INDIA, SAMBALPUR I
304 WP(C)/0036643/2021 BIMAL CHANDRA MISHRA SWAPNA KUMAR OJHA /1
VS VS 0
STATE OF ODISHA I
305 WHP(C)/0036644/2021 BALARAM NEGI BIBHUTI BHUSAN SWAIN /1
Vs VS 0
CGIT-CUM LABOUR COURT,BBSR I
306 WP(C)/0036645/2021 BIMAL CHANDRA MISHRA SWAPNA KUMAR OJHA /1

VS

VS
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STATE OF ODISHA I
307 WP(C)/0036646/2021 UTTAM CHARAN MALLICK GYANALOKA MOHANTY /1
VS VS 0
STATE OF ODISHA I
308 WHP(C)/0036647/2021 RASANANDA PANDA UMAKANT SAHOO /1
Vs VS 0
STATE OF ODISHA I
309 WP(C)/0036648/2021 SUBARNA NAYAK BANSHIDHAR BAUG /1
Vs VS 0
DISTRICT SUB REGISTRAR, KHURDA I
310 WP(C)/0036649/2021 RAMABALAVA PRADHAN TRILOCHAN DASH Il
VS VS 0
STATE OF ODISHA I
311 WP(C)/0036650/2021 ABHILIPSA PATRA SASWAT DAS /1
Vs VS 0
STATE OF ODISHA I
312 WP(C)/0036651/2021 DEEPAK KUMAR DAS SOURYA SUNDAR ADS /1
Vs VS 0
STATE OF ODISHA I
313 WP(C)/0036652/2021 CHITTA RANJAN SAHOO NIMAIN CHARAN NAYAK /1
VS VS 0
STATE OF ODISHA I
314 WP(C)/0036653/2021 BIPIN BIHARI NAYAK GYANENDRA CHANDRA SWAIN /1
VS VS 0
STATE OF ODISHA I
315 WP(C)/0036654/2021 DILLIPKUMAR MOHANTY GYANENDRA CHANDRA SWAIN /1
Vs VS 0
STATE OF ODISHA I
316 WP(C)/0036655/2021 MOHAN PANI KARUA GYANENDRA CHANDRA SWAIN /1
VS VS 0
STATE OF ODISHA I
317 WP(C)/0036656/2021 SUMAL KUMARDUTTA GYANENDRA CHANDRA SWAIN /1

VS
STATE OF ODISHA

VS
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318 WHP(C)/0036657/2021 ANANDAKANDA BARIK SUKANTA KUMAR MISHRA /1l
VS VS 0
STATE OF ODISHA I
319 WP(C)/0036658/2021 SASMITA PRADHAN GOPINATH MISHRA /1
VS VS 0
EXECUTIVE ENGINEER, KHURDA I
320 WP(C)/0036659/2021 ABANI KANTA SATAPATHY SUKANTA KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
321 WP(C)/0036660/2021 DEBAHARI LENKA PRITAM KUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
322 WP(C)/0036661/2021 BIDYADHAR DEY JK.MISHRA 2 /1
VS VS 0
STATE OF ODISHA I
323 WP(C)/0036662/2021 SWARNA SANDEEP MOHANTY SUBASH CHANDRA PANI /1
VS VS 0
UNION OF INDIA I
324 WP(C)/0036663/2021 BASANTA KUMAR DASH TAPAN KUMAR BISWAL /1
VS VS 0
COLLECTOR AND DM,GANJAM Il
325 WP(C)/0036664/2021 DR. RAJAT MOHANTY BHABANI SANKAR TRIPATHY 1 /1
VS VS 0
STATE OF ODISHA I
326 WP(C)/0036665/2021 SURANJAN BAGUDAI TAPAN KUMAR BISWAL /1
Vs VS 0
SECY. TO GOVT.,HOME DEPT. I
327 WP(C)/0036666/2021 HRUSHIKESH NAYAK GYANA RANJAN SETHI /1
VS VS 0
STATE OF ODISHA I
328 WP(C)/0036667/2021 RINA DALAI TAPAN KUMAR BISWAL /1
VS VS 0
STATE OF ODISHA I
329 WHP(C)/0036668/2021 ABHISEK PADHI SURYAKANTA DASH /1
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VS VS 0
CHSE,ODISHA I
330 WP(C)/0036669/2021 PRAFULLA KUMAR BISWAL SIDHARTHA MISHRA 1 /1
VS VS 0
STATE OF ODISHA I
331 WP(C)/0036670/2021 BISWAJIT BEHERA BHABANI SANKAR TRIPATHY 1 /1
Vs VS 0
STATE OF ODISHA I
332 WHP(C)/0036671/2021 BHADRA BISWAL BHABANI SANKAR TRIPATHY 1 /1
Vs VS 0
STATE OF ODISHA I
333 WP(C)/0036672/2021 SIRISH CHANDRA BEHERA NIRANJAN LENKA /1
VS VS 0
COLLECTOR, MAYURBHANJ I
334 WP(C)/0036673/2021 SANJAYA KUMAR NAYAK SURESH KUMAR PANDA Il
VS VS 0
STATE OF ODISHA I
335 WP(C)/0036674/2021 JTENDRA BEHERA USHARANI PADHI /1
Vs Vs 0
AO AND CM, BANK OF BARODA, BBSR I
336 WP(C)/0036675/2021 MANASI DASH SUSANTA KUMAR DASH /1
Vs VS 0
STATE OF ODISHA I
337 WP(C)/0036676/2021 SUBRAT ROUT BISWAMBAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
338 WP(C)/0036677/2021 MANJULATA DAS DHANANJAYA NAYAK /1
VS VS 0
STATE OF ODISHA I
339 WHP(C)/0036678/2021 BISHNU CHARAN BAG MOHENDRA KUMAR MOHAPATRO /1
Vs VS 0
STATE OF ODISHA I
340 WP(C)/0036679/2021 TRINATH PANDA MOHENDRA KUMAR MOHAPATRO /1

VS

VS
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COLLECTOR AND DM, KALAHANDI I
341 WP(C)/0036680/2021 KHAGESWAR PADHAN MOHENDRA KUMAR MOHAPATRO /1
VS VS 0
STATE OF ODISHA I
342 WHP(C)/0036681/2021 KISHOR CHANDRA PADHAN MOHENDRA KUMAR MOHAPATRO /1
Vs VS 0
STATE OF ODISHA I
343 WP(C)/0036682/2021 VILLAGERS OF DIMIRIPATNA AMITAV TRIPATHY /1
Vs VS 0
STATE OF ODISHA I
344 WP(C)/0036683/2021 GOREKHA PADHAN SALAUDDIN KHAN Il
VS VS 0
STATE OF ODISHA I
345 WP(C)/0036684/2021 ABHIMANYU SAHU AMITAV TRIPATHY /1
Vs VS 0
STATE OF ODISHA I
346 WP(C)/0036685/2021 SARDHAKAR BAGARTY SALAUDDIN KHAN /1
Vs VS 0
STATE OF ODISHA I
347 WP(C)/0036686/2021 JAGESWAR MOHANTA SIDHESWAR MALLIK /1
VS VS 0
STATE OF ODISHA I
348 WP(C)/0036687/2021 HARIHAR NAIK SIDHESWAR MALLIK /1
VS VS 0
STATE OF ODISHA I
349 WHP(C)/0036688/2021 RISHABH MINING PVT. LTD. JM.PATTANAIK /1
Vs VS 0
STATE OF ODISHA I
350 WP(C)/0036689/2021 RAHAS CHANDRA BARIK SIDHESWAR MALLIK /1
VS VS 0
STATE OF ODISHA I
351 WP(C)/0036690/2021 KESHABA CHANDRA PATRA SIDHESWAR MALLIK /1

VS
STATE OF ODISHA

VS
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352 WHP(C)/0036691/2021 KARUNAKAR KHATUA SIDHESWAR MALLIK /1l
VS VS 0
STATE OF ODISHA I
353 WP(C)/0036692/2021 SUDARSAN NAYAK SIDHESWAR MALLIK /1
VS VS 0
STATE OF ODISHA I
354 WP(C)/0036693/2021 M/S SEVEN HILLSESTATELTD. PRASANTA KISHORE RAY /1
VS VS 0
ARABINDA DAS I
355 WP(C)/0036694/2021 M/S ASIAN GEO TECH RESEARCH SERVICES,BBSR SUJAN KUMAR ROY CHOUDHURY /1
VS VS 0
CBIT AND CUSTOMS,NEW DELHI I
356 WP(C)/0036695/2021 ANIRUDHA DAS KANANBALA ROY CHOUDHURY /1
VS VS 0
STATE OF ODISHA I
357 WP(C)/0036696/2021 M/S SEVEN HILLSESTATELTD. PRASANTA KISHORE RAY /1
VS VS 0
MOUSUMI GAYEN I
358 WP(C)/0036697/2021 PRAMOD KUMAR ROUT /1
VS VS 0
STATE OF ODISHA Il
359 WP(C)/0036698/2021 NIRANJAN MADHEI SHAMBHU CHARAN NATH SHARMA /1
VS VS 0
STATE OF ODISHA I
360 WP(C)/0036699/2021 M/S SEVEN HILLSESTATELTD. PRASANTA KISHORE RAY /1
Vs VS 0
MONOJIT SEN I
361 WP(C)/0036700/2021 JAYASANKAR ACHARYA KALI PRASANNA MISHRA /1
VS VS 0
STATE OF ODISHA I
362 WP(C)/0036701/2021 BANAMALI MAJHI JAYAKRISHNA MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
363 WHP(C)/0036702/2021 JAGADISH MAJHI SURYA NARAYAN PATNAIK /1
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VS VS 0
STATE OF ODISHA I
364 WP(C)/0036703/2021 SATYA BHAMA MALLIK ASIT KUMAR JENA /1
VS VS 0
STATE OF ODISHA I
365 WP(C)/0036704/2021 RAMA CHANDRA BASKEY SURYA NARAYAN PATNAIK /1
Vs VS 0
STATE OF ODISHA I
366 WHP(C)/0036705/2021 NAGENDRA KUMAR PATRA MANASPATI /1
Vs VS 0
STATE OF ODISHA I
367 WP(C)/0036706/2021 MANMATH KUMAR NAYAK MANASPATI /1
VS VS 0
STATE OF ODISHA I
368 WP(C)/0036707/2021 DR.SMITA SINHA SURYA NARAYAN PATNAIK Il
VS VS 0
VC,BERHAMPUR UNIVERSITY I
369 WHP(C)/0036708/2021 BANSIDHAR SETHI MANASPATI /1
Vs Vs 0
STATE OF ODISHA I
370 WP(C)/0036709/2021 TANMAY KUMAR SAHU ASHISKUMAR MISHRA /1
Vs VS 0
STATE OF ODISHA I
371 WP(C)/0036710/2021 BRAJESWARI BEHERA ASHISKUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
372 WP(C)/0036711/2021 BHARAT KRUSHNA PANDA ASHISKUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
373 WHP(C)/0036712/2021 AMBIKA NARAYAN RUDRA PRASAD DAS BRAJA MOHAN SARANGI /1
Vs VS 0
AO,REPCO HOME FINANCE LTD.,CUTTACK I
374 WP(C)/0036713/2021 SURAMA MOHAPATRA JAYAKRISHNA MOHAPATRA /1

VS

VS
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STATE OF ODISHA Il
375 WP(C)/0036714/2021 BAMADEV DAS PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
ODISHA GRAMYA BANK, BBSR I
376 WHP(C)/0036715/2021 NICHOLASTIRKEY DHIRENDRA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
377 WP(C)/0036716/2021 PRAKASH SETHY PRABHU PRASANNA BEHERA /1
VS VS 0
STATE OF ODISHA I
378 WP(C)/0036717/2021 MANMOHAN MOHANTY BRAJA MOHAN SARANGI Il
VS VS 0
AO,CANARA BANK BBSR Il
379 WP(C)/0036718/2021 SUDHIR RANJAN MOHAPATRA NALINI KANTA DASH /1
VS VS 0
AO CUM CM, PNB, BBSR I
380 WP(C)/0036719/2021 SUKADEV SWAIN BRAJA MOHAN SARANGI /1
Vs VS 0
R.T.0.,CHANDIKHOLE I
381 WP(C)/0036720/2021 HIMANSU SEKHAR NAHAK BRAJA MOHAN SARANGI /1
VS VS 0
R.T.0.KEONJHAR I
382 WP(C)/0036721/2021 SUNDARAM HOME FINANCE LTD. NALINI KANTA DASH /1
VS VS 0
DM CUM COLLECTOR, CUTTACK I
383 WP(C)/0036722/2021 KARTIK JENA BRAJA MOHAN SARANGI /1
VS VS 0
R.T.0.JAGATSINGHPUR I
384 WP(C)/0036723/2021 DEBASIS SARANGI BRAJA MOHAN SARANGI /1
VS VS 0
REGIONAL MANAGER,RBI,BBSR I
385 WP(C)/0036724/2021 SWARAJCHOUDHURY NALINI KANTA DASH /1
VS VS 0

AO CUM CM, PNB, BBSR
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386 WHP(C)/0036725/2021 RAM CHANDRA HANSDAH KABI RANJAN MOHANTY /1l
VS VS 0
STATE OF ORISSA I
387 WP(C)/0036726/2021 RAJENDRA PRASAD AGARWAL DIGAMBARA MISHRA /1
VS VS 0
STATE OF ODISHA I
388 WP(C)/0036727/2021 ODISHA MUNICIPAL EMPLOYEES FEDERATION BIDYADHAR PRADHAN /1
VS VS 0
STATE OF ODISHA I
389 WP(C)/0036728/2021 SLAKSHMI SUMITRA MOHANTY /1
VS VS 0
SRI GOPALJEE MAHAPRABHU,GANJAM I
390 WP(C)/0036729/2021 SUKRU RATHOR AJAYA KUMAR JENA /1
VS VS 0
STATE OF ODISHA I
391 WP(C)/0036730/2021 APARNA MAHAKUD SIBA PRASAD SWAIN /1
VS VS 0
STATE OF ODISHA I
392 WP(C)/0036731/2021 SLAKSHMI SUMITRA MOHANTY /1
VS VS 0
SRI GOPALJEE MAHAPRABHU,GANJAM Il
393 WP(C)/0036732/2021 P.SANKAR RAO DIPTI RANJAN BHOKTA /1
VS VS 0
STATE OF ORISSA I
394 WP(C)/0036733/2021 KAILASH CHANDRA MAHAPATRA MANAS RANJAN PADHI /1
Vs VS 0
STATE OF ODISHA I
395 WP(C)/0036734/2021 ASHOK KUMAR AGARWAL PABITRA KUMAR NAYAK /1
VS VS 0
PNB, NEW DELHI I
396 WP(C)/0036735/2021 ASHWINI KUMAR SAHOO KARUNAKAR RATH /1
VS VS 0
STATE OF ODISHA I
397 WP(C)/0036736/2021 ROSALINI PATI SUKANTA KUMAR NAYAK 2 /1
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VS VS 0
PARESHNATH MISHRA I
398 WP(C)/0036737/2021 BASANTA KUMAR OJHA KARUNAKAR RATH /1
VS VS 0
STATE OF ODISHA I
399 WP(C)/0036738/2021 MADHUSUDAN SAHOO MANAS RANJAN PADHI /1
Vs VS 0
STATE OF ODISHA I
400 WHP(C)/0036739/2021 BHARAT CHANDRA BISWAL SYAMALENDU PATTNAIK /1
VS VS 0
RT.0., KHURDA I
401 WP(C)/0036740/2021 GANESH SAHU SYAMALENDU PATTNAIK /1
VS VS 0
RT.0., GAJAPATI I
402 WP(C)/0036741/2021 BIJAYA KUMAR SAHOO BHABANI SANKAR RAYAGURU Il
VS VS 0
THE COLLECTOR DHENKANAL-CUM-ARBITRATOR NHAI Il
403 WP(C)/0036742/2021 M/SBIJAYA MARINE PRODUCTS CHANDANA MISHRA /1
VS VS 0
BANK OF INDIA, BBSR I
404 WP(C)/0036743/2021 BANABIHARI NAIK SARBESWAR BEHERA /1
Vs VS 0
STATE OF ODISHA I
405 WP(C)/0036744/2021 M/S.S.CHANCHALA COMBINESPVT. LTD.,PURI CHANDANA MISHRA /1
VS VS 0
BANK OF INDIA,BBSR I
406 WP(C)/0036745/2021 GOVIND CHANDRA DILLA AMIYA KUMAR MOHANTY A /1
VS VS 0
UCO BANK, JHARSUGUDA I
407 WP(C)/0036746/2021 BRIJLAL NAIK MANASKUMAR CHAND /1
VS VS 0
STATE OF ODISHA I
408 WP(C)/0036747/2021 JAGATSHYAM JUED@JAGASHYAM JUED MANAS KUMAR CHAND /1
Vs VS 0
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STATE OF ODISHA I
409 WP(C)/0036748/2021 M/SSM NIRYAT PVT.LTD. RUDRA PRASAD KAR /1
VS VS 0
THE UNION OF INDIA I
410 WHP(C)/0036749/2021 NIRMALYA HOTA JANAKI KANTA MAHAPATRA /1
Vs VS 0
STATE OF ODISHA I
411 WP(C)/0036750/2021 RABINDRA KUMAR SAHOO BIREN SANKAR TRIPATHY /1
Vs VS 0
STATE OF ODISHA I
412 WP(C)/0036751/2021 M/SVIJAY GAS FALGUNI RAJGURU MOHAPATRA Il
VS VS 0
ODISHA ELECTRICTY REGULATORY COMMISSION,BBSR I
413 WP(C)/0036752/2021 BALASORE ZILLA PVT. BUS OWNERS ASSOCIATIONRAMAKANTA PANDA /1
Vs VS 0
STATE OF ODISHA I
414 WP(C)/0036753/2021 JYOTIRMAYEE KANHAR SATYAJT MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
415 WP(C)/0036754/2021 SANTANU KUMAR PANIGRAHI JAGABANDHU SAHU /1
VS VS 0
UTKAL GRAMEEN BANK, BALANGIR I
416 WP(C)/0036755/2021 SABITRI ROUT SATYAJT MOHAPATRA /1
VS VS 0
AO-CUM-SRMANAGER,HDFC BANK LTD.,CUTTACK I
417 WHP(C)/0036756/2021 SANTA KUMAR SAHU JAGABANDHU SAHU /1
Vs VS 0
STATE OF ODISHA I
418 WP(C)/0036757/2021 CHANDRA KUMAR BEHERA JAGABANDHU SAHU /1
VS VS 0
STATE OF ODISHA I
419 WP(C)/0036758/2021 NARENDRA PRADHAN BIBHU PRASAD TRIPATHY /1

VS

VS

REGIONAL MANAGER,CENTRAL BANK OF INDIA,BBSR
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420 WHP(C)/0036759/2021 SATYAPRIYA PAIKARAY ACHYUTANANDA PATTANAIK /1l
VS VS 0
STATE OF ODISHA I
421 WP(C)/0036760/2021 SATYAKRUSHNA DAS DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
422 WP(C)/0036761/2021 BHRAMAR BAR CHHATOI ACHYUTANANDA PATTANAIK /1
VS VS 0
STATE OF ODISHA I
423 WP(C)/0036762/2021 SANJAYA KUMAR MOHAKUL ACHYUTANANDA PATTANAIK /1
VS VS 0
STATE OF ODISHA I
424 WPCRL/0000157/2021 DHIRENDRA KUMAR PANDA DR. SUSANT KUMAR KANUNGO BALIKUDA /336 /2021
VS VS 0
STATE OF ODISHA I
425 ABLAPL/0015235/2021 KHIRODINI BEHERA @ MAMA BISWAJT MOHAPATRA KAMAKHYANAGAR /301 /2021
VS VS 0
STATE OF ODISHA I
426 ABLAPL/0015236/2021 KRUSHNA SAHOO@ BALU SAHOO SANGRAM RATH BALIANTA P.S. /338 /2021
VS VS 0
STATE OF ODISHA Il
427 ABLAPL/0015237/2021 RASHMI RANJAN SAMANTARAY SANGRAM RATH PIPLI /392 /2021
VS VS 0
STATE OF ODISHA I
428 ABLAPL/0015238/2021 PRANABANDHU DWIBEDY @ NARAYAN DWIBEDY SAROJKUMAR DASH BHUBAN /376 /2021
Vs VS 0
STATE OF ODISHA I
429 ABLAPL/0015239/2021 TINGIDA HIKABADI PRASANNA KUMAR MISHRA GUDARI /48 /2019
VS VS 0
STATE OF ODISHA I
430 ABLAPL/0015240/2021 DANDAPANI NAYAK SANTOSH KUMAR MAHANTY BALLIGUDA /169 /2021
VS VS 0
STATE OF ODISHA I
431 ABLAPL/0015241/2021 BUTU@ NIRANJAN PRADHAN BISWARANJAN DALAI CUTTACK SADAR /448 /2021
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VS VS 0
STATE OF ODISHA I

432 ABLAPL/0015242/2021 MUNA BEHERA BICHITRA NARAYANA SATAPATHY NALCO /233 /2021
VS VS 0
STATE OF ODISHA I

433 ABLAPL/0015243/2021 KHAGENDRA KHUNTIA ARJUNA CHARANA BEHERA SIMULIA /254 /2021
Vs VS 0
STATE OF ODISHA I

434 ABLAPL/0015244/2021 SAMBARA@ SAMBARU SAHU SANTOSH KUMAR MAHANTY PURUSHOTTAMPUR /516 /2021
Vs VS 0
STATE OF ODISHA I

435 ABLAPL/0015245/2021 SURYAKANTA MOHANTY BISWARANJAN DALAI MAHILA P.S.(BBSR) /128 /2019
VS VS 0
STATE OF ODISHA I

436 ABLAPL/0015246/2021 PUJA DAS JAGABANDHU SAHU PADAMPUR /210 /2021
VS VS 0
STATE OF ODISHA I

437 ABLAPL/0015247/2021 KAMALINI SUNDARAY @ KAMOLINI SUNDARAY  BIKRAM KESHARI RAJ KHURDA P.S. /456 /2021
Vs Vs 0
STATE OF ODISHA I

438 ABLAPL/0015248/2021 SARBESWAR ROUT UDIT RANJAN JENA PATTAMUNDAI /639 /2021
Vs VS 0
STATE OF ODISHA I

439 ABLAPL/0015249/2021 MINAKETAN@ MINA NAHAK@ NAYAK MOHENDRA DALAI POLASARA PS/402 /2021
VS VS 0
STATE OF ODISHA I

440 ABLAPL/0015250/2021 SUNIL KUMAR MATIA PARTHA SARATHI NAYAK NAUGAON /132 /2021
VS VS 0
STATE OF ODISHA I

41 ABLAPL/0015251/2021 PRAKASH KUMAR SAHOO @ AJAY SAHOO MANORANJAN PADHI PURI SADAR /366 /2021
Vs VS 0
STATE OF ODISHA I

442 ABLAPL/0015252/2021 SHIBA PRASAD JENA ARJUNA CH. BEHERA SINGLA /196 /2021

VS

VS
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STATE OF ODISHA I

443 ABLAPL/0015253/2021 SHATRUGHNA JENA ARJUNA CH BEHERA SINGLA /196 /2021
VS VS 0
STATE OF ODISHA I

444 ABLAPL/0015254/2021 SIBANANDA MOHANTY RAMANI KANTA PATTANAIK KOREI /315 /2021
Vs VS 0
STATE OF ODISHA I

445 ABLAPL/0015255/2021 DHANESWAR SAHOO RAMANIKANTA PATTANAIK KOREI /315 /2021
Vs VS 0
STATE OF ODISHA I

446 ABLAPL/0015256/2021 TANUSHREE BEHERA BHABANI SHANKAR DASPARIDA SORO /411 /2021
VS VS 0
STATE OF ODISHA I

47 ABLAPL/0015257/2021 BHIMASENA PRADHAN MANMAYA KUMAR DASH /10
Vs VS 0
STATE OF ODISHA I

448 ABLAPL/0015258/2021 VISION KUMAR DAS@ RISHI JAGANNATH KAMILA INFOCITY PS /250 /2021
Vs VS 0
STATE OF ODISHA I

449 ABLAPL/0015259/2021 BALIA @ BALARAM JENA JAGANNATH KAMILA JENAPUR /335 /2021
VS VS 0
STATE OF ODISHA I

450 ABLAPL/0015260/2021 GAYADHARA DAS JAGANNATH KAMILA NILGIRI /208 /2021
VS VS 0
STATE OF ODISHA I

451 ABLAPL/0015261/2021 CHAMPI BAI SAHOO SITI KANT MISHRA JONK /116 /2019
Vs VS 0
STATE OF ODISHA I

452 ABLAPL/0015262/2021 GANESWAR BEHERA RONIT GHOSH COLLIERY /464 /2021
VS VS 0
STATE OF ODISHA I

453 ABLAPL/0015263/2021 PRAFULLA PRADHANI SURYAKANTA DWIBEDI JHARIGAM /174 /2021

VS
STATE OF ODISHA

VS
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454 ABLAPL/0015264/2021 HANUMAN SHEKULAL MOHITE ASIT KUMAR JENA MOTU /47 /2021
VS VS 0
STATE OF ODISHA I
455 ABLAPL/0015265/2021 JTENDRA KUMAR SAHOO TANMAY MISHRA KEONJHAR TOWN /447 /2021
VS VS 0
STATE OF ODISHA I
456 ABLAPL/0015266/2021 DHANESWAR SAHU @ BUTI GYANALOKA MOHANTY PAIKMAL /172 /2021
VS VS 0
STATE OF ODISHA I
457 ABLAPL/0015267/2021 SURENDRA PATEL @ PINKU GYANALOKA MOHANTY PAIKMAL /171 /2021
VS VS 0
STATE OF ODISHA I
458 ABLAPL/0015268/2021 B.LACHIYA@ B.LACHHEYA TRILOCHAN DASH MARINE PSAT ARJPALLI /42 /2021
VS VS 0
STATE OF ODISHA I
459 ABLAPL/0015269/2021 DEEPAK HARIJAN ANIRUDHA DAS TENTULIKHUNTI /49 /2020
VS VS 0
STATE OF ODISHA I
460 ABLAPL/0015270/2021 BASUDEB BEHERA SURYAKANTA DWIBEDI JAGATSINGPUR /499 /2021
VS VS 0
STATE OF ODISHA Il
461 ABLAPL/0015271/2021 BUDHIA GOUDA SANTOSH KUMAR MAHANTY BALLIGUDA /176 /2021
VS VS 0
STATE OF ODISHA I
462 ABLAPL/0015272/2021 ARAKHITA PRADHAN SWAYAMPRAVA DASH MANAMUNDA /106 /2021
Vs VS 0
STATE OF ODISHA I
463 ABLAPL/0015273/2021 SHARAT KUMAR MISHRA SOMANATH NANDA KOREI /233 /2021
VS VS 0
STATE OF ODISHA I
464 ABLAPL/0015274/2021 BASANTA NAHAK@ NAIK AMITAV TRIPATHY NAYAGARH SADAR /166 /2021
VS VS 0
STATE OF ODISHA I
465 ABLAPL/0015275/2021 BIBHUTI BHUSAN BEHERA @ SRIKANT BEHERA SURYANARAYAN BISWAL PARADEEP LOCK /278 /2021
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VS VS 0
STATE OF ODISHA I
466 ABLAPL/0015276/2021 MINATIRANI JENA BIBHUTI RANJAN MOHANTY SINGLA /195 /2021
VS VS 0
STATE OF ODISHA I
467 ABLAPL/0015277/2021 GINESH PARAMANATTU BALRAJAN NAIR@ GINESHPRBRBODHA CHANDRA NAYAK SAMBALPUR VIGILANCE /24 /2020
Vs VS 0
STATE OF ODISHA(VIG.) I
468 ABLAPL/0015278/2021 RAJESH MALLIK @ MALLICK PRAVASH CH JENA RAIBANIA /76 /2021
Vs VS 0
STATE OF ODISHA I
469 ABLAPL/0015279/2021 NARENDRA MALIK P.R.MISHRA DHUSURI /153 /2021
VS VS 0
STATE OF ODISHA I
470 ABLAPL/0015280/2021 GAJENDRA PANDE@ GIRI PANDE SURYAKANTA DWIBEDI JHARIGAM /175 /2021
VS VS 0
STATE OF ODISHA I
471 ABLAPL/0015281/2021 JATIA @ JATADHARI BARIK DEEPAK KUMAR DAS BALANGA /225 /2021
Vs Vs 0
STATE OF ODISHA I
472 ABLAPL/0015282/2021 ANANDA CHANDRA DAS@ MALLIK CHITTA RANJAN PATTNAIK TIHIDI /331 /2017
Vs VS 0
STATE OF ODISHA I
473 ABLAPL/0015283/2021 SARAT CHANDRA MALLICK AMITAV TRIPATHY KHANDAPARA /234 /2021
VS VS 0
STATE OF ODISHA I
474 ABLAPL/0015284/2021 HEMANTA MALLICK SATYA RANJAN MULIA CUTTACK SADAR /607 /2021
VS VS 0
STATE OF ODISHA I
475 ABLAPL/0015285/2021 BIKRAM KESHARI PRADHAN SATYA RANJAN MULIA TANGI (KHURDA) /194 /2018
Vs VS 0
STATE OF ODISHA I
476 ABLAPL/0015286/2021 DILLIPKUMAR DAS@ DILLIPKUMAR DASH SURYAKANTA DWIBEDI ATHGARH /260 /2021

VS

VS

Page 42/85

0



ORISSA HIGH COURT

FILING REPORT ASON :22/11/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE
STATE OF ODISHA I

477 ABLAPL/0015287/2021 BABUL BHUJABALA@ RANJT BHUJABAL ANANTA PRASAD MISHRA RAMACHANDI /111 /2021
VS VS 0
STATE OF ODISHA I

478 ABLAPL/0015288/2021 RANJAN KUMAR SWAIN ABHAYA KUMAR PARIDA BALIANTA P.S. /206 /2018
Vs VS 0
STATE OF ODISHA I

479 ABLAPL/0015289/2021 RAMA KHAPARDHUA SATYABRATA PANDA ULLUNDA /156 /2021
Vs VS 0
STATE OF ODISHA I

480 ABLAPL/0015290/2021 INDRAJT PRADHAN SANTOSH KUMAR DASH /10
VS VS 0
STATE OF ODISHA I

481 ABLAPL/0015291/2021 NARAN@ NARAYANA RANA SATYABRATA PANDA KANTAMAL /137 /2018
Vs VS 0
STATE OF ODISHA I

482 ABLAPL/0015292/2021 PADMABATI BARIK SATYA NARAYAN MISHRA 4 BASUDEVPUR /176 /2017
Vs VS 0
STATE OF ODISHA I

483 ABLAPL/0015293/2021 MINAKETAN DASH JYOTIRMAYA SAHOO JANKIA P.S. /252 /2021
VS VS 0
STATE OF ODISHA I

484 ABLAPL/0015294/2021 DILLIP JENA MANAS CHAND MARINE PST TALCHUA /130 /2021
VS VS 0
STATE OF ODISHA I

485 ABLAPL/0015295/2021 SANKAR NARAYANA BAITHARU SUJT KUMAR PATTNAIK G.R.P.S,,BERHAMPUR /33 /2021
Vs VS 0
STATE OF ODISHA I

486 ABLAPL/0015296/2021 MADU @ PRASANTA MANSINGH @ TRINATH DALEIMANAS CHAND KHURDA SADAR /161 /2017
VS VS 0
STATE OF ODISHA I

487 ABLAPL/0015297/2021 SUPAL KATHAR SURYAKANTA DWIBEDI PATNAGARH /228 /2021

VS
STATE OF ODISHA

VS
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488 ABLAPL/0015298/2021 RANJAN MAJHI RAJALAXMI BISWAL COLLIERY /497 /2021
VS VS 0
STATE OF ODISHA I
489 ABLAPL/0015299/2021 SANTOSH KUMAR SAHOO TUSAR KUMAR MISHRA RAYAGADA TOWN /258 /2021
VS VS 0
STATE OF ODISHA I
490 ABLAPL/0015300/2021 CHITU NAYAK AJAYA KUMAR PRADHAN TANGI (KHURDA) /381 /2021
VS VS 0
STATE OF ODISHA I
491 ABLAPL/0015301/2021 SADANANDA BEHERA BISHNU PRASAD PRADHAN BHUBANESWAR VIGILANCE /32 /2021
VS VS 0
STATE OF ODISHA(VIG.) I
492 ABLAPL/0015302/2021 SHREEDHAR SETHY @ SRIDHAR SETHI KULDEEP MOHANTY REMUNA /168 /2021
VS VS 0
STATE OF ODISHA I
493 ABLAPL/0015303/2021 PURNA CHANDRA PRADHAN SAMBEET PATTANAYAK BALANGA /221 /2021
VS VS 0
STATE OF ODISHA I
494 ABLAPL/0015304/2021 SK. IMRAN @ SK. IMRU KULDEEP MOHANTY Bamapada (Industrial Area) /179 /2021
VS VS 0
STATE OF ODISHA Il
495 ABLAPL/0015305/2021 SK.JLANI@ SK.GOLAM JILANI M.A.ALI DHAMNAGAR /307 /2021
VS VS 0
STATE OF ODISHA I
496 ABLAPL/0015306/2021 ABDUL HABIB @ MD.RAJA SURYAKANTA DWIBEDI BELPARA /238 /2021
Vs VS 0
STATE OF ODISHA I
497 ABLAPL/0015307/2021 BHAGYADHAR MOHANTY PRATAP KUMAR MOHANTY CUTTACK SADAR /524 /2021
VS VS 0
STATE OF ODISHA I
498 ABLAPL/0015308/2021 RAKESH PRADHAN SANTOSH KUMAR MAHANTY JAGANNATHA PRASAD /79 /2013
VS VS 0
STATE OF ODISHA I
499 ABLAPL/0015309/2021 SANKARSAN BARIK AKSHAYA KUMAR SAHOO /10
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VS VS 0
STATE OF ODISHA I

500 ABLAPL/0015310/2021 SANJEEV KUMAR MEHER ARUN KUMAR BUDHIA KESINGA /348 /2021
VS VS 0
STATE OF ODISHA I

501 ABLAPL/0015311/2021 BIREN MAHAKUD SURYAKANTA DWIBEDI PURUNAKATAK /123 /2021
Vs VS 0
STATE OF ODISHA I

502 ABLAPL/0015312/2021 SANATAN SAMAL PRASANTA KUMAR NANDA NAYAPALLI P.S. /513 /2021
Vs VS 0
STATE OF ODISHA I

503 ABLAPL/0015313/2021 UPENDRA KUMAR NAYAK PRASANTA KUMAR NANDA /10
VS VS 0
STATE OF ODISHA I

504 ABLAPL/0015314/2021 KAFU @ KAMPHU DAS AMIT KUMAR NATH ANGUL SADAR PS/705 /2021
VS VS 0
STATE OF ODISHA I

505 ABLAPL/0015315/2021 JAGADISH PATRA MD.G.MADANI GHASIPURA /206 /2021
Vs Vs 0
STATE OF ODISHA I

506 ABLAPL/0015316/2021 AMARESH MISHRA AMULYA RATNA PANDA BINJHARPUR /573 /2021
Vs VS 0
STATE OF ODISHA I

507 ABLAPL/0015317/2021 BIBEK BANKRA SHASHI BHUSAN JENA BIRMITRAPUR /193 /2021
VS VS 0
STATE OF ODISHA I

508 ABLAPL/0015318/2021 SK.RAJ@ ABDUL KARIM AMULYA RATNA PANDA BAISINGA /334 /2021
VS VS 0
STATE OF ODISHA I

509 ABLAPL/0015319/2021 JARASA HUSSAIN BIJAYA KUMAR RAGADA BRAJARAINAGAR /317 /2021
Vs VS 0
STATE OF ODISHA I

510 ABLAPL/0015320/2021 KARIMI SIBARAM PATRO @ DHUBA PRASANTA KUMAR PANDA DIGAPAHANDI /174 /2021

VS

VS
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STATE OF ODISHA I
511 ABLAPL/0015321/2021 BRAMHA NANDA PATRA DEBASIS MISHRA JODA /184 /2021
VS VS 0
STATE OF ODISHA I
512 ABLAPL/0015322/2021 MANOJKUMAR NAIK ALOK KUMAR PANDA ANGUL TOWN /598 /2021
Vs VS 0
STATE OF ODISHA I
513 ABLAPL/0015323/2021 PRANABANDHU BISWAL AMIT KUMAR NATH CHHENDIPADA /204 /2016
Vs VS 0
STATE OF ODISHA I
514 ABLAPL/0015324/2021 MD.ARSAD @ ISHID ABHISHEK DASH BARIPADA TOWN /959 /2021
VS VS 0
STATE OF ODISHA I
515 ABLAPL/0015325/2021 SUDARSAN SAHU CHHABI BEHERA /10
Vs VS 0
STATE OF ODISHA I
516 ABLAPL/0015326/2021 PINKU DIGAL@ SAROJKUMAR DIGAL SURENDRA KUMAR BISWAL KHAJURIPADA /113 /2021
Vs VS 0
STATE OF ODISHA I
517 ABLAPL/0015327/2021 RANJAN SETHI AMIT KUMAR NATH /10
VS VS 0
STATE OF ODISHA I
518 ABLAPL/0015328/2021 SATYASUNDAR SETHY @ SATYA SUNDAR SETHI KULDEEP MOHANTY REMUNA /168 /2021
VS VS 0
STATE OF ODISHA I
519 ABLAPL/0015329/2021 BABULA SAHU ROHIT RANJAN RAY KHALLIKOTE /617 /2021
Vs VS 0
STATE OF ODISHA I
520 ABLAPL/0015330/2021 PURUSOTTAM BAGH JAJATI KESHARI KHUNTIA LAXMIPUR /29 /2020
VS VS 0
STATE OF ODISHA I
521 ABLAPL/0015331/2021 AKASH KUMAR SAHOO SITIKANT MISHRA SUKINDA /233 /2021

VS
STATE OF ODISHA

VS
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522 WPC(OA)/0000337/2016 SABITA MAJUMDAR P.MOHAPATRA /1l
Vs VS 0
STATE OF ODISHA I
523 WPC(OA)/0000338/2016 SWAPAN KUMAR HALDAR P.K.MAHAPATRA /1
Vs VS 0
STATE OF ODISHA I
524 WPC(OA)/0000339/2016 AJAMBAR NANDA P.K.MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
525 WPC(OA)/0000567/2011 PRABODHA KUMAR SATPATHY M/S G.P. PATTANAIK /1
Vs VS 0
STATE OF ODISHA I
526 WPC(OA)/0000585/2018 SIBARAM PANDA SURYA NARAYN PATNAIK /1
Vs VS 0
STATE OF ODISHA I
527 WPC(OA)/0000708/2011 DHANESWAR SARANGI M/S D.P. PANIGRAHI /1
VS VS 0
STATE OF ODISHA I
528 WPC(OA)/0000715/2011 SURESH KUMAR SAMANTARAY M/S RAMESH KU. MOHANTY /1
VS VS 0
STATE OF ODISHA I
529 WPC(OA)/0000724/2011 RANJAN BEHERA M/S KRISHNA CHANDRA SAHU /1
Vs Vs 0
STATE OF ODISHA I
530 WPC(OA)/0000781/2011 RAMARANI PATANAIK M/S SUSANTA KUMAR MISHRA /1

531

532

533

WPC(OA)/0001000/2011

WPC(OA)/0001081/2011

WPC(OA)/0001087/2011

VS

STATE OF ODISHA
PRAMOD CHANDRA SAHOO
VS

STATE OF ODISHA
CHANDRA SEKHAR PRADHAN
VS

STATE OF ODISHA
SOMANATH MOHAPATRA

VS

KRISHNA CHANDRA SAHU
VS

SURYA NARAYAN PATNAIK
VS

BHABANI SHANKAR MISHRA
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VS VS 0
STATE OF ODISHA I
534 WPC(OA)/0001121/2011 SUDHIR RANJAN ACHARYA GADADHARA SAHOO /1
VS VS 0
STATE OF ODISHA I
535 WPC(OA)/0001147/2011 HARISH CHANDRA BISWAL PRADEEP KUMAR MOHAPATRA(A) /1
Vs VS 0
STATE OF ODISHA I
536 WPC(OA)/0001148/2011 PRADEEP KUMAR PANDA ASHOK PATTNAIK /1
Vs VS 0
STATE OF ODISHA I
537 WPC(OA)/0001149/2011 DINABANDHU RATH ASHOK PATTNAIK /1
VS VS 0
STATE OF ODISHA I
538 WPC(OA)/0001151/2011 DR.INDRA PATTNAIK M.PRATAP Il
VS VS 0
STATE OF ODISHA I
539 WPC(OA)/0001154/2010 PRADIP KUMAR DEY M/S PRADEEP KUMAR MOHAPATRA /1
Vs Vs 0
STATE OF ODISHA I
540 WPC(OA)/0001237/2010 ARUN KUMAR MISHRA M/S S.M. DWIBEDY /1
Vs VS 0
STATE OF ODISHA I
541 WPC(OA)/0001287/2009 GIRISH CHANDRA TRIPATHY M/SNARAYAN SATAPATHY /1
VS VS 0
STATE OF ORISSA I
542 WPC(OA)/0001304/2010 LAMBODAR GADNAIK M/S MONALISHA MOHANTY /1
VS VS 0
STATE OF ODISHA I
543 WPC(OA)/0001306/2010 RANJANA JENA M/SRANJT MOHANTY /1
Vs VS 0
STATE OF ODISHA I
544 WPC(OA)/0001322/2010 PRABODH KUMAR NAYAK UMESH CHANDRA MAHAPATRA /1

VS

VS
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STATE OF ODISHA I
545 WPC(OA)/0001330/2010 SARAT KUMAR ROUT M/SNIRMAL CHANDRA DAS /1
VS VS 0
STATE OF ODISHA I
546 WPC(OA)/0001357/2010 BASANTA KUMAR PANIGRAHI M/SUMESH CH. MAHAPATRA /1
Vs VS 0
STATE OF ODISHA I
547 WPC(OA)/0001406/2010 SUBASH CHANDRA BEHERA M/S G.P PATTNAIK /1
Vs VS 0
STATE OF ODISHA I
548 WPC(OA)/0001458/2010 MAHESH DAS M/SP.K. KHATEI Il
VS VS 0
STATE OF ODISHA I
549 WPC(OA)/0001629/2010 ROHINI MOHANTY MANAMOHAN PATTANAYAK /1
Vs VS 0
STATE OF ODISHA I
550 WPC(OA)/0001634/2010 PRADEEP KUMAR SAHOO M/SM. PRATAP /1
Vs VS 0
STATE OF ODISHA I
551 WPC(OA)/0001635/2010 LAXMINARAYAN MAHALA M/SM. PRATAP /1
VS VS 0
STATE OF ODISHA I
552 WPC(OA C)/0000001/2011 JAGANATHA GOUDA M/S MANOJA KUMAR KHUNTIA /1
VS VS 0
D.G AND |.G OF POLICE,ORISSA I
553 WPC(OA C)/0000002/2011 BAHADUR MAJHI M/SMANOJKUMAR KHUNTIA /1
Vs VS 0
STATE OF ODISHA I
554 WPC(OA C)/0000004/2011 BUDHIRAM JENA M/SMANOJA KUMAR KHUNTIA /1
VS VS 0
STATE OF ODISHA I
555 WPC(OAC)/0000014/2011 DHARANIDHAR SWAIN M/S PRAFULLA CH. BISWAL /1

VS
STATE OF ODISHA

VS
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556

557

WPC(OAC)/0000019/2011

WPC(OAC)/0000024/2011

RABINDRANATH BEHERA

VS

STATE OF ODISHA
PRAFULLA KUMAR MOHANTY
VS

STATE OF ODISHA

M/S G.BEHERA
VS

M/SLAXMIKANTA MOHANTY
VS

1
0

I
1

0
1

558 WPC(OA C)/0000034/2011 BHAGIRATHI DAS M/SD.RPATTNAYAK /1
VS VS 0
STATE OF ODISHA I
559 WPC(OA C)/0000035/2011 MITHILESH PANDEY M/SM.K KHUNTIA /1
Vs VS 0
STATE OF ODISHA I
560 WPC(OA C)/0000036/2011 AWADESH PRADHAN M/SM.K KHUNTIA /1
Vs VS 0
STATE OF ODISHA I
561 WPC(OA C)/0000037/2011 GIRINANDAN PRASAD SHRIVASTAVA M/SM.K KHUNTIA /1
VS VS 0
STATE OF ODISHA I
562 WPC(OA C)/0000046/2011 JYOSTNA MAYEE PRADHAN M/SK.K SWAIN /1
VS VS 0
STATE OF ODISHA I
563 WPC(OA C)/0000054/2011 SIDHESWAR PANIGRAHI M/S BISWABIHARI MOHANTY /1
Vs Vs 0
STATE OF ODISHA I
564 WPC(OA C)/0000056/2011 MANORANJAN DAS M/SJAYDEV SENGUPTA /1
Vs VS 0
STATE OF ODISHA I
565 WPC(OA C)/0000057/2011 SURESH CHANDRA SINHA M/S DINESH KUMAR PANDA /1

566

567

WPC(OAC)/0000058/2011

WPC(OAC)/0000118/2018

VS

STATE OF ODISHA
LALIT KUMAR BARIK
VS

STATE OF ODISHA
GOLAM HOSEN KHAN

VS

M/S DINESH KUMAR PANDA
VS

M/S RABI NARAYAN PANDA
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VS VS 0
STATE OF ODISHA I

568 WPC(OAC)/0000131/2011 SHRI CH. KAMESWAR RAO M/S L.PRADHAN 1/

569

570

571

572

573

574

575

576

577

578

WPC(OAC)/0000132/2011

WPC(OAC)/0000134/2011

WPC(OAC)/0000140/2011

WPC(OAC)/0000141/2011

WPC(OAC)/0000144/2011

WPC(OAC)/0000150/2011

WPC(OAC)/0000151/2011

WPC(OAC)/0000212/2011

WPC(OAC)/0000218/2011

WPC(OAC)/0000223/2011

VS

STATE OF ODISHA
RAMESWAR MAHANTA
VS

STATE OF ODISHA
SARBESWAR BISWAL
VS

STATE OF ODISHA
SABITRI BEHERAMALI
VS

STATE OF ODISHA
ROJSMITA ROUT

VS

STATE OF ODISHA
GADADHAR MALLICK
VS

STATE OF ODISHA
MAYADHAR BALIARSINGH
VS

STATE OF ODISHA
ANUP KUMAR MISHRA
VS

STATE OF ODISHA
KALAKAR DASH

VS

STATE OF ODISHA
DAYANIDHI MUNDA
VS

STATE OF ODISHA
NANADA KISHORE SAHOO
VS

VS

M/SS.B JENA
VS

M/SK.C RATH
VS

M/SS.SDAS
VS

M/SD.R BHOKTA
VS

M/S D.ROUTRAY
VS

M/SL.PRADHAN
VS

M/SM.K KHUNTIA
VS

SIDHESWAR MALLIK
VS

JK.KHANDAYATRAY
VS

PRASANNA KUMAR NAYAK |
VS
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STATE OF ODISHA I
579 WPC(OAC)/0000229/2011 MOHAN CHARAN SAHU HARA PRASAD RATH /1
VS VS 0
STATE OF ODISHA I
580 WPC(OAC)/0000230/2011 HRUSIKESH BIRTIA HARA PRASAD RATH /1
Vs VS 0
STATE OF ODISHA I
581 WPC(OAC)/0000233/2011 SRIBASUNDAR MOHAPATRA K.K.SWAIN /1
Vs VS 0
STATE OF ODISHA I
582 WPC(OAC)/0000234/2011 HIMANSU SEKHAR MOHAPATRA K.K.SWAIN Il
VS VS 0
STATE OF ODISHA I
583 WPC(OA C)/0000235/2011 SANJAY KUMAR DASBABU AJODHYA RANJAN DASH /1
Vs VS 0
STATE OF ODISHA I
584 WPC(OA C)/0000236/2011 SHRABANTI MARANDI BIKRAM CHANDRA GHADEI /1
Vs VS 0
STATE OF ODISHA I
585 WPC(OAC)/0000242/2011 N.RADHASYAM CHOUDHURY BIMBISAR DASH /1
VS VS 0
STATE OF ODISHA I
586 WPC(OA C)/0000244/2011 SAKUNTALA PATTANAYAK SUSMITA PATTNAIK /1
VS VS 0
STATE OF ODISHA I
587 WPC(OA C)/0000245/2011 AHALYA DEVI BRAJA KISHORE KAR /1
Vs VS 0
DIRECTOR,ELEMENTARY EDUCATION I
588 WPC(OA C)/0000246/2011 NIRMALA KUMARI SAHU B.K.KAR /1
VS VS 0
DIRECTOR,ELEMENTARY EDUCATION I
589 WPC(OA C)/0000249/2011 DR.BIDYADHAR NAIK BISWABIHARI MOHANTY /1

VS
STATE OF ODISHA

VS
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590 WPC(OAC)/0000252/2011 GUNANIDHI KONHAR LAXMAN PRADHAN /1l
Vs VS 0
STATE OF ODISHA I
591 WPC(OAC)/0000261/2011 HARISH CHANDRA BEHERA BISIKESAN PRADHAN /1
Vs VS 0
STATE OF ODISHA I
592 WPC(OAC)/0000331/2011 AMIYA KUMAR SAHOO M/SAMIYA KUMAR MOHANTY (A) /1
VS VS 0
STATE OF ODISHA I
593 WPC(OA C)/0000338/2011 SAROJKINTA PATI M/SD.K. PANDA /1
Vs VS 0
STATE OF ODISHA I
594 WPC(OA C)/0000344/2011 PARIKHITA MEHER M/S BISWABIHARI MOHANTY /1
Vs VS 0
STATE OF ODISHA I
595 WPC(OA C)/0000345/2011 T.RAMARAO PATRO M/SMANOJKUMAR KHUNTIA /1
VS VS 0
STATE OF ODISHA I
596 WPC(OAC)/0000348/2011 LATA PATRA M/S BISWABIHARI MOHANTY /1
VS VS 0
THE COLLECTOR, KORAPUT I
597 WPC(OAC)/0000361/2011 JEETENDRA DIGAL M/SJAJATI MOHANTY /1
Vs Vs 0
STATE OF ODISHA I
598 WPC(OA C)/0000488/2011 MAMATA SETHI M/S DIPTI RANJAN BHOKTA /1
Vs VS 0
STATE OF ODISHA I
599 WPC(OAC)/0000491/2011 JATINDRA SAHU KRUSHNA RAM MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
600 WPC(OAC)/0000501/2011 KASINATH ROUT SIDHESWAR MALLIK /1

601

WPC(OAC)/0000502/2011

VS
STATE OF ODISHA
BUDHURAM MURMU

VS

M/S SAROJKUMAR JEE

Page 53/85

0
I
1



ORISSA HIGH COURT

FILING REPORT ASON :22/11/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE
VS VS 0
STATE OF ODISHA I
602 WPC(OA C)/0000504/2011 SURENDRANATH NAIK M/S SAROJKUMAR JEE /1
VS VS 0
STATE OF ODISHA I
603 WPC(OA C)/0000505/2011 JHADESWAR PATRA M/S SAROJKUMAR JEE /1
Vs VS 0
STATE OF ODISHA I
604 WPC(OA C)/0000506/2011 SUSHIL CHANDRA SEI M/S SAROJKUMAR JEE /1
Vs VS 0
STATE OF ODISHA I
605 WPC(OA C)/0000507/2011 PREMANANDA NAIK SAROJKUMAR JEE /1
VS VS 0
STATE OF ODISHA I
606 WPC(OA C)/0000508/2011 JOGESWAR SETHI SAROJKUMAR JEE Il
VS VS 0
STATE OF ODISHA I
607 WPC(OAC)/0000510/2011 PALAU BEHERA SAROJKUMAR JEE /1
Vs Vs 0
STATE OF ODISHA I
608 WPC(OA C)/0000565/2011 MIRZA ZULIFUQUARALLI M/S SHANTANU KUMAR NAY AK /1
Vs VS 0
STATE OF ODISHA I
609 WPC(OA C)/0000566/2011 PRADIP KUAMR PATTNAIK M/SJYOTI PATTTNAIK /1

610

611

612

WPC(OAC)/0000570/2011

WPC(OAC)/0000580/2011

WPC(OAC)/0000582/2011

VS

STATE OF ODISHA
KARNA PRADHAN

VS

STATE OF ODISHA
SUDHIR KUMAR XALXO
VS

STATE OF ODISHA
DURGA PRASAD HOTA
VS

VS

M/S SANGRAM KESHARI DAS
VS

M/S MANOJA KUMAR KHUNTIA
VS

M/S MANAS CHAND
VS
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PS CASE/LOWER COURT CASE

613

614

615

616

617

618

619

620

621

622

623

WPC(OAC)/0000584/2011

WPC(OAC)/0000902/2011

WPC(OA C)/0000904/2011

WPC(OAC)/0000907/2011

WPC(OAC)/0000909/2011

WPC(OAC)/0000910/2011

WPC(OAC)/0000911/2011

WPC(OAC)/0000912/2011

WPC(OAC)/0000913/2011

WPC(OAC)/0001062/2011

WPC(OAC)/0001070/2011

STATE OF ODISHA
SUBHASH PANDA
VS

STATE OF ODISHA
DILLIPKUMAR ROUT
VS

M/SB.K.KAR
VS

M/SMANOJKUMAR KHUNTIA
VS

HOUSING AND URBAN DEVELOPMENT DEPT.

SARALA BALLAV KHAMARI
VS

REVENUE DEPT., ORISSA
RADHA KRISHNA BOSE

VS

SCHOOL AND MASS EDUCATION

JAYA KRUSHNA BARIK
VS

STATE OF ORISSA
SUSHANTA KUMAR SUTAR
VS

M/SDILLIP KUMAR SAHU
VS

M/S TAPOBANTA BARIK
VS

M/S MANOJA KUMAR KHUNTIA
VS

M/SMANOJKUMAR KHUNTIA
VS

HOUSING AND URBAN DEVELOPMENT DEPT.

KRUPASINDHU ROUT
VS

M/S MANOJKUMAR KHUNTIA
VS

HOUSING AND URBAN DEVELOPMENT DEPARTMENT

KAPILA CH.GOCHHAYAT
VS

M/S MANOJKUMAR KHUNTIA
VS

HOUSING AND URBAN DEVELOPMENT DEPT.

KRUSHNA CHANDRA SAHOO
VS

STATE OF ORISSA
TULASIDAS BANGARI

VS

STATE OF ORISSA
SARATMANI PURTY

VS

STATE OF ORISSA

M/S MANOJKUMAR KHUNTIA
VS

M/SLAXMAN PRADHAN
VS

M/S MANAS RANJAN DASH
VS
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ORISSA HIGH COURT

FILING REPORT ASON :22/11/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE
624 WPC(OAC)/0001071/2011 SRIPATI BEHERA M/S SUKANTA KUMAR DALAI /1l
Vs VS 0
STATE OF ORISSA I
625 WPC(OAC)/0001084/2011 SITAKANTA MOHANTA M/S GHANASYAM NAMTOAR /1
Vs VS 0
STATE OF ORISSA. I
626 WPC(OAC)/0002209/2011 SUKANTI MALLIK M/S DAYANIDHI LENKA /1
VS VS 0
STATE OF ODISHA I
627 WPC(OAC)/0002210/2011 MANDAKINI PRADHAN M/SA.K. SAHOO /1
Vs VS 0
STATE OF ODISHA I
628 WPC(OAC)/0002217/2011 PRAMODINI MALLICK M/SB.R TRIPATHY /1
Vs VS 0
STATE OF ODISHA I
629 WPC(OAC)/0002221/2011 BASANTA KUMAR JENA M/SDEBADUTTA ROUTRAY /1
VS VS 0
STATE OF ODISHA I
630 WPC(OAC)/0002225/2011 DIGAMBAR PRASAD MISHRA M/S PRAFUULA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
631 WPC(OAC)/0002229/2011 JHIRIMIO KHURA M/S ARJEET MISHRA /1
Vs Vs 0
STATE OF ODISHA I
632 WPC(OAC)/0002236/2011 ASHOK KUMAR NAYAK M/S BISWANATH BEHERA /1
Vs VS 0
STATE OF ODISHA I
633 WPC(OA C)/0002240/2011 RAJENDRA KUMAR POTNURU M/S SHASHI BHUSAN JENA /1
VS VS 0
STATE OF ODISHA I
634 WPC(OAC)/0002242/2011 BINOD BIHARI BEHERA M/SJAYDEV SENGUPTA /1

635

WPC(OAC)/0002245/2011

VS
STATE OF ODISHA
GAJENDRA PRASAD PALAI

VS

M/S DINESH KUMAR MOHANTY
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE
VS VS 0
STATE OF ODISHA I
636 WPC(OAC)/0002246/2011 DEBASISH PARIDA M/S DINESH KUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
637 WPC(OAC)/0002598/2011 DURGA CHARAN PATTANAIK M/S SUDARSAN BEHERA /1
Vs VS 0
STATE OF ODISHA I
638 WPC(OAC)/0002599/2011 MD. AMJAD M/S SUBASH CHANDRA PUSPALAK /1
VS VS 0
D.G. AND I.G. OF POLICE, ORISSA I
639 WPC(OA C)/0002603/2011 TARAMANI GIRI M/SSK. MISHRA /1
VS VS 0
STATE OF ODISHA I
640 WPC(OAC)/0002612/2011 PRAMOD KUMAR DASH M/S MAHENDRA KUMAR SAHOO Il
VS VS 0
STATE OF ODISHA Il
641 WPC(OAC)/0002864/2011 JADUMANI MOHANTA RAMANI KANTA PATTANAIK /1
VS VS 0
STATE OF ODISHA I
642 WPC(OA C)/0002865/2011 RAJKISHORE NAYAK RAMANI KANTA PATTANAIK /1
Vs VS 0
STATE OF ODISHA I
643 WPC(OA C)/0002866/2011 TAPAN KUMAR SETHI M/S RAMANI KANTA PATTANAIK /1
VS VS 0
STATE OF ODISHA I
644 WPC(OAC)/0002867/2011 ARJUNA CHARAN PATRA M/S RAMANI KANTA PATTANAIK /1
VS VS 0
STATE OF ODISHA I
645 WPC(OAC)/0002868/2011 GURUCHARAN MOHANTA RAMANI KANTA PATTANAIK /1
VS VS 0
STATE OF ODISHA I
646 WPC(OAC)/0002869/2011 KALAKAR MOHANTA RAMANI KANTA PATTANAIK /1
Vs VS 0
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE
STATE OF ODISHA I
647 WPC(OAC)/0002979/2011 SUSAMA PATEL AGASTI KANUNGO /1
VS VS 0
STATE OF ODISHA I
648 WPC(OAC)/0002987/2011 RABINDRA PRASASD MISHRA B.S.MISHRA 2 /1
Vs VS 0
STATE OF ODISHA I
649 WPC(OAC)/0002992/2011 RANJITA BALA DASH SAMEER KUMAR DAS /1
Vs VS 0
STATE OF ODISHA I
650 WPC(OAC)/0002994/2011 SANJUKTA PATI AMIYA KUMAR MOHANTY (A) Il
VS VS 0
STATE OF ODISHA I
651 WPC(OA C)/0002995/2011 BIJAYA MAHARANA T.RMEHER /1
Vs VS 0
STATE OF ODISHA I
652 WPC(OAC)/0002999/2011 BIROSH TAMANG DINESH KUMAR PANDA /1
Vs VS 0
STATE OF ODISHA I
653 WPC(OA C)/0003000/2011 DUSHASANA MAJHI DINESH KUMAR PANDA /1
VS VS 0
STATE OF ODISHA I
654 WPC(OAC)/0003197/2016 BISWARANJAN DASH SIDHARTHA PRASAD DASA /1

655

656

657

WPC(OAC)/0003810/2011

WPC(OAC)/0003812/2011

WPC(OAC)/0003818/2011

VS

STATE OF ODISHA
KANCHAN BEHERA
VS

STATE OF ODISHA
MIRZA ABUL KALAM BAIG
VS

STATE OF ODISHA
R.SANDHYA KUMARI
VS

STATE OF ODISHA

VS

M/S SIDESWAR MALLIK
VS

M/S NARESH CH. JENA
VS

M/S JAGAJIT PANDA
VS
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FILING REPORT ASON :22/11/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE
658 WPC(OAC)/0003829/2011 PRASANNA KUMAR MANGARAJ M/S K.K SWAIN /1l
VS VS 0
STATE OF ODISHA I
659 WPC(OAB)/0000001/2011 CH. LABA REDDY M/S BHUBANESWAR PANIGRAHI /1
VS VS 0
STATE OF ORISSA I
660 WPC(OAB)/0000001/2018 MINATI RATH BHUBANESWAR PANIGRAHI /1
VS VS 0
STATE OF ODISHA I
661 WPC(OAB)/0000002/2018 CH.CHITARANJAN PATRA A.K.ROUT /1
VS VS 0
STATE OF ODISHA I
662 WPC(OA B)/0000004/2013 PRAMOD PANDA M/S A.K ROUT /1
VS VS 0
STATE OF ODISHA I
663 WPC(OA B)/0000006/2018 BIDYADHAR SWAIN A.K.ROUT /1
VS VS 0
STATE OF ODISHA I
664 WPC(OAB)/0000007/2018 SANJEEV KUMAR NAYAK KRISHNA CHANDRA SAHU /1
VS VS 0
STATE OF ODISHA Il
665 WPC(OAB)/0000008/2018 AJT KUMAR MISHRA KRISHNA CHANDRA SAHU /1
VS VS 0
STATE OF ODISHA I
666 WPC(OAB)/0000010/2010 JASODA DEI M/SA.K. ROUT /1
Vs VS 0
BUTU PRADHAN I
667 WPC(OAB)/0000012/2019 KEDAR NATH PADHY M/S SANDHY ARANI PANI /1
VS VS 0
STATE OF ODISHA I
668 WPC(OAB)/0000013/2016 SILU DAKUA SANDHYARANI PANI /1
VS VS 0

669

WPC(OAB)/0000015/1998

STATE OF ODISHA
JAGANNATH DAS

M/S D.P. SADASHIV
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE
VS VS 0
STATE OF ODISHA I
670 WPC(OAB)/0000016/2000 KRUSHNA CHANDRA MISHRA M/S BHUBANESWAR PANIGRAHI /1
VS VS 0
STATE OF ORISSA I
671 WPC(OAB)/0000018/2016 SMITA PANDA BHUBANESWAR PANIGRAHI /1
Vs VS 0
STATE OF ODISHA I
672 WPC(OAB)/0000020/2018 BANCHANIDHI KHATEI A.K.ROUT /1
VS VS 0
STATE OF ODISHA I
673 WPC(OAB)/0000021/2016 DIBAKAR ACHARYA GOVINDA CHANDRA MISHRA /1
VS VS 0
STATE OF ODISHA I
674 WPC(OAB)/0000022/2017 BRAJENDRA KUMAR SAHU SANDHYARANI PANI Il
VS VS 0
STATE OF ODISHA Il
675 WPC(OAB)/0000023/2018 LAXMI DEVI B.D.TRIPATHY /1
VS VS 0
STATE OF ODISHA I
676 WPC(OAB)/0000023/2016 SURENDRA PADHIHARI T.K.BISWAL /1
Vs VS 0
STATE OF ODISHA I
677 WPC(OAB)/0000023/2017 JATADHARI SATAPATHY K.C.SAHU /1
VS VS 0
D.G. AND |.G. OF POLICE, STATE POLICE HEAD QUARTERS,ODISHA I
678 WPC(OAB)/0000024/2018 BIRA KISHORE PATNAIK KAILSH CHANDRA MISHRA /1
VS VS 0
STATE OF ODISHA I
679 WPC(OAB)/0000024/2017 GANGADHAR SETHI KRISHNA CHANDRA SAHOO /1
VS VS 0
D.G. AND |.G OF POLICE, STATE POLICE HEAD QUARTERS I
680 WPC(OAB)/0000025/2017 PABITRA KUMAR MAHALIK B.D.TRIPATHY /1
Vs VS 0
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE
STATE OF ODISHA I
681 WPC(OAB)/0000025/2018 SANJAY KUMAR RATH K.C.SAHU /1
VS VS 0
STATE OF ODISHA I
682 WPC(OAB)/0000026/2018 DOCTOR GOUDA S.SUPRIYA /1
Vs VS 0
STATE OF ODISHA I
683 WPC(OAB)/0000027/2018 PRADYUMNA KUMAR SAHOO S.SUPRIYA /1
Vs VS 0
STATE OF ODISHA I
684 WPC(OAB)/0000028/2018 PANCHANAN BEHERA S.SUPRIYA Il
VS VS 0
STATE OF ODISHA I
685 WPC(OAB)/0000044/1998 G. NARAYAN PATRA M/SPRAHALLAD KAR /1
Vs VS 0
STATE OF ODISHA I
686 WPC(OA B)/0000046/2003 PADMA CHARANA MISHRA M/SP.D ACHARYA /1
Vs VS 0
STATE OF ORISSA I
687 WPC(OAB)/0000049/2003 SUDARSAN SATAPATHY M/STAPAN KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
688 WPC(OAB)/0000092/2007 RADHAKRUSHNA MISHRA M/SA.K. ROUT /1
VS VS 0

689

690

691

WPC(OAB)/0000107/1998

WPC(OAS)/0000001/2017

WPC(OA S)/0000001/2013

STATE OF ORISSA

LAXMAN KUMAR PALATASINGH
VS

STATE OF ODISHA

DR. SRADHAR GARTIA

VS

STATE OF ODISHA
RADHANATH NAIK

VS

STATE OF ODISHA

M/SPRAHALAD KAR
VS

M/S NIRANJAN KAR
VS

SISIR KUMAR PUROHIT
VS
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FILING REPORT ASON :22/11/2021

ORISSA HIGH COURT

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE
692 WPC(OA S)/0000002/2013 MANJUBALA BEHERA NIRANJAN KAR /1l
VS VS 0
AGRICULTURE DEPT. I
693 WPC(OA S)/0000002/2012 DHRUBA CHARAN BEHERA /1
VS VS 0
STATE OF ODISHA I
694 WPC(OA S)/0000002/2015 SANDHYARANI SWAIN M/S SUDHIR KUMAR PATRA /1
VS VS 0
C.D.M.O., MALKANGIRI I
695 WPC(OA S)/0000002/2017 CHAITANYA SABAR M/SBHAGABATPRASAD SAHU /1
VS VS 0
STATE OF ODISHA I
696 WPC(OA S)/0000003/2015 MANOJA KUMAR JENA M/S SUDHIR KUMAR PATRA /1
VS VS 0
C.D.M.O., MALKANGIRI AND OTHERS I
697 WPC(OA S)/0000004/2015 PRAVAT KUMAR SAHOO SISIR KUMAR PUROHIT /1
VS VS 0
CDMO, MALKANGIRI I
698 WPC(OA S)/0000004/2016 BINAPANI JENA SISIR KUMAR PUROHIT /1
VS VS 0
STATE OF ODISHA Il
699 WPC(OA S)/0000004/2017 BIPIN BIHARI BHOI M/SRAMA NARAYAN ACHARYA /1
VS VS 0
STATE OF ODISHA I
700 WPC(OA S)/0000005/2016 JAGADISH SA SISIR KUMAR PUROHIT /1
Vs VS 0
STATE OF ODISHA I
701 WPC(OA S)/0000005/2012 DR. PRADEPTA KUMAR DAS NIRANJAN KAR /1
VS VS 0
HEALTH AND FAMILY WELFARE DEPT. I
702 WPC(OA S)/0000005/2010 ASHUTOSH SINHA M/S SISIR KUMAR PUROHIT /1
VS VS 0
STATE OF ORISSA I
703 WPC(OA S)/0000006/2014 ASWINI KUMAR SAHU M/SR.N ACHARYA /1
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VS VS 0
STATE OF ODISHA I
704 WPC(OA S)/0000006/2015 REENA SATAPATHY RAMA NARAYAN ACHARYA 1/
VS VS 0
DISTRICT EDUCATION OFFICER Il
705 WPC(OA S)/0000006/2017 RADHA MOHAN PRADHAN M/SRAMA NARAYAN ACHARYA /1
VS VS 0
STATE OF ODISHA Il
706 WPC(OA S)/0000007/2016 SOVANA PATEL SISIR KUMAR PUROHIT /1
VS VS 0
STATE OF ODISHA I
707 WPC(OA S)/0000008/2017 BHARAT CHANDRA ROUT M/S PRAMOD KUMAR DASH 1/
VS VS 0
STATE OF ODISHA I
708 WPC(OA S)/0000009/2011 PURNA CHANDRA PANDA M/SSISIR KUMAR PUROHIT 1/
VS VS 0
STATE OF ODISHA Il
709 WPC(OA S)/0000010/2017 BASANTA MANJARI JENA M/SRAMA NARAYAN ACHARYA /1

710

711

712

713

714

WPC(OAS)/0000011/2013

WPC(OAS)/0000012/2017

WPC(OAS)/0000012/2015

WPC(OAS)/0000013/2015

WPC(OAS)/0000014/2017

VS

STATE OF ODISHA
BIRANCHI NARAYAN DAS
VS

STATE OF ORISSA
MUKUNDA BEHERA

VS

STATE OF ODISHA
ASISH KUMAR APNIGRAHI
VS

STATE OF ODISHA
REENARANI PUROHIT
VS

STATE OF ODISHA
HRUDANANDA BEHERA
VS

VS

M/SRAMA NARAYAN ACHARYA
VS

R.N. ACHARYA
VS

NIRANJAN KAR
VS

P.K.DASH
VS

M/S PRAMOD KUMAR DASH
VS
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FILING REPORT ASON :22/11/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE

STATE OF ODISHA

I

715 WPC(OAS)/0000014/2014 SARAT BEHERA M/SR.N ACHARAYA /1
VS VS 0
STATE OF ODISHA I
716 WPC(OA S)/0000015/2017 SAKILA BEGUM M/S NIRANJAN KAR /1
Vs VS 0
FINANCE I
717 WPC(OA S)/0000016/2015 BANCHHANIDHI ROUT RAMA NARAYAN ACHARYA /1
Vs VS 0
WATER RESOURCES I
718 WPC(OA S)/0000016/2017 SUBASH KUMAR NAIK M/S RAMA NARAYAN ACHARYA Il
VS VS 0
STATE OF ODISHA I
719 WPC(OA S)/0000018/2017 SABITRIA BEHERA M/SN.KAR /1
Vs VS 0
STATE OF ODISHA I
720 WPC(OA S)/0000018/2015 JAUTUK MAHAMALLIK SISIR KUMAR PUROHIT /1
Vs VS 0
STATE OF ODISHA I
721 WPC(OA S)/0000019/2013 DAMAYANTI BHOI M/S SISIR KUMAR PUROHIT /1
VS VS 0
STATE OF ORISSA I
722 WPC(OA S)/0000020/2015 RABINDRA SAHU SISIR KUMAR PUROHIT /1
VS VS 0
STATE OF ODISHA I
723 WPC(OA S)/0000020/2017 PRABHUDUTTA SAHU M/SNIRANJAN KAR /1
Vs VS 0
STATE OF ODISHA I
724 WPC(OA S)/0000022/2015 MANGRA MUNDA M/SRAMA NARAYAN ACHARYA /1
VS VS 0
STATE OF ORISSA I
725 WPC(OA S)/0000023/2013 JAYANTI MISHRA SISIR KUMAR PUROHIT /1

VS
STATE OF ODISHA

VS
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE
726 WPC(OA S)/0000023/2015 SRADHAKAR GARTIA M/SNIRANJAN KAR /1l
VS VS 0
STATE OF ORISSA I
727 WPC(OA S)/0000024/2017 SIVANARAYAN PRADHAN M/SRAMA NARAYAN ACHARYA /1
VS VS 0
STATE OF ODISHA I
728 WPC(OA S)/0000024/2015 SUKADEV SANDHA M/S NIRANJAN KAR /1
VS VS 0
STATE OF ORISSA I
729 WPC(OA S)/0000025/2017 TRIBIKRAM DHARUA M/SNIRANJAN KAR /1
VS VS 0
STATE OF ODISHA I
730 WPC(OA S)/0000025/2015 PARSHURAM MISHRA M/S SISIR KUMAR PUROHIT /1
VS VS 0
STATE OF ORISSA I
731 WPC(OA S)/0000026/2015 ABNEJAR VENGRA SISIR KUMAR PUROHIT /1
VS VS 0
STATE OF ODISHA I
732 WPC(OA S)/0000026/2017 DHRUBA KUMAR PANDEY M/SNIRANJAN KAR /1
VS VS 0
STATE OF ODISHA Il
733 WPC(OA S)/0000028/2014 PRAFULLA CHANDRA BARIK M/S SK PUROHIT /1
VS VS 0
STATE OF ODISHA I
734 WPC(OA S)/0000029/2017 KU. SUNEETI PANDA M/SRAMA NARAYAN ACHARYA /1
Vs VS 0
STATE OF ODISHA I
735 WPC(OA S)/0000029/2010 CHUTARVHUJ SAHU NIRANJAN KAR /1
VS VS 0
STATE OF ODISHA I
736 WPC(OA S)/0000030/2017 SHIBA NARAYAN PANIGRAHI M/S RAMA NARAYAN ACHARYA /1
VS VS 0
STATE OF ODISHA I
737 WPC(OA S)/0000033/2017 HARIHAR NAIK M/SP.K. DASH /1
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VS VS 0
STATE OF ODISHA I
738 WPC(OA S)/0000034/2013 NARAYANI BARPANDA M/S SISIR KUMAR PUROHIT /1
VS VS 0
STATE OF ORISSA I
739 WPC(OA S)/0000035/2012 ARABINDA TRIPATHY SISIR KUMAR PUROHIT /1
Vs VS 0
STATE OF ODISHA I
740 WPC(OA S)/0000035/2017 KAILASH NATH DAS M/SNIRANJAN KAR /1
Vs VS 0
STATE OF ODISHA I
741 WPC(OA S)/0000035/2013 ALEKH SAHU M/SR.N. ACHARYA /1
VS VS 0
STATE OF ORISSA I
742 WPC(OA S)/0000036/2014 SAYEED ZAMAN BANO M/S SISIR KUMAR PYROHIT Il
VS VS 0
STATE OF ORISSA I
743 WPC(OA S)/0000037/2017 NALINDRA PRADHAN M/S RAMA NARAYAN ACHARYA /1
Vs Vs 0
STATE OF ODISHA I
744 WPC(OA S)/0000038/2017 SUBODH KUMAR PANDA M/SRAMA NARAYAN ACHARYA /1
Vs VS 0
STATE OF ODISHA I
745 WPC(OA S)/0000040/2017 PURNA CHANDRA CHHURIA M/SRAMA NARAYAN ACHARYA /1
VS VS 0
STATE OF ODISHA I
746 WPC(OA S)/0000041/2017 PANKAJNI NAYAK M/S BHAGABAT PRASAD SAHU /1
VS VS 0
STATE OF ODISHA I
747 WPC(OA S)/0000042/2017 NILAM PRAKASH KUJUR M/SNIRANJAN KAR /1
Vs VS 0
STATE OF ODISHA I
748 WPC(OA S)/0000043/2017 NABIN KUMAR SAHU M/SNIRANJAN KAR /1

VS

VS
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STATE OF ODISHA I
749 WPC(OA S)/0000044/2013 RAMESH CHANDRA MOHANTY IN PERSON /1
VS VS 0
STATE OF ODISHA I
750 WPC(OA S)/0000045/2017 PRASANNA KUMAR MISHRA M/S RAMA NARAYAN ACHARYA /1
Vs VS 0
STATE OF ODISHA I
751 WPC(OA S)/0000046/2017 SANAT KUMAR BEHERA /1
Vs VS 0
STATE OF ODISHA I
752 WPC(OA S)/0000046/2013 G. APPA RAO SISIR KUMAR PUROHIT Il
VS VS 0
STATE OF ODISHA I
753 WPC(OA S)/0000047/2017 ABHIMANYU TRIPATHY M/SRAMA NARAYAN ACHARYA /1
Vs VS 0
STATE OF ODISHA I
754 WPC(OA S)/0000048/2017 AJAY KUMARKAR M/S PRAMOD KUMAR DASH /1
Vs VS 0
STATE OF ODISHA I
755 WPC(OA S)/0000049/2017 SUSHIL KUMAR DEEP M/SRAMA NARAYAN ACHARYA /1
VS VS 0
STATE OF ODISHA I
756 WPC(OA S)/0000050/2014 BISWANATH MAITY AND OTHERS M/S SISIR KUMAR PUROHIT /1
VS VS 0
STATE OF ORISSA I
757 WPC(OA S)/0000052/2014 DILLIPKUMAR PRUSETH M/SA.K.DAS /1
Vs VS 0
STATE OF ORISSA I
758 WPC(OA S)/0000052/2012 DR.PADMA CHARAN MAJHI RAMA NARAYAN ACHARYA /1
VS VS 0
HEALTH AND FAMILY WELFARE I
759 WPC(OA S)/0000053/2016 TILLOTTAMA NAG M/S MUKUL KUMAR DASH /1

VS
STATE OF ODISHA

VS
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760 WPC(OA S)/0000053/2017 JAGANNATH KHARSEL M/SBHAGABAT PRASAD SAHU /1l
VS VS 0
STATE OF ODISHA I
761 WPC(OA S)/0000054/2017 SNEHALATA JAYAPURIA M/SNIRANJAN KAR /1
VS VS 0
STATE OF ODISHA I
762 WPC(OA S)/0000056/2017 KALACHAND PATEL M/S NIRANJAN KAR /1
VS VS 0
STATE OF ODISHA I
763 WPC(OA S)/0000056/2015 DEEPAK KUMAR PATEL SISIR KUMAR PUROHIT /1
VS VS 0
STATE OF ODISHA I
764 WPC(OA S)/0000056/2016 SANTOSHI MAHANTA M/SR.N. DEBATA /1
VS VS 0
STATE OF ODISHA I
765 WPC(OA S)/0000057/2016 SOUMYA RANJAN PATRA M/S NIRANJAN KAR /1
VS VS 0
STATE OF ODISHA I
766 WPC(OA S)/0000057/2017 MANORANJAN PUJARI M/S NIRANJAN KAR /1
VS VS 0
STATE OF ODISHA Il
767 WPC(OA S)/0000057/2015 SAROJCHANDRA PATEL SISIR KUMAR PUROHIT /1
VS VS 0
STATE OF ODISHA I
768 WPC(OA S)/0000058/2016 RAM GOPAL PADHI M/S NIRANJAN KAR /1
Vs VS 0
STATE OF ODISHA I
769 WPC(OA S)/0000059/2017 SATYANARAYAN PANDA M/SB.P.SAHU /1
VS VS 0
STATE OF ODISHA I
770 WPC(OA S)/0000059/2015 NIJAYA KUMAR BHOI RAMA NARAYAN ACHARYA /1
VS VS 0
REVENUE AND DISASTER MGMT.DEPT. I
771 WPC(OA S)/0000059/2016 SHREEKARA PATEL M/SRAMA NARAYAN ACHARYA /1
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VS VS 0
STATE OF ODISHA I
772 WPC(OA S)/0000060/2017 SUBASINI BARIK M/SR.N.ACHARYA 1/
VS VS 0
STATE OF ODISHA Il
773 WPC(OA S)/0000062/2017 LAXMAN ADHA M/S NIRANJAN KAR /1
VS VS 0
STATE OF ODISHA Il
774 WPC(OA S)/0000062/2016 KAMAL LOCHAN NATH M/SRAMA NARAYAN ACHARYA /1
VS VS 0
STATE OF ODISHA I
775 WPC(OA S)/0000063/2016 JAGAMOHA PRADHAN M/SRAM NARAYAN ACHARYA 1/
VS VS 0
STATE OF ODISHA I
776 WPC(OA S)/0000063/2017 MANGAL MINZ M/SNIRANJAN KAR 1/
VS VS 0
STATE OF ODISHA Il
777 WPC(OA S)/0000064/2017 PREMRAJBESAN M/SNIRANJAN KAR /1
VS VS 0

778

779

780

781

782

WPC(OA S)/0000064/2016

WPC(OA S)/0000066/2016

WPC(OAS)/0000066/2017

WPC(OAS)/0000067/2017

WPC(OA S)/0000068/2016

STATE OF ODISHA
ARJUN PRADHAN

VS

STATE OF ODISHA
KHADI RATNA BEHERA
VS

STATE OF ODISHA
KALPANA BEHERA

VS

STATE OF ODISHA
SOUDAMINI PRADHAN
VS

STATE OF ODISHA
JTENDRIYA KUMAR SANDHA
VS

M/SRAM NARAYAN ACHARYA
VS

M/S RAMA NARAYAN ACHARYA
VS

M/S NIRANJAN KAR
VS

M/S RAMANARAYAN ACHARYA
VS

M/SRAMA NARAYAN ACHARYA
VS
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STATE OF ODISHA Il
783 WPC(OA S)/0000069/2016 MADHUSUDAN PRADHAN M/SRAM NARAYAN ACHRYA /1
VS VS 0
STATE OF ODISHA I
784 WPC(OA S)/0000071/2016 MAKUNDA BEHERA M/SRAMA NARAYAN ACHARYA /1
VS VS 0
STATE OF ODISHA I
785 WPC(OA S)/0000071/2012 SWARNAMA SAHU SISIR KUMAR PUROHIT /1
VS VS 0
STATE OF ODISHA I
786 WPC(OA S)/0000072/2012 SURENDRA KUMAR PRUSTY SISIR KUMAR PUROHIT Il
VS VS 0
STATE OF ODISHA Il
787 WPC(OA S)/0000072/2016 ALEKHA SAHU M/SNARAYAN ACHARYA /1
VS VS 0
STATE OF ODISHA I
788 WPC(OA S)/0000073/2012 JAY SREE PANDA SISIR KUMAR PUROHIT /1
Vs VS 0
STATE OF ODISHA I
789 WPC(OA S)/0000075/2016 DURGA DUTTA M/SN. KAR /1
VS VS 0
STATE OF ODISHA I
790 WPC(OA S)/0000078/2016 NARYAN BAGHAR M/S SK PUROHIT /1
VS VS 0
STATE OF ODISHA I
791 WPC(OA S)/0000080/1998 SITARAM SHARMA M/SB.P SAHU /1
VS VS 0
STATE OF ODISHA I
792 WPC(OA S)/0000081/2016 MST.JAYANTI MIRDHA M/SR.N ACHARAY /1
VS VS 0
STATE OF ODISHA I
793 WPC(OA S)/0000082/2016 ANANDA CHANDRA SAHU M/SR.N ACHARYA /1
VS VS 0

STATE OF ODISHA
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794 WPC(OA S)/0000096/1999 TUSAGRA PRUSETH M/S SISIR KUMAR PUROHIT /1l
VS VS 0
STATE OF ORISSA I
795 CONTC(CP)/0000003/2011 PRASANNA KUMAR MOHANTY M/SK.N. DAS /1
VS VS 0
BIPIN BIHARI MOHAPATRA, REGISTAR OF CO-OPERATIVE SOCIETIES, ODISHA I
796 CONTC(CP)/0000008/2012 PRAFULLA KUMAR JENA M/S RAMAKANTA SAHOO /1
VS VS 0
ADITYA PRASAD PADHI,SECY. HOME DEPT I
797 CONTC(CP)/0000009/2013 MANA MOHAN RATH M/SP.K KHATEI /1
VS VS 0
NITIN CHANDRA, IAS,SPECIAL SECY, G.A DEPTT. I
798 CONTC(CP)/0000010/2013 PURNA CHANDRA BEHERA M/SRAMAKANTA SAHOO /1
VS VS 0
JUGAL KISHORE MOHAPATRA,SECY. P. AND C. DEPT. I
799 CONTC(CP)/0000012/2013 RABINDRA KUMAR MANNA P.K. KHATEI /1
VS VS 0
SURESH CHANDRA MOHAPATRA,COMM.-CUM-SECY .. WATER RESOURCES DEPT. I
800 CONTC(CP)/0000015/2013 ALEKH CHANDRA PRADHAN M/SA.K. ROUT /1
VS VS 0
GAGAN KUMAR DHALA, SECRETARY, HIGHER EDUCATION DEPTT. Il
801 CONTC(CP)/0000016/2013 DR. N. RAMA KRISHNA RAO M/S BHUBANESWAR PANIGRAHI /1
VS VS 0
G.K. DHAL, SECY. HIGHER EDUCATION I
802 CONTC(CP)/0000019/2012 MANMATHA KUMAR BISWAL M/SP. ROUTRAY /1
Vs VS 0
DAYANIDHI BEHERA, SUPERINTENDING ENGG, R AND B CIRCLE I
803 CONTC(CP)/0000032/2011 SUDARSHAN MISHRA M/SNIROJ KUMAR MAHAPATRA /1
VS VS 0
HRUSIKESHA TRIPATHY, COLLECTOR , KHURDA I
804 CONTC(CP)/0000037/2005 UMA CHARAN PATTANAYAK M/SA.K ROUT /1
VS VS 0
A.B MUNI, ENG. IN CHIEF, RAND B I
805 CONTC(CP)/0000042/2011 DEBENDRA KUMAR DAS M/SR.MISHRA /1
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VS VS 0
RAJKUMAR SHARMA IAS, COMMISSIONER-CUM-SECY, R AND DISASTER DEPT. I
806 CONTC(CP)/0000043/2013 BULA BISWAL M/S SURYANARAYANA PATTNAIK 1/
VS VS 0
NIKUNJA BIHARI DHAL , R AND D.M DEPT. Il
807 CONTC(CP)/0000044/2013 KALAKAR SAHOO M/S NIRMAL RANJAN ROUTRAY /1
& VS 0
NIKUNJA BIHARI DHAL , SECY. R AND D.M DEPT. I
808 CONTC(CP)/0000045/2013 PRASANNA KUMAR SAHOO M/S NIRMAL CHANDRA ROUTRAY /1
VS VS 0
NIKUNJA BIHARI DHAL , SECY. R AND D.M DEPT. I
809 CONTC(CP)/0000048/2009 PREMANANDA PANIGRAHI M/SR.K BISOI 1/

810

811

812

813

814

815

816

CONTC(CP)/0000055/2011

CONTC(CP)/0000065/2016

CONTC(CP)/0000096/2010

CONTC(CP)/0000099/2011

CONTC(CP)/0000119/2004

CONTC(CP)/0000119/2017

CONTC(CP)/0000122/2015

VS VS

BANDANA JENAIAS, SECY, SAND M.E DEPTT.

PRAMOD KUMAR SETHY M/S MANAS PATI

VS VS

SURESH CHANDRA MOHAPATRA,PRINCIPAL SECY. W.R DEPT.
BRAJABANSHI PANDA M/S SIBA PRASAD PATI
VS VS

RANJANA CHOPRA, COMM.-CUM-SECY. SAND M.E. DEPTT.
PRIYATAMA DEVI M/SP.K MOHAPATRA
VS VS

BANDANA JENA, COMMISSIONER-CUM-SECY, SAND M.E DEPTT.
BRAJABANDHU MAHAPATRA M/SP.K. KHATEI

VS VS

ANU GARG, |.A.S., COMM-CUM-SECY. H AND F.W DEPTT.
BHAJAMANA PUJARI M/SR.N. BALLAVI

VS VS

BIRAK BIKRAM SINGH YADAV, |.A.S., COLLECTOR-CUM- DISTRICT MAGISTRATE OF BARAGARH

JAMINI BHUSAN DAS PRASANNA KUMAR PATTNAYAK
VS VS

RANJAN CHOPRA, SECY. SCHOOL AND MASS

CHANDRAMANI MISHRA M/S BHAKTA RANJAN BARICK
VS VS
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TARA DATTA, SECRETARY, REVENUE DPT. Il
817 CONTC(CP)/0000124/2015 PRAMOD KUMAR SAMANTRAY M/SR.K. DAS /1
VS VS 0
ASIT TRIPATHY, .A.S,, PRIN. SECY. DEPTT. OF HOME I
818 CONTC(CP)/0000127/2013 PRAMOD KUMAR SAMANTARAY M/SR.K.DAS /1
VS VS 0
UPENDRA BEHERA, |.A.S., PRIN. SECY. HOME DEPTT. I
819 CONTC(CP)/0000127/2012 NILAMANI SATAPATHY M/S TAPAN KUMAR BISWAL /1
VS VS 0
DR, RABINARAYAN SENAPATI,SECY ,PLANNIG AND CO-ORDINATION DEPTT I
820 CONTC(CP)/0000137/2013 TEJRAJPATEL MANASPATI Il
VS VS 0
SURESH CHANDRA MAHAPTRA ,COMM .-CUM-SECY ., AGRICUL TURE DEPT. Il
821 CONTC(CP)/0000145/2009 UDAYANATH ROUT TRIPATI BALAJ JENA /1
VS VS 0
VANDANA KUMARI JENA,IAS,PRINCIPAL SECY.SAND M.E. DEPT. I
822 CONTC(CP)/0000157/2016 MADHABILATA DEI M/S AJT RATH /1
Vs VS 0
RAJANA CHOPRA , SECY. SAND M.E DEPT. I
823 CONTC(CP)/0000160/2003 RAMESH CHANDRA MOHANTY M/SIN PERSON /1
VS VS 0
PRADEEP KUMAR JENA, | A.S., EX-DRCT. AGRI. AND FOOD PRODUCTION I
824 CONTC(CP)/0000163/2010 RAM KRISHNA PATTNAIK M/SPRAFULLA KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
825 CONTC(CP)/0000163/2011 BIJOY KUMAR MOHANTY M/S RAMAKANTA SAHOO /1
VS VS 0
BIJAY KUMAR PATTNAIK , CHIEF SECY.TO GOV'T. OF ORISSA I
826 CONTC(CP)/0000175/2011 MANORANJAN NANDA SURYA NARAYAN PATTNAIK /1
VS VS 0
R.L. JAMUDA IAS,PRINCIPAL SECY.,AGRICULTURE DEPT. I
827 CONTC(CP)/0000178/2012 B.RAJB LOCHAN PATRA M/S R.K BISOI /1
VS VS 0
PRADIP KUMAR JENA , SECY. ENERGY DEPT. Il
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828 CONTC(CP)/0000187/2011 SUSHAMA RATH M/SK.C MAHAPATRA /1l
Vs VS 0
AMBIKA MISHRA, INSPECTOR PF HOMEOPATHY I
829 CONTC(CP)/0000193/2016 ALEKHA CHANDRA CHHATOI M/SSPRATH /1
Vs VS 0
RANJANA CHOPRA, IAS,COMMISSIONER CUM SECY, SAND M.E DEPTT. I
830 CONTC(CP)/0000198/2012 SRI BIPIN BIHARI PANDA M/SLALATENDU SAMAL /1
VS VS 0
COMM-CUM-SECY . H AND U.D. DEPTT. I
831 CONTC(CP)/0000214/2010 GOURAHARI BHUYAN M/STAPAN KUMAR BISWAL /1
Vs VS 0
APARAJTA SARANGI SCHOOL AND MASS EDUCATION DEPT. I
832 CONTC(CP)/0000215/2013 NATABAR DAS M/S PRASANTA KUMAR MISHRA /1
Vs VS 0
ASHOK KUMAR TARENIA , DIRECTOR OF LAND RECORDS AND SURVEY I
833 CONTC(CP)/0000215/2011 SOMANATH MOHAPATRA BHABANI SHANKAR MISHRA /1
VS VS 0
SOURAV GARGA, SECY ., URBAN DEVELOPMENT DEPT. I
834 CONTC(CP)/0000216/2011 AKHIL CHRAN JENA M/SP.K. KHATEI /1
VS VS 0
BIPIN BIHARI MOHAPATRA, |.A.S., REGISTR. CO.OPRTV. SOCIETIES I
835 CONTC(CP)/0000223/2014 BHIMASEN PRADHAN M/SRANJT MOHANTY /1
Vs Vs 0
DHIREN KUMAR PATTNAIK,COLLECTOR PURI I
836 CONTC(CP)/0000229/2012 MANORANJAN NANDA SURYA NARAYAN PATTNAIK /1
Vs VS 0
R.L. JAMUDA IAS,PRINCIPAL SECY. AGRICULTURE DEPT. I
837 CONTC(CP)/0000231/2011 DEBI PRASANNA PATTNAIK M/SSK DAS /1
VS VS 0
UPENDRA NATH BEHERA,|AS, SECY , HOME DEPTT I
838 CONTC(CP)/0000255/2013 KIRAN BALA PATRA M/S SURYA NARAYAN PATNAIK /1

839

CONTC(CP)/0000256/2013

VS VS
USHA PADHEE, SECY, SAND ME DEPTT.

SADASIBA NAYAK M/S SURYA NARYAN PATTNAIK
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VS VS 0
USHA PADHEE,SECY . SCH. AND MASS EDN. DEPT I
CONTC(CP)/0000257/2013 RAMESH CHANDRA DASH M/S SURYA NARAYAN PATNAIK /1
VS VS 0
USHA PADHEE,SECY. SCH AND MASS EDN. DEPT I
CONTC(CP)/0000267/2013 SANKARSAN PAL AND OTHERS M/SMAHENDRA KUMAR SAHOO /1
Vs VS 0
USHA PADHI,SECY.SCH AND MASS EDN. DEPT. I
CONTC(CP)/0000277/2007 RABINDRANATH RATH M/S D.P. PANIGRAHI /1
VS VS 0
AROBIND BEHERA, I.A.S,, COMM.-CUM-SECY. WATER RESO. DEPTT. I
CONTC(CP)/0000357/2013 ARUN KUMAR MOHARANA M/SK.C SAHU /1
VS VS 0
TARA DUTTA, SECRETARY, REVENUE DEPTT. I
CONTC(CP)/0000385/2013 RUSI PATRA PRADEEP KUMAR MOHAPATRA Il
VS VS 0
C.JVENUGOPAL,SECY R.D.DEPP Il
CONTC(CP)/0000395/2017 ANAND CHANDRA BIDHAR M/S SURYA NARAYAN PATTNAIK /1
VS VS 0
N. THIRAMAP NAIK , COLLECTOR , NAYAGARH I
CONTC(CP)/0000428/2014 BISWANATH SARANGI P.K. KHATEI /1
Vs VS 0
SUKADEB MEHER,ENGINEER-IN-CHIEF(CIVIL) I
CONTC(CP)/0000586/2014 LACHHAMAN BEHERA M/SMANAS PATI /1
VS VS 0
NALINI PRADHAN, SECY. WORKS DEPARTMENT I
CONTC(CP)/0000633/2014 ARUNA KUMAR SINHA M/SK.C. MOHAPATRA /1
VS VS 0
SURESH CH. MOHAPATRA, SECRETARY, SAND ME DEPTT. I
CONTC(CP)/0000641/2014 PADMA CHARAN PRADHAN M/SK.C SAHU /1
VS VS 0
TARA DATT,IAS, COMMISSIONER-CUM-SECY, REVENUE DEPTT. I
CONTC(CP)/0000695/2014 MAMATA MISHRA M/SP.K. KHATEI /1
Vs VS 0
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SASWAT MISHRA, COMM.-CUM-SECY. WOMEN AND CHILD DEVLOPMENT DEPTT. I
851 CONTC(CPC)/0000277/2005 SUBASH CHANDRA HOTA PRASANTA KUMAR MISHRA /1
VS VS 0
SMT. RAJLAXMI,IAS,COMM.-CUM-SECY.,COMMERCE AND TRANSPORT DEPT. I
852 CONTC(CPC)/0000319/2001 DEBENDRA NATH PANDA M/SPK.KAR /1
Vs VS 0
SHRI L.C. AMARNATHAN, |.P.S., ADDL. DIRECTOR GEN. POLICE-CUM-INSPECTOR GEN. I
853 CONTC(CPC)/0000455/2010 GOUR CHANDRA PATRA M/SP.K KHATEI /1
Vs VS 0
SRIKANTA KUMAR PRUSTY, DIRECTOR OF SECONDARY EDUCATION I
854 CONTC(CPB)/0000001/2010 GOPAL KRUSHNA PATNAIK M/S BHUBANESWAR PANIGRAHI Il
VS VS 0
SECRETARY, AGRI DEPTT. I
855 CONTC(CPB)/0000001/2008 GHANASHYAM NAIK M/SPRAHALAD KAR /1
Vs VS 0
TUHIN KUMAR PANDAY , SECY. H AND F.W DEPT. I
856 CONTC(CPB)/0000002/2012 BHASKAR PATRA SURENDRA NATH SAHU /1
Vs VS 0
RAMESH KUMAR SABAT,EXECUTIVE ENGINEER I
857 CONTC(CPB)/0000002/2017 SURESH KUMAR SAHU M/S B.D TRIPATHY /1
VS VS 0
MANOJAHUJA , SECY. DEPT. OF AGRICULTURE I
858 CONTC(CPB)/0000003/2013 PRASANTA KUMAR MISRA B.D. TRIPATHY /1
VS VS 0
USHA PADHI,IAS,SECY ., SAND M.E. DEPTT. I
859 CONTC(CPB)/0000003/2017 PRAMOD CHANDRA NANDA M/S PURNA CHANDRA MISHRA /1
Vs VS 0
PRADEEP KUMAR JENA,SECY ,W.R.DEPTT I
860 CONTC(CPB)/0000003/2016 MANJU NAIK SANDHYARANI PANI /1

861

CONTC(CPB)/0000004/2015

VS VS

P.K. MOHAPATRA,IASPRINCIPAL SECY,H AND F.W. DEPT.
RANDHIR BISOY1 M/SA.K ROUT
VS VS
RANJANA CHOPRA, SECRETARY, SAND M.E DEPT.
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862 CONTC(CPB)/0000004/2011 SATYANANDA SINGH M/S AMARESH PRASAD MISHRA /1l
VS VS 0
COMMISSIONER CUM SECRETARY WATER RESOURCES DEPT. I
863 CONTC(CPB)/0000004/2017 SUDHIR KUMAR CHOUDHURY M/S SANDHY ARANI PANI /1
VS VS 0
TUHIN KANTA PANDEY,IAS, SECY, FINANCE DEPTT. I
864 CONTC(CPB)/0000004/2013 K.LAKSMI NARAYAN ACHARY M/S SANDHYARANI PANI /1
VS VS 0
JUGAL KISHORE MOHAPATRA, SECY. FINANCE DEPARTMENT I
865 CONTC(CPB)/0000004/2008 RAMESH CHANDRA DASH M/SPRABHUDUTTA ACHARYA /1
VS VS 0
AUROBINDO BEHERA, SECRETARY, WATER RES. DEPT. I
866 CONTC(CPB)/0000005/2007 DURYADHAN SAHOO M/S A.K ROUT /1
VS VS 0
BALMIKI PRADHAN , INSPETOR OF SCHOOL GANJAM CIRCLE I
867 CONTC(CPB)/0000006/2003 BABU NAYAK M/S A.K. ROUT /1
VS VS 0
HARI SEBAK PANDA, TAHASILDAR I
868 CONTC(CPB)/0000006/2016 BIJAYA KUMAR BHUYAN M/SA.K. ROUT /1
VS VS 0
PRADEEP KUMAR JENA, SECRETARY, W.R. DEPTT. BBSR Il
869 CONTC(CPB)/0000007/2006 MUTNURU SATISH M/S SANDHYARANI PANI /1
VS VS 0
JP. SAMANT RAY CHIEF ENGINEER IN WATER RESOURCES DEPT. I
870 CONTC(CPB)/0000007/2013 MANU SETHI A.K. ROUT /1
Vs VS 0
SURESH CHANDRA MOHAPATRA,|IAS,COMM.-CUM-SECY WATER RESOURCES DEPT. I
871 CONTC(CPB)/0000007/2018 RAJKISHORE MAHARANA M/S B.PANIGRAHI /1
VS VS 0
DR.CHANDRASEKHAR KUMAR,SECY ,R AND D.M.DEPTT I
872 CONTC(CPB)/0000007/2011 SUBHADRA MISHRA BHUBANESWAR PANIGRAHI /1
VS VS 0
APARAJTA SADANGI,I.A.S.SAND M.E. DEPTT. I
873 CONTC(CPB)/0000008/2011 RADHA KRISHNA MISHRA M/SA.K. ROUT /1
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VS VS 0
MONA SHARMA AGRICULTURE AND FOOD PRODUCTION I
874 CONTC(CPB)/0000009/2011 SULOCHANA SAHU A.K.ROUT /1
VS VS 0
APARAJITA SARANGI IAS,I/C.SECY.,HIGHER EDUCATION DEPT. I
875 CONTC(CPB)/0000010/2011 KAUSALYA BEHERA SANDHYARANI PANI /1
Vs VS 0
SUBHENDU RAY,SECY.,WORKS DEPT. I
876 CONTC(CPB)/0000010/2003 LAXMI NRUSINGHA SARANGI M/S P.K PANIGRAHY /1
Vs VS 0
JAGANANANDA PANDA , SECY. SAND M.E DEPT. I
877 CONTC(CPB)/0000010/2009 ADHIR MOHAN DAS M/S A.K. ROUT /1
VS VS 0
ARUN KUMAR PANDA HOUSING AND URBAN DEVELOPMENT I
878 CONTC(CPB)/0000010/2014 NABA BASANTA RANI M/SJK. PATTNAIK Il
VS VS 0
SIBABRATA DAS, DIRECTOR, ELEMENTARY EDUCATION I
879 CONTC(CPB)/0000011/2013 DR. JANARDAN SAHU M/SBHUBANESWAR PANIGRAHI /1
Vs Vs 0
G.K. DHAL, SECY. HIGHER EDUCATION DEPTT. I
880 CONTC(CPB)/0000011/2011 PRAMOD KUMAR MISHRA A.K. ROUT /1
Vs VS 0
AK.JENA,IFSD.F.O I
881 CONTC(CPB)/0000012/2011 RAJKISHORE MAHAPATRA M/SPRAHALLAD KAR /1
VS VS 0
ANU GARGA, HEALTH AND FAMILY WELFARE DEPRTMENT I
882 CONTC(CPB)/0000012/2016 NIRAKAR SABAT M/SB.D TRIPATHY /1
VS VS 0
VISHAL KUMAR DEV, IAS, SECY, W AND CW DEPTT. I
883 CONTC(CPB)/0000013/2005 JURA PADHY M/SBIREN KR PATNAIK /1
Vs VS 0
COMMISSIONER-CUM- SECRETARY I
884 CONTC(CPB)/0000013/2013 SUSAMA PANDA M/S BHUBANESWAR PANIGRAHI /1

VS VS
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G.K. DHAL, SECY. HIGHER EDUCATION DEPTT. Il
885 CONTC(CPB)/0000013/2007 BANCHANIDHI SAHU M/SA K.ROUT /1
VS VS 0
HARISCHANDRA BEHERA WATER RESOURCES DEPT. I
886 CONTC(CPB)/0000014/2007 A. DRAUPADI M/SA.K. ROUT /1
VS VS 0
GAGAN KUMAR DHAL, COMM.-CUM-SECY.S AND M.E DEPTT. I
887 CONTC(CPB)/0000015/2014 SANTOSH KUMAR ARUKH M/SA.K ROUT /1
VS VS 0
SURESH CH. MOHAPATRA, IAS,SECY, W.R DEPTT. I
888 CONTC(CPB)/0000015/2012 MADHABANANDA DAS M/S A.K.ROUT Il

889

890

891

892

893

894

895

CONTC(CPB)/0000016/2012

CONTC(CPB)/0000017/2012

CONTC(CPB)/0000017/2013

CONTC(CPB)/0000018/2012

CONTC(CPB)/0000019/2012

CONTC(CPB)/0000019/2003

CONTC(CPB)/0000019/2014

VS VS

GAGAN BIHARI DHALA,SECY ,HIGHER EDUCATION DEPTT
BADRI NARAYAN PUROHIT M/SA.K.ROUT
VS VS

GAGAN BIHARI DHALA,SECY ,HIGHER EDUCATION DEPTT
DR.AKHILESH PRASAD PANDA M/S A K.ROUT
VS VS

GAGAN BIHARI DHAL,SECY ,HIGHER EDUCATION DEPTT
RAM CHANDRA SAHU M/S BHUBANESWAR PANIGRAHI
VS VS

G.K. DHAL, HIGHER EDUCATION DEPT.

DR. YUDHISTIR BEHERA M/SA.K. ROUT
VS VS

GAGAN BIHARI DHALA,HIGHER EDUCATION DEPT.

GOPAL PANDA A.K.ROUT

VS VS

GAGAN BIHARI DHAL, SECY. HIGHER EDUCATION

RAJENDRA KUMAR PATTNAIK M/SP.D ACHARYA

VS VS
RABINARYAN SENAPATILIAS, PACHYATI RAJDEPTT.
A.V.VERMA M/SA.K. ROUT
VS VS

PRADEEP KUMAR JENA, SECRETARY, WATER RESOURCES DEPTT.
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ORISSA HIGH COURT

FILING REPORT ASON :22/11/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE
896 CONTC(CPB)/0000020/2006 SHYAMA CHARAN PADHI M/SS. CH. PADHY /1l
Vs VS 0
M. SADANGI, SECRETARY, CO- OPERATIVE DEPT. I
897 CONTC(CPB)/0000020/2003 DURY ODHANA SAHU M/SA.K. ROUT /1
Vs VS 0
ISAAC BEHERA DIRECTOR OF PUBLIC INSTRUCTION SECONDARY EDUCATION I
898 CONTC(CPB)/0000020/2012 DR.BIRANCHI NARAYAN SAMANTARAY /1
VS VS 0
GAGAN BIHARI DHALA SECY ,HIGHER EDUCATION DEPTT I
899 CONTC(CPB)/0000021/2007 SUBASH CHANDRA PANDA M/SBANAMBAR DASH /1
Vs VS 0
R.N DASH, DY. TECH. EDU. AND TRAN. I
900 CONTC(CPB)/0000021/2012 P.K DANDASENA M/SA.K. ROUT /1
Vs VS 0
GAGAN BIHARI DHALA, HIGHER EDUCATION DEPT. I
901 CONTC(CPB)/0000022/2012 SASHI BHUSAN NAYAK M/SA.K ROUT /1
VS VS 0
GAGAN BIHARI DHALA, SECRETARY, HGHER EDUCATION DEPT. I
902 CONTC(CPB)/0000023/2012 DR.SAILABALA PATTNAIK M/S A.K.ROUT /1
VS VS 0
GAGAN KUMAR DHAL,SECY ,HIGHER EDUCATION DEPTT I
903 CONTC(CPB)/0000023/2001 G. BASANTA KUMAR PATRA M/S P.K KHATEI /1
Vs Vs 0
NANDANANDAN DASH , CHIEF ENGR. WORKS DEPT. I
904 CONTC(CPB)/0000024/2012 KAMAKHI PRASAD PATRO M/S A.K.ROUT /1

905

906

907

CONTC(CPB)/0000025/2012

CONTC(CPB)/0000026/2009

CONTC(CPB)/0000026/2012

VS VS
GAGAN KUMAR DHAL,SECY ,HIGHER EDUCATION DEPTT

ASHA MANJARI NAIK M/S A.K.ROUT
VS VS

GAGAN BIHARI DHAL,SECY HIGHER EDUCATION DEPTT
S.RAMA RAO M/SA.RATH
VS VS

ANU GARG, COMM.-CUM-SECY. FAMILY WELFARE DEPARTMENT
SUBHARABHANU ACHARYA M/SA.K ROUT
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FILING REPORT ASON :22/11/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE

VS VS 0
GAGAN BIHARI DHALA, SECRETARY,, HIGHER EDUCATION DEPT. I

908 CONTC(CPB)/0000027/2001 PURNA CHANDRA BEHERA M/SPRABHUDUTTA ACHARYA 1/
VS VS 0
BASANTA KUMAR MISHRA, CONVERVATOR OF FOREST I

909 CONTC(CPB)/0000027/2003 SAILABALA PANDA M/SA.K. ROUT /1
& VS 0

910

911

912

913

CONTC(CPB)/0000030/2007

CONTC(CPB)/0000031/2003

CONTC(CPB)/0000036/2003

CONTC(CPB)/0000043/2001

R.N SENAPATI HEALTH AND F.W. DEPT

AMBIKA PRASAD MISHRA
VS

M/S SANDHYARANI PANI
VS

SURESH CHANDRA PATTNAIK, SECRETARY, SAND M.E DEPT.

RAM CHANDRA GOCHHAYAT
VS

ARATI SWAIN HIGHER EDUCATION DEPT.

K. LAKSHMINARAYAN PATRO
VS

M/S SANDHYA RANI PANI
VS

M/SP.D. ACHARYA
VS

DR. NIRANJAN KAR DIRECTOR OF HEALTH SERVICES

RAHASH RANJAN DAS

M/S PRAHALAD KAR

I
/11
0
I
/11
0
I
/1
0
I
/11

Vs Vs 0
G.M VATLINATTHAM, COLLECTOR I
914 CONTC(CPB)/0000043/2006 HRUSHIKESH DAS M/SA.K. ROUT /1
Vs VS 0
AROBINDA BEHERA WATER RESOURCES DEPT. I
915 CONTC(CPB)/0000045/2001 JANAKIRAM BOXI M/SJ. PUROHIT /1
VS VS 0

916

917

918

CONTC(CPB)/0000045/2006

CONTC(CPB)/0000047/2006

CONTC(CPB)/0000048/2001

B.L.K REDDY, CONSERVATOR OF FOREST

BALARAM SAHU

VS

STATE OF ODISHA
BRAJENDRA KUMAR PANDA
VS

M/SB.D TRIPATHY
VS

M/S AMARESH PRASAD MISHRA
VS

SWAPNESWAR VAYA HIGHER EDUCATION DEPT.

KABITA PATTNAIK
VS

M/S IM PATTNAYAK
VS

Page 81/85

"
1
0
)
1
0
I
1

0
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FILING REPORT ASON :22/11/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE
NIRANJAN TRIPATHY , DIST. INSPECTOR OF SCHOOL , GANJAM Il
919 CONTC(CPB)/0000054/2007 SIBA KUMAR SAHU M/S SANDHY ARANI PANI /1
VS VS 0
R.B NAYAK, SECRETARY, HIGHER EDUCATION I
920 CONTC(CPB)/0000054/2003 HRUDAYANANDA PATNAIK M/SUMAKANTA MAHAPATRA /1
VS VS 0
BASANTA KUMAR SWAIN, DIRECTOR OF SECONDARY EDUCATION I
921 CONTC(CPB)/0000076/1998 JANARDHAN RAO M/S RAMA RAO GORTI /1
VS VS 0
STATE OF ODISHA I
922 CONTC(CPB)/0000087/2017 CHAKRADHAR PANI M/S MANASPATI Il
VS VS 0
RATNAKAR ROUT , DIRECTOR OF SECONDARY EDU. Il
923 CONTC(CPB)/0000123/2009 SUDARSAN ROUT A. K. ROUT /1
VS VS 0
AJAYA KUMAR JENA,|.F.SI/C.D.F.O. I
924 CONTC(CPB)/0000201/2000 KRUSHNA CHANDRA BEHERA M/S A.K ROUT /1
Vs VS 0
GANESWAR PRADHAN , ADMINISTRATIVE DEPT. I
925 CONTC(CPB)/0000233/2010 DR. RAJA RAJESWARI DEVI M/S BHUBANESWAR PANIGRAHI /1
VS VS 0
SMT. ANU GARG, |.A.S,, SECY. HEALTH AND F.W. DEPTT. I
926 CONTC(CPS)/0000001/2011 GOURI SHANKAR PANDA M/S NIRNJAN KAR /1
VS VS 0
SAURABH GARG, COMM-CUM-SECY . HOUSING AND URBAN DEVELOPMENT I
927 CONTC(CPS)/0000002/2015 BALARAM PANDA M/SRAMA NARAYAN ACHARYA /1
VS VS 0
USHA PADHEE,SECY. SCH AND MASS EDN. DEPT. I
928 CONTC(CPS)/0000002/2009 PANCHAM DANSANA M/S SUKADEV MISHRA /1
VS VS 0
DEORANJAN KUMAR SINGH, DIRECTOR, ELEMENTARY EUCATION I
929 CONTC(CPS)/0000004/2016 GYANENDRANATH DASH M/S NIRANJAN KAR /1
VS VS 0
ARATI AHUJA, IAS, SECY. HEALTH AND FAMILY WELFARE DEPT. Il
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE
930 CONTC(CPS)/0000005/2014 BHAGIRATHI PANDA IN PERSON /1l
VS VS 0
PRAMOD KUMAR MEHERDA,R.D COMMISSIONER,SAMBALPUR I
931 CONTC(CPS)/0000005/2011 SMT. BINAPANI MAHALIK M/S SURYA NARAYAN PATNAIK /1
VS VS 0
DHRUBA CHARAN BEHERA, D.I. OF SCHOOLS I
932 CONTC(CPS)/0000010/2016 JUGAL KISHORE PATNAIK M/S NIRANJAN KAR /1
VS VS 0
SURESH CHANDRA MAHAPATRA, SECRETARY, ENV. DEPT. I
933 CONTC(CPS)/0000011/2011 SURESH KUMAR MISHRA M/SBIDYADHAR PANDA /1
VS VS 0
APARAJITA SARANGI,SECY. SCH AND MASS EDN. DEPT I
934 CONTC(CPS)/0000012/2016 UMAKANTA PANIGRAHI M/S S.C. MOHANTA /1
VS VS 0
RANJAN CHOPRA, |.A.S,, COMM-CUM-SECY . DEPTT. SAND M.E. I
935 CONTC(CPS)/0000016/2017 SUBASH KUMAR NAIK M/SRAMA NARAYAN ACHARYA /1
VS VS 0
STATE OF ODISHA I
936 CONTC(CPS)/0000019/2011 KAMALAKANTA LENKA M/S NIRANJAN KAR /1
VS VS 0
C.T.N SUGUNA,SECY. LABOUR AND EMP. DEPT. Il
937 CONTC(CPS)/0000020/2015 DR JAYANARAYAN NANDA M/SNIRANJAN KAR /1
VS VS 0
ARATI AHUJA, SECRETARY HEALTH AND FAMILY WELFARE DEPT. i
938 CONTC(CPS)/0000020/2011 BASUKOKA BAG M/S SISIR KUMAR PUROHIT /1
Vs VS 0
STATE OF ODISHA I
939 CONTC(CPS)/0000021/2011 KANHU CHARAN DASH M/S SISIR KUMAR PUROHIT /1
VS VS 0
SECRETARY,SCH. AND MASS EDN. DEPT. I
940 CONTC(CPS)/0000022/2015 BISHNU PRASAD BISWAL M/S RAMA NARAYAN ACHARYA /1
VS VS 0
SECRETARY AGRICULTURE DEPT I
941 CONTC(CPS)/0000022/2011 JYOSTNAMAY EE PANDA M/S B.B NAYAK /1
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE

VS
STATE OF ODISHA

VS

0
1"

942 CONTC(CPS)/0000025/2007 PRASANNA KUMAR PANDA M/SR.N. ACHARYA /1
VS VS 0
MADHUR SARANGI, I.A.S,, SECY TO GOVT ,CO-OPERATION DEPT I
943 CONTC(CPS)/0000029/2001 TRILOCHAN AHU M/S S.M. PANDA /1
Vs VS 0
STATE OF ODISHA I
944 CONTC(CPS)/0000035/2006 BIPIN BIHARI BISWAL M/SBHAGABAT PRASAD SAHU /1
VS VS 0
H.S.CHAHAR, I.A.S..SECY ,AGRICUL TURE DEPT, BHUBANESWAR I
945 CONTC(CPS)/0000074/2015 DR.CHITTARANJAN PRASAD SISIR KUMAR PUROHIT /1
VS VS 0
PK.MAHAPATRA, SECY HEALTH AND WELFARE DEPT I
946 CONTC(CPS)/0000144/1997 SHANTI TRIPATHY @ SHANTI LATA TRIPATHY M/SBHAGABAT PRASAD SAHU Il
VS VS 0
STATE OF ODISHA Il
947 RVWPET (RP)/0000007/2016 PRAFULLA KUMAR JENA M/SRAMAKANTA SAHOO /1
VS VS 0
STATE OF ODISHA I
948 RVWPET(RP)/0000009/2013 STATE OF ODISHA SC /1l
Vs VS 0
TEJRAJPATEL I
949 RVWPET(RP)/0000010/2015 ANAM CHARAN JENA M/SP.K MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
950 RVWPET(RP)/0000012/2013 STATE OF ODISHA S.C. /1
VS VS 0
TEJRAJPATEL I
951 RVWPET(RP)/0000017/2008 SAROJKUMAR TRIPATHY M/SA.K.DAS /1
VS VS 0
STATE OF ODISHA I
952 RVWPET(RP)/0000019/2011 MISSION DIRECTOR, NRHM, BBSR M/SASC /1
Vs VS 0
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SUSANTA KUMAR JENA Il
953 RVWPET(RP)/0000020/2011 MISSION DIRECTOR, NATIONAL RURAL HEALTH MIB$EOANSBBSR /1
VS VS 0
SATYA NARAYAN DASH I
954 RVWPET(RPB)/0000004/2013 RABINDRANATH JENA M/S BHUBANESWAR PANIGRAHI /1
VS VS 0
STATE OF ORISSA AND OTHERS I
955 RVWPET(RPS)/0000033/2015 GAYATRI NAIK M/SA.K.DAS /1
VS VS 0

STATE OF ORISSA
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ORISSA HIGH COURT

MISC CASESFILED on :22/11/2021

SL. IANO NAME OF PETNR /APPEL COUNSEL FOR PETNR./APPEL
NO. MAIN CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR/APPEL
1 1/2021 GOPAL PANDA-MP AK.ROUT
CONTC(CPB)/19/2012
2 2/2021 SHYAMA CHARAN PADHI-MP M/SS. CH. PADHY
CONTC(CPB)/20/2006
3 412021 BHUBANI BEHERA-MP M/S KISHORE KUMAR DAS
WPC(OAB)/41/2001
4 5/2021 ASHOK KUMAR SATPATHY-MP
WPC(OAB)/62/1994
5 6/2021 SOVANA PATEL-MP SISIR KUMAR PUROHIT
WPC(OAS)/7/2016
6 6/2021 KAILASH CHANDRA SAHU-MP
WPC(OAB)/27/1996
7 712021 RASHMI REKHA DAS-MP
WPC(OAB)/37/2006
8 7/2021 JAGADISH SA-MP SISIR KUMAR PUROHIT
WPC(OAS)/5/2016
9 8/2021 JAGANNATH KHARSEL-MP M/SBHAGABAT PRASAD SAHU
WPC(OAS)/53/2017
10 8/2021 RABINDRANATH PATRA-MP
WPC(OAB)/39/2009
11 9/2021 DR. LAXMINARAYAN BAGHEL-MP
WPC(OAS)/11/2014
12 9/2021 PRASANA KUMAR PATRA-MP
WPC(OAB)/40/1999
13 10/2021 ATANU KUMAR GHOSE-MP
WPC(OAS)/1/1996
14 10/2021 SRIDHAR PRADHAN-MP
WPC(OAB)/123/2000
15 11/2021 PANKAJINI NAYAK-MP M/S BHAGABAT PRASAD SAHU
WPC(OAS)/41/2017
16 11/2021 P. MAHALAXMI-MP
WPC(OAB)/71/2001
17 12/2021 SARAT BEHERA-MP M/SR.N ACHARAYA
WPC(OAS)/14/2014
18 12/2021 SARAT CHANDRA SATAPATHY-MP
WPC(OAB)/61/2006
19 13/2021 RAMANATH ACHARYA-MP
WPC(OAB)/33/2010
20 14/2021 RAJANIKANTA PADHI-MP
WPC(OAB)/55/2011
21 15/2021 SUSANTA KUMAR SAMALA-MP
WPC(OAB)/12/2010
22 16/2021 NIRBAN NAYAK-MP
WPC(OAB)/144/1995
23 17/2021 SYAM SUNDAR SAHU-MP
WPC(OAB)/26/1994
24 18/2021 GAURAHARI PANIGRAHI-MP
WPC(OAB)/164/1996
25 19/2021 LAXMAN KUMAR PALATASINGH-MP M/SPRAHALAD KAR
WPC(OAB)/107/1998
26 38/2021 ANAM CHARAN JENA-MP M/SP.K MOHAPATRA
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27

28

29

30

31

32

33

35

36

37

38

39

41

42

45

47

49

50

51

52

53

55

56

57

RVWPET(RP)/10/2015

41/2021
CRLLP/34/2021
63/2021

RVWPET(RPC)/722/2011

71/2021

CONTC(CP)/256/2013

72/2021

CONTC(CP)/257/2013

96/2021
LAA/89/2018
112/2021
SA/384/2000
113/2021
SA/285/2001
114/2021
SA/285/2001
115/2021
SA/285/2001
116/2021
SA/285/2001
117/2021
SA/285/2001
159/2021
MATA/73/2020
205/2021
RPFAM/18/2021
206/2021
RPFAM/18/2021
260/2021

CONTC(CPC)/363/2010

261/2021

CONTC(CPC)/155/2011

266/2021
CRLMP/1262/2021
267/2021
CRLMP/1701/2021
268/2021
CRLMP/2112/2021
269/2021
CRLMP/2112/2021
435/2021
FAO/279/2021
436/2021
FAO/279/2021
437/2021
FAO/284/2021
44012021
TRP(C)/391/2021
4412021
TRP(C)/392/2021
467/2021
CONTC/1868/2021
468/2021
CONTC/4534/2021
664/2021
RSA/156/2015
665/2021
RSA/158/2015
666/2021
RSA/139/2009
667/2021
RSA/139/2009

REPUBLIC OF INDIA (CBI)-MP

BIJAY KUMAR DAS-MP

SADASIBA NAYAK-MP

RAMESH CHANDRA DASH-MP

ASST.DEFENCE ESTATE OFFICER-MP

SANJUKTA ACHARYA-MP

MD.HUSSAIN-MP

MD.HUSSAIN-MP

MD.HUSSAIN-MP

MD.HUSSAIN-MP

MD.HUSSAIN-MP

ANUPAMA AGRAWAL-MP

G. DEBENDRA RAO-MP

G. DEBENDRA RAO-MP

MANASH RANJAN SAMAL-MP

G.SATYA JYOTI-MP

SMRUTI RANJAN MOHAPATRA-MP

ASHOK KUMAR SAHOO-MP

DR. PRASANTA KUMAR MAHARANA-MP

DR. PRASANTA KUMAR MAHARANA-MP

SARTHAK NAYAK

M/SK.PMISHRA

M/S SURYA NARYAN PATTNAIK

M/S SURYA NARAYAN PATNAIK

MR.A.K.BOSE,A.S.G.I

M/S.SMISHRA

M/S.B.H.MOHANTY

M/S.B.H.MOHANTY

M/S.B.H.MOHANTY

M/S.B.H.MOHANTY

M/S.B.H.MOHANTY

BIREN SANKAR TRIPATHY

BIREN SANKAR TRIPATHY

BHASKAR CHANDRA PANDA

SUSANTA KUMAR BARAL

LAXMIDHAR RAUTRAY

DURGA PRASAD S. MALLICK

DURGA PRASAD S. MALLICK

LEGAL MANAGER(T.P. CELL),M/SNEW INDIA ASSURANGEI®.L TTHANDRMBAMANTARAY

LEGAL MANAGER(T.P. CELL),M/SNEW INDIA ASSURANCEIF.L THANDRMBAMANTARAY

MANAGER CUM O.I.C., NATIONAL INSURANCE CO. LTD.-MFASANTA KUMAR MAHALI

SUBHASHREE MARANDI-MP

PRAVAT KUMAR MUDULI

BIJAYALAXMI PANIGRAHY @ BIJAYALAXMI DASH-MP SIDHARTH PRASAD DAS

JUGAL KISHORE NAYAK-MP
PRANAB KUMAR SAMANTARAY-MP
BHUPENDER SINGH@SANDHU-MP
NARAYAN SAHU-MP
RAMACHANDRA PANDA-MP

RAMACHANDRA PANDA-MP
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M/S.D.N.RATH P.K.ROUT A .K.SAA

M/SRAMAKANT MOHANTY

M/S.BHAKTAHARI MOHANTY

M/S.PRASANNA KU.MISHRA

M/S.PRASANNA KU.MISHRA



58

59

60

61

62

63

65

66

67

68

69

70

71

72

73

74

75

76

7

78

79

80

81

82

83

85

86

87

88

89

668/2021
RSA/139/2009
669/2021
RSA/442/2013
670/2021
RSA/136/2021
672/2021
CRLREV/471/2021
673/2021
CRLREV/472/2021
726/2021
WPC(OA)/1217/2010
727/2021
WPC(OA)/2795/1994
728/2021
WPC(OA)/1386/2010
729/2021
WPC(OA)/440/2011
730/2021
WPC(OA)/440/2011
731/2021
WPC(OA)/338/2016
732/2021
WPC(OA)/337/2016
733/2021
WPC(OA)/339/2016
734/2021
WPC(OA)/504/2009
735/2021
WPC(OA)/79/2011
736/2021
WPC(OA)/1151/2011
737/2021
CMP/459/2017
737/2021
WPC(OA)/1406/2010
738/2021
CMP/678/2021
738/2021
WPC(OA)/1459/2011
739/2021
CMP/1700/2016
739/2021
WPC(OA)/1459/2011
740/2021
WPC(OA)/286/2002
740/2021
CMP/680/2021
741/2021
WPC(OA)/643/2002
741/2021
CMP/681/2021
742/2021
CMP/389/2020
743/2021
CMP/682/2021
920/2021
MACA/396/2021
921/2021
MACA/398/2021
1181/2021
CRLA/655/2021
1182/2021

RAMACHANDRA PANDA-MP

LAXMAN BEHERA-MP

PRAVAKAR UPADHYAYA-MP

DILLIPKUMAR AGARWAL @ AGARWALLA-MP

SONALI DAS-MP

SHASHI BHUSAN PARIDA-MP
MINAKETAN PANDA-MP
NRUPAMANI HARPAL-MP
DR.ARABINDA HOTA-MP
DR.ARABINDA HOTA-MP
SWAPAN KUMAR HALDAR-MP
SABITA MAJUMDAR-MP
AJAMBAR NANDA-MP
MANORANJAN PATTANAIK-MP
BRAJA KISHORE SAHOO-MP
DR.INDRA PATTNAIK-MP
TAPAN KU.SAHOO-MP

SUBASH CHANDRA BEHERA-MP
BASUDEV AUTO MAHASANGHA-MP
AMBUJA BALLAV PRADHAN-MP
NABAGHANA SAHOO-MP
AMBUJA BALLAV PRADHAN-MP
MINJA BEHERA-MP

NIMAI CHARAN BARIK-MP
MADHU SUDAN NAYAK-MP
TAPAN KUMAR SAHU-MP
K.TRINATH ACHARY-MP

MITRA RANJAN PANDA-MP
PURNABASI GARIA-MP

BABULI SWAIN-MP

HARJT KAUR-MP

HARJT KAUR-MP
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M/S.PRASANNA KU.MISHRA

M/S.BANAMALI SAHOO

SUBHA BIKASH PANDA

BIDESH RANJAN BEHERA

SANKARACHARYA CHOWDHURY

P.K.MAHAPATRA

P.MOHAPATRA

P.K.MOHAPATRA

M.PRATAP

M/S.SAILESH DAS

M/S G.P PATTNAIK

ANAMA CHARAN PANDA

M/S.BISWA PRAKASH DHAL

M/SRAMAKANTA SAHOO

SIDHARTHA MISHRA

M/S ASWINI KUMAR MISHRA

DHANANJAYA MUND

ASIT KUMAR CHOUDHURY

SAMIR KUMAR MISHRA

SATYABHUSAN DAS

AMIT PRASAD BOSE

JUGALA KISHORE PANDA

JUGALA KISHORE PANDA



90

91

92

93

95

96

97

98

99

100

101

102

103

104

105

106

107

108

109

110

111

112

113

114

115

116

117

118

119

120

CRLA/655/2021
1183/2021
CRLA/657/2021
1184/2021
CRLA/657/2021
1185/2021
CRLA/328/2021
1186/2021
CRLA/659/2021
1187/2021
CRLA/659/2021
1188/2021
CRLA/659/2021
1189/2021
CRLA/660/2021
1190/2021
CRLA/660/2021
1191/2021
CRLA/661/2021
1198/2021
BLAPL/4545/2019
1199/2021
BLAPL/157/2020
1200/2021
BLAPL/8763/2021
1201/2021
BLAPL/6050/2019
1202/2021
BLAPL/9380/2020
1203/2021
BLAPL/7147/2021
1204/2021
BLAPL/9124/2021
1205/2021
BLAPL/9906/2021
1206/2021
BLAPL/9572/2021
1207/2021
BLAPL/1324/2018
1208/2021
BLAPL/3790/2021
1209/2021
BLAPL/10366/2021
1210/2021
BLAPL/6022/2018
1211/2021
BLAPL/6023/2018
1409/2021

ABLAPL/17531/2019

1410/2021

ABLAPL/14295/2020

1411/2021

ABLAPL/14284/2020

1412/2021

ABLAPL/2129/2020

1413/2021

ABLAPL/5894/2019

1414/2021

ABLAPL/17928/2019

1785/2021
CRLMC/2320/2021
1786/2021
CRLMC/5594/2015

HIRALAL KERKETTA-MP

HIRALAL KERKETTA-MP

SK.AKLIM-MP

HANANKA SABAR@ KANAKA@ ALOK-MP

HANANKA SABAR@ KANAKA@ ALOK-MP

HANANKA SABAR@ KANAKA@ ALOK-MP

GANESWAR BAGARTI-MP

GANESWAR BAGARTI-MP

TUAN@ BASWABHUSAN SAHOO-MP

HIMANSHU BEHERA-MP

S.SIMANCHAL PATRO-MP

PRAMOD DIGAL-MP

SURESH SINGH-MP

SRIBASCHHA SAMAL @ SRIBATSA SAMAL-MP

NAUKA @ LOKANATH BISOI-MP

FAKIR MOHAN BIHARI-MP

BIJAYA KUMAR DALABEHERA-MP

SHYAM KUMAR AGRAWAL-MP

SRIBALLAYV PRASAD NAYAK-MP

SEEMANCHAL @ SIMANCHALA KUTRUKA-MP

SUBASH CHANDRA HANSDAH-MP

ASHOK KU.SUNDARAY-MP

NIRUPAMA SUNDARAY-MP

S.K.NASER@SK.NAZIR@MAIJHLA@MACHHILA-MP

ADIKANDA DEY-MP

PABITRA KUMAR SAHOO-MP

KUSIA @ KRUSHNA CHANDRA KHATUA-MP
BIRA KISHORE TRIPATHY-MP

ANANTA KISHORE DALAI-MP

ASHIS JENA-MP

SUSANTA KU.SAHOO-MP
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V.NARASINGH

V.NARASINGH

DEEPAK KU. SAHOO

SUCHIT KUMAR NAYAK

SUCHIT KUMAR NAYAK

SUCHIT KUMAR NAYAK

PRAHALLADA SAHU

PRAHALLADA SAHU

BIBHU PRASAD MOHANTY

M/S.DEBASNAN DAS

ASHOK DAS, M/SJAYAKRISHNA MOHAPATRA

AMITAV TRIPATHY

SARATHI JYOTI MOHANTY

M/S. PRADEEP.K.MOHAPATRA,S.K.SETHY ,S.K.MOHAI

SUBRAT KUMAR NAYAK

KASHINATH PATTNAIK

DEVASHIS PANDA

KRUSHNA CH. DASH

SUSANTA KUMAR NATH

DIPTI RANJAN BHOKTA

JUGALA KISHORE PANDA

M/S ASWIN.K. DASB.R. TRIPATHY ,M/S. PRADIPTA VE

M/SA.K. DAS,S. DASB.R. TRIPATHY

PRASANNA KUMAR PANDA

SAPAN KUMAR LENKA

JYOTIRMAYA SAHOO

M/S.S.P.DASH



121

122

123

124

125

126

127

128

129

130

131

132

133

134

135

136

137

138

139

140

141

142

143

144

145

146

147

148

149

150

151

152

1787/2021
CRLMC/2321/2021
1788/2021
CRLMC/2131/2021
1789/2021
CRLMC/2322/2021
1790/2021
CRLMC/2323/2021
1791/2021
CRLMC/912/2021
1792/2021
CRLMC/2327/2021
1793/2021
CRLMC/2328/2021
1794/2021
CRLMC/2329/2021
1795/2021
CRLMC/2330/2021
1796/2021
CRLMC/2331/2021
1797/2021
CRLMC/2332/2021
1798/2021
CRLMC/2333/2021
1799/2021
CRLMC/2334/2021
1800/2021
CRLMC/2336/2021
1801/2021
CRLMC/2337/2021
1802/2021
CRLMC/2338/2021
1803/2021
CRLMC/2339/2021
1804/2021
CRLMC/2340/2021
1805/2021
CRLMC/2341/2021
1806/2021
CRLMC/2342/2021
1807/2021
CRLMC/2344/2021
1808/2021
CRLMC/2345/2021
1809/2021
CRLMC/2346/2021
1810/2021
CRLMC/2347/2021
1811/2021
CRLMC/2351/2021
1812/2021
CRLMC/2356/2021
1813/2021
CRLMC/2357/2021
1814/2021
CRLMC/2358/2021
1815/2021
CRLMC/2359/2021
1816/2021
CRLMC/2360/2021
2220/2021
WA/306/2017
2221/2021

HAROID THOMAS DAVID-MP

MOHAMMED HANIF-MP

SOUMYA RANJAN SAMAL-MP

DAMBARU BAGH-MP

M/S. HOTEL DDAIN-MP

KARTEKESWAR BRAHMA-MP

SAILESH PANDY-MP

AKHAYA KUMAR NAYAK-MP

PRADYUMNA KUMAR PANDA-MP

RATNAMANJARI MOHANTY-MP

VISWAS TRIPATHY-MP

KAMAL KUMAR PANDA-MP

RABINDRA KUMAR MISHRA-MP

DHRUBA KALANDI-MP

BHAJAMAN SAHU-MP

RANJIT NAIK @ PANDI-MP

MD NOSHAD @ NOUSAD-MP

SUBASH CHANDRA TRIPATHY-MP

SARAT KU. BAG-MP

SARAT KU. BAG-MP

RAGHUNATH NAYAK-MP

SARAT KUMAR DAS-MP

GLPDEVELOPERSL.T.D-MP

NIRMAL KUMAR MALLICK-MP

SAMIR KUMAR MOHANTY-MP

SNEHALATA BEHERA-MP

SUKA BADI-MP

UGREE KANHAR @ UGRESENA KANHAR @-MP

NALINI RANJAN JENA-MP

BHARATI CHOUDHURY-MP

JYOTIRMAYA SAHOO

AMRITA PANDA

AMRITA PANDA

RAJB LOCHAN PATTNAIK

AJAYA KUMAR PRADHAN

BADRINARAYAN PANDA

SARATHI JYOTI MOHANTY

BHABANI SHANKAR DASPARIDA

TUKUNA KUMAR MISHRA

PRAFULLA KUMAR JENA

GOPINATH MISHRA

ANIRUDHA DAS

PRIYA RANJAN SINGH

JAGAJIT PANDA

ANIRUDHA DAS

SUNIL KUMAR PANDA

SUNIL KUMAR PANDA

SUNIL KUMAR PANDA

SUNIL KUMAR PANDA

SUNIL KUMAR PANDA

MOHENDRA KUMAR MOHAPATRO

SUJT KUMAR BISWAL

MANOJVERMA

ABHISHEK MOHANTY

MANAS CHAND

SARADA PRASAD DASH

AMIT PRASAD BOSE

AMULYA RATNA PANDA

ALOK KUMAR PANDA

ANUPAM DASH

CHIEF EXECUTIVE,ODISHA RENEWABLE ENERGY DEVEMIBWBENT ABENOX AP

CHIEF EXECUTIVE,ODISHA RENEWABLE ENERGY DEVEIMIBMENT A BENOXSHAP
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153

154

155

156

157

158

159

160

161

162

163

164

165

166

167

168

169

170

171

172

173

174

175

176

177

178

179

180

181

182

183

WA/306/2017
2226/2021
WA/911/2021
2227/2021
WA/911/2021
2228/2021
WA/911/2021
2229/2021
WA/846/2021
2230/2021
WA/912/2021
2231/2021
WA/912/2021
2232/2021
WA/912/2021
2233/2021
WA/913/2021
2234/2021
WA/914/2021
2235/2021
WA/864/2021
2706/2021

WPC(OAC)/269/2002

2707/2021

WPC(OAC)/270/2002

2708/2021

WPC(OAC)/1301/2010

2709/2021

WPC(OAC)/1080/2010

2710/2021

WPC(OAC)/276/2002

27112021

WPC(OAC)/302/2002

2712/2021
WPC(OAC)/50/2002
2713/2021
WPC(OAC)/50/2002
2714/2021

WPC(OAC)/2236/2011

2715/2021

WPC(OAC)/2229/2011

2716/2021

WPC(OAC)/236/2011

2717/2021
WPC(OAC)/4/2011
16975/2021
WP(C)/36563/2021
16976/2021
WP(C)/33490/2021
16977/2021
WP(C)/36564/2021
16978/2021
WP(C)/36566/2021
16979/2021
WP(C)/36567/2021
16980/2021
WP(C)/36581/2021
16981/2021
WP(C)/36580/2021
16982/2021
WP(C)/36583/2021
16983/2021
WP(C)/36582/2021

ENGINEER IN CHIEF, PUBLIC HEALTH, ODISHA, BHUBANESWARAWANDAN DAS, A.S.C.

ENGINEER IN CHIEF, PUBLIC HEALTH, ODISHA, BHUBANESWARAWANDAN DAS, A.S.C.

ENGINEER IN CHIEF, PUBLIC HEALTH, ODISHA, BHUBANESWARAWANDAN DAS, A.S.C.

ODISHA STATE CASHEW DEVELOPMENT CORPORATIONRRASANTA KUMAR TRIPATHY

ENGINEER IN CHIEF, PUBLIC HEALTH, ODISHA, BHUBANESWARAWANDAN DAS, A.S.C.

ENGINEER IN CHIEF, PUBLIC HEALTH, ODISHA, BHUBANESWARAWANDAN DAS, A.S.C.

ENGINEER IN CHIEF, PUBLIC HEALTH, ODISHA, BHUBANESWARAWANDAN DAS, A.S.C.

SISIR KUMAR PATTANAIK-MP

ANSHSURAM MISHRA

M.D., ODISHA STATE COOPERATIVE MARKETING FEDERAYTOONRATINAIK

ENGNR. IN CHIEF, PUBLIC HEALTH-MP

SOMANATH NAIK-MP

KHIROD KUMAR MISHRA-MP

SOBHAGYA KUMAR ROUT-MP

SOBHAGYA KUMAR ROUT-MP

R.RAGHABA PRASAD RAO-MP

SAROJA RANJAN PARIJA-MP

DAMODOR MISHRA-MP

DAMODOR MISHRA-MP

ASHOK KUMAR NAYAK-MP

JHIRIMIO KHURA-MP

SHRABANTI MARANDI-MP

BUDHIRAM JENA-MP

LAXMIDHAR BEHERA-MP

JANI VENKATA RAO BAURI-MP

Tarun Patnaik

SIDDHARTHA RAY

BUDHADEV ROUTRAY

M/S SADASIVA PATRA

M/S SADASIVA PATRA(1)

M/SKALI PRASANNA MISRA

SAMIR KUMAR MISHRA

M/S ASHOK KUMAR MOHAPATRA

M/S ASHOK KUMAR MOHAPATRA

M/S BISWANATH BEHERA

M/S ARJEET MISHRA

BIKRAM CHANDRA GHADEI

M/S MANOJA KUMAR KHUNTIA

JAYADEBA BEHERA

M/S TIRUMALA INFRASTRUCTURE AND DEVELOPMENT BYQESHTRANIRN BEHERA

BHAGYABATI SWAIN-MP

AMIT KUMAR KESHARI-MP

NIRANJAN PRASAD PATRO-MP

SUSANTA KUMAR MAHAPATRA-MP

PRAKASH CHANDRA GHATUAL-MP

S.BHIMA RAO-MP
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SAMEER KUMAR DAS

MAHES DAS

TRILOCHAN NANDA

TRILOCHAN NANDA

TRILOCHAN NANDA

TRILOCHAN NANDA



184

185

186

187

188

189

190

191

192

193

194

195

196

197

198

199

200

201

202

203

204

205

206

207

208

209

210

211

212

213

214

215

16984/2021
WP(C)/36584/2021
16987/2021
WP(C)/36593/2021
16989/2021
WP(C)/36608/2021
16990/2021
WP(C)/18609/2021
16991/2021
WP(C)/36611/2021
16992/2021
WP(C)/31772/2021
16993/2021
WP(C)/36622/2021
16994/2021
WP(C)/36622/2021
16995/2021
WP(C)/36381/2021
16996/2021
WP(C)/36625/2021
16997/2021
WP(C)/36632/2021
16998/2021
WP(C)/574/2020
16999/2021
WP(C)/35449/2021
17000/2021
WP(C)/36634/2021
17001/2021
WP(C)/36636/2021
17002/2021
WP(C)/36638/2021
17003/2021
WP(C)/22991/2017
17004/2021
WP(C)/36641/2021
17005/2021
WP(C)/29402/2021
17006/2021
WP(C)/17055/2021
17007/2021
WP(C)/36642/2021
17008/2021
WP(C)/36650/2021
17009/2021
WP(C)/36651/2021
17010/2021
WP(C)/36651/2021
17011/2021
WP(C)/28705/2021
17012/2021
WP(C)/29221/2021
17013/2021
WP(C)/30330/2021
17014/2021
WP(C)/36661/2021
17015/2021
WP(C)/26028/2019
17016/2021
WP(C)/36665/2021
17017/2021
WP(C)/36666/2021
17018/2021

UPENDRA NARAYAN MAHAPATRA-MP

SUVENDU KUMAR BISOI-MP

SIDHARTHA SANKAR MOHAPATRA-MP

HOCKEY ODISHA-MP

CH. JYOTI KUMARI-MP

M/S FAMOUS SECURITY SERVICE-MP

GANGADHAR JENA-MP

GANGADHAR JENA-MP

PADMALOCHAN PRADHAN-MP

PRASANTA KUMAR PATRA-MP

CHANDINI DEVI-MP

ROHIT KUMAR SWAIN-MP

SATYABRATA GIRI-MP

BADAL KUMAR PANDA-MP

SANTOSH KUMAR NAYAK-MP

SUSITA DIGAL-MP

M/S.PARADEEP PORT STEVEDORES ASSOCIATION-MP

SAROJKANTA PATI-MP
RANJIT ROUT-MP
PRAKASH CHANDRA MAJHI-MP
KANCHAN PRASAD-MP
ABHILIPSA PATRA-MP
DEEPAK KUMAR DAS-MP
DEEPAK KUMAR DAS-MP
SUSMITA SAHU-MP
BIPLAB KESHARI ROUT-MP
KOUSHIK SA-MP
BIDYADHAR DEY-MP
LAXMIMANI MAHALIK-MP
SURANJAN BAGUDAI-MP
HRUSHIKESH NAYAK-MP

GHASIRAM SAHOO-MP
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TRILOCHAN NANDA

SATYABRATA MOHANTY

SADASIVA PATRA

DAYANANDA MOHAPATRA

SWADHA RATH

SUBHANKAR ROUT

RUDRA PRASAD KAR

RUDRA PRASAD KAR

MAHESWAR MOHANTY

MAHESWAR MOHANTY

SUBASH CHANDRA PUSPALAKA

M/SAMARESH CHANDRA SAMAL

KIRANBALA MAHARANA

SUBASH CHANDRA PUSPALAKA

SUBASH CHANDRA PUSPALAKA

SUBASH CHANDRA PUSPALAKA

M/S.NARENDRA KISHORE MISHRA

ARIJEET MISHRA

SAMIR KUMAR BEHERA

BIMBISAR DASH

SIDHARTHA DAS

SASWAT DAS

SOURYA SUNDAR ADS

SOURYA SUNDAR ADS

RAMESH KUMAR SAHU

RAMESH KUMAR SAHU

RAMESH KUMAR SAHU

JK.MISHRA 2

M/S.NIRANJAN LENKA

TAPAN KUMAR BISWAL

GYANA RANJAN SETHI

SK.SAMAL



216

217

218

219

220

221

222

223

224

225

226

227

228

229

230

231

232

233

234

235

236

237

238

239

240

241

242

243

244

245

246

WP(C)/23035/2021
17019/2021
WP(C)/36669/2021
17020/2021
WP(C)/36671/2021
17021/2021
WP(C)/18881/2021
17022/2021
WP(C)/31831/2021
17023/2021
WP(C)/36674/2021
17024/2021
WP(C)/36676/2021
17025/2021
WP(C)/36675/2021
17026/2021
WP(C)/36678/2021
17027/2021
WP(C)/36684/2021
17028/2021
WP(C)/17473/2020
17029/2021
WP(C)/14916/2020
17030/2021
WP(C)/36693/2021
17031/2021
WP(C)/36695/2021
17032/2021
WP(C)/36696/2021
17033/2021
WP(C)/7001/2017
17034/2021
WP(C)/36698/2021
17035/2021
WP(C)/36699/2021
17036/2021
WP(C)/7000/2021
17037/2021
WP(C)/8439/2019
17038/2021
WP(C)/36713/2021
17039/2021
WP(C)/11807/2021
17040/2021
WP(C)/36715/2021
17041/2021
WP(C)/26004/2021
1704212021
WP(C)/28615/2021
17043/2021
WP(C)/9798/2015
17044/2021
WP(C)/33260/2021
17045/2021
WP(C)/36718/2021
17046/2021
WP(C)/10586/2019
17047/2021
WP(C)/36724/2021
17048/2021
WP(C)/36726/2021
17049/2021
WP(C)/36728/2021

PRAFULLA KUMAR BISWAL-MP
BHADRA BISWAL-MP

PURNA CHANDRA KHATEI-MP
PADMANAYV PANDA-MP

JTENDRA BEHERA-MP

SUBRAT ROUT-MP

MANASI DASH-MP

BISHNU CHARAN BAG-MP
ABHIMANYU SAHU-MP

SANTOSHI RAIKA @ BHUYAN-MP
DEBANANDA PANDA-MP

M/S SEVEN HILLSESTATE LTD.-MP
ANIRUDHA DAS-MP

M/S SEVEN HILLSESTATE LTD.-MP
MD.GULZAR-MP

NIRANJAN MADHEI-MP

M/SSEVEN HILLSESTATE LTD.-MP
ASHISH KUMAR SENAPATI-MP
MADHUSMITA SAMANTA-MP
SURAMA MOHAPATRA-MP

DR. RAMESH CHANDRA BEHERA-MP
NICHOLASTIRKEY-MP
SAWARMAL PANSARI-MP

AJAYA KUMAR MOHAPATRA-MP
MAHENDRA MODI-MP

SRIDHAR KUMAR PATTNAIK-MP
SUDHIR RANJAN MOHAPATRA-MP
M/S SREE METALIKSLTD-MP
SWARAJCHOUDHURY-MP
RAJENDRA PRASAD AGARWAL-MP

SLAKSHMI-MP
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SIDHARTHA MISHRA 1

BHABANI SANKAR TRIPATHY 1

DEEPALI MAHAPATRA

SUSANTA KUMAR DASH

USHARANI PADHI

BISWAMBAR MOHANTY

SUSANTA KUMAR DASH

MOHENDRA KUMAR MOHAPATRO

AMITAV TRIPATHY

M/SAMITAV TRIPATHY

B.B.ROUTRAY

PRASANT KISHORE RAY

KANANBALA ROY CHOUDHURY

PRASANT KISHORE RAY

AJIT PATNAIK

SHAMBHU CHARAN NATH SHARMA

PRASANTA KISHORE RAY

AJIT PATNAIK

M/S.ARUN KUMAR MISHRA,MR. P. PARIJA

JAYAKRISHNA MOHAPATRA

DHIRENDRA KUMAR MOHAPATRA

ANURAG PATI

SAMEER KUMAR DAS

BISWAJT MAHARANA

SUBHASREE MOHANTY

NALINI KANTA DASH

SIDHARTHA RAY

NALINI KANTA DASH

DIGAMBARA MISHRA

SUMITRA MOHANTY



247

248

249

250

251

252

253

254

255

256

257

258

259

260

261

262

263

264

265

266

267

268

269

270

271

272

273

274

17050/2021
WP(C)/36728/2021
17051/2021
WP(C)/36730/2021
17052/2021
WP(C)/26500/2021
17053/2021
WP(C)/17293/2020
17054/2021
WP(C)/36731/2021
17055/2021
WP(C)/17293/2020
17056/2021
WP(C)/36731/2021
17057/2021
WP(C)/35786/2021
17058/2021
WP(C)/1530/2021
17059/2021
WP(C)/36742/2021
17060/2021
WP(C)/32945/2021
17061/2021
WP(C)/36744/2021
17062/2021
WP(C)/36745/2021
17063/2021
WP(C)/36748/2021
17064/2021
WP(C)/36751/2021
17065/2021
WP(C)/36753/2021
17066/2021
WP(C)/26041/2017
17067/2021
WP(C)/36755/2021
17068/2021
WP(C)/36758/2021
17060/2021
WP(C)/27756/2021
17070/2021
WP(C)/36759/2021
17071/2021
WP(C)/36760/2021
17072/2021
WP(C)/36762/2021
17073/2021
WP(C)/27756/2021
17074/2021
WP(C)/27756/2021
17075/2021
WP(C)/27756/2021
17076/2021
WP(C)/27756/2021
17077/2021
WP(C)/27756/2021

SLAKSHMI-MP

APARNA MAHAKUD-MP

M/SMAA KALIKA BHANDAR-MP

ACHYUTANANDA NAYAK-MP

SLAKSHMI-MP

ACHYUTANANDA NAYAK-MP

SLAKSHMI-MP

MANORANJAN SAMANTARAY-MP

CHINMAYA SATPATHY-MP

M/SBIJAYA MARINE PRODUCTS-MP

PRAVAT NALINI DAS-MP

M/S.S.CHANCHALA COMBINESPVT. LTD.,PURI-MP

GOVIND CHANDRA DILLA-MP

M/SSM NIRYAT PVT.LTD.-MP

M/SVIJAY GAS-MP

JYOTIRMAY EE KANHAR-MP

TOPHAN KUMAR BEHERA-MP

SABITRI ROUT-MP

NARENDRA PRADHAN-MP

SUMITRA MOHANTY

SIBA PRASAD SWAIN

SOUMYA MISHRA

SUMITRA MOHANTY

KUNAL KUMAR SWAIN

SUMITRA MOHANTY

NEPOLEON SAHANI

CHANDANA MISHRA

PINKY JENA

CHANDANA MISHRA

AMIYA KUMAR MOHANTY A

RUDRA PRASAD KAR

FALGUNI RAJGURU MOHAPATRA

SATYAJT MOHAPATRA

M/S.PRASANTA KUMAR NANDA

SATYAJT MOHAPATRA

BIBHU PRASAD TRIPATHY

GOVERNING BODY OF REGIONAL COLLEGE OF MANAGHWEN PRSSRNWA MISHRA

SATYAPRIYA PAIKARAY-MP

SATYAKRUSHNA DAS-MP

SANJAYA KUMAR MOHAKUL-MP

ACHYUTANANDA PATTANAIK

DURGESH NARAYAN RATH

ACHYUTANANDA PATTANAIK

GOVERNING BODY OF REGIONAL COLLEGE OF MANAGEWBNABBIRMROUTRAY

GOVERNING BODY OF REGIONAL COLLEGE OF MANAGEUWBNRBBIRMROUTRAY

GOVERNING BODY OF REGIONAL COLLEGE OF MANAGENYZANS\BBSRIDAAPATRA

GOVERNING BODY OF REGIONAL COLLEGE OF MANAGEUWBNRBBIRMROUTRAY

GOVERNING BODY OF REGIONAL COLLEGE OF MANAGEWBNABBIRMROUTRAY
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